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INVITATION FOR EXPRESSION OF INTEREST FOR
H.Q LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH

(Under sub-regulation (1) of regulation 36 A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016)

SL. RELEVANT PARTICULARS
1 Name of the corporate debtor along with PAN & | H.Q Lamps Manufacturing Co Private Limited
CIN/ LLP No. CIN: U33100UP2014PTC066739
PAN: AADCH4915
2. Address of the registered office Unit No 2601,Gold Tower ,Wave One, Sector-
18 Noida, Noida Sector 16, Gautam Buddha
Nagar, Noida, Uttar Pradesh, India, 201301
3. URL of website https://witworthipe.com/
4. Details of place where majority of fixed assets are | There are no fixed assets except some
located inventory lying at Haridwar.
5. Installed capacity of main products/ services Presently, there is no business
6. Quantity and value of main products/ services sold | NA
in last financial year
7. Number of employees/ workmen NA
8. Further details including last available financial | Can be requested over mail at:
statements (with schedules) of two years, lists of | cirp.hglamps@gmail.com
creditors are available at URL:
9. Eligibility for resolution applicants under section | Can be requested over mail at:
25(2)(h) of the Code is available at URL.: cirp.hglamps@gmail.com
10. | Last date for receipt of expression of interest 05-07-2026
11. | Date of issue of provisional list of prospective 15-07-2026
resolution applicants
12. | Last date for submission of objections to 20-07-2026
provisional list
13. | Date of issue of final list of prospective resolution | 30-07-2026
applicants
14. | Date of issue of information memorandum, 04-08-2026
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 03-09-2026
16. | Process email id to submit Expression of Interest | cirp.hglamps@gmail.com
17. | Details of the corporate debtor’s registration status | NA
as MSME.

CA Bihari Lal Chakravarti
Resolution Professional

In the Matter of H.Q Lamps Manufacturing Co Private Limited
IBBI Reg. No.: IBBI/IPA-002/1P-N00863/2019-2020/12776

AFA No: AA2/12776/02/311226/204192

Reg. Address: Reg. Address: D-54, First Floor, Defence Colony, New Delhi-110024
E-Mail ID: blchakravarti.associates@gmail.com, cirp.hglamps@gmail.com

Date: 20.06.2026
Place: New Delhi
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knack of winningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage. Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

N

Germany defeated Curacao 7-1in their opening match  reuters

have always struck of the 26 in the squad,
parallels.The 2014 12 have immigrant
World Cup win- 'y bacgrounds.

ning  manager The fans have

Joachim Loew was
always likened to

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

=
o T

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,faleader. Embod-
who religiously ied by thelegendary

more sporting rea-
sons to worry. They

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

tournament dominance

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Glorious one
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from I’'Oréal inadeal val-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasinglywilling to pay for
better products and stronger
brands. That insight helped

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-

but  ambi-
tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution

POINT

ents, formula-
tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previous year.

The U'Oréal investment in
2026 further validates the
company’s  science-first

HAKIMI TO STAND
TRIAL ON RAPE
Morocco captain Achraf
Hakimi has been ordered to
stand trial for a rape charge
before a French criminal
court. The case stems from
an incident back in

2023, when a woman
reported a sexual iy

assault at the PSG = -~ restrictionsits teamis
star's residence L & facing in the US at the
in France. World Cup. Due to

~ uncertainty over visas,
IRAN TO FILE 2% @ # the Iranian team are
COMPLAINT ¢ commuting from their
Iranplansto  * 2 i tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

country's first-ever win
¢ atthe tournament.

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFAWorld Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.
—Compiled by
Ankit Pattnaik

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na. 111, Read No.10, Jubilee Hills, Hyderabad-S00- 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.zagarsofi.in  email; infoi@zagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan (hat the 307 Anmsal Genarad Maeling ('AGM} of the Members of Sagarsef
{Indka) Limiled will be held on Friday, the 107 day of July, 2028 at 330 p.m, throwgh Vidao
Conference (WET T Other Audic Visual Means MDA 1o ransact he business a5 set ouf in e
Molice af the AGM.. The Campary has seal the Naolice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o the Members whose email
addresses ang reglsbanad with e Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Depasitoriss, in accordancs with the General Circidar Ne. 0302025 deted Seplembsr
22, 2023 issued by Ministry of Corporate Affairs, read with circulars ssued earlier in this regand
(cobachvaly refarred o as "MOCA Circufars”] and SEBI Circulze Mo, SEBIHVCFDICED-PaD-
2FICIRR2024M1 33 dated Coinber 3, 3024 ("SEBI Circular”), issued by the Securities and Exchange
Board of Indka, permithed hokding of the AGM through VCF DAVM, without (he physical presence of
fhe Membsrs gl & common wvanue. Tha requiemant of sending the physicel copsas of the Malica of
the AGN has also been dispensed wilh vids the said MCA and SEB| Circilars

The Anrwal Report of the company contaming the Molice of the AGM 5 also avaitable for download
fram tha Company's webs3e af hitps:iwww sagarsofl infwp-canentuploacs! 2028 08! Sagarsed-
Annual-Report-2026.pdf and on the ‘website of the siock exchange a1 wew bseindia.com, The
Annual Raporl 15 also avadable on the websibe of M's. KFin Techrodogies Lim#ed ai
hittos:fwwow evabing kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Fursuant 1o Requiation 44 of Secuntiss and Exchange Board of India |Lisling Obligafons end
Discloswe Reguirements) Regulations 2015, Section 106 of the Companies Act, 2012 read with
Fule 20 of the Companies (Management and Administalion) Bules 2014 as amendad and
Secratanal standands-2 issued by the bhsiule of Compary Sacrefaries of India on Genesal
megsngs, the Company s pleazed b provide e-voting facdity before the AGM and durig the AGH 10
the membars ta anable them o exerciza thair nghl fo vole by alecirane means in respact of
busnesses fobeftrarsacied atthe 3th Annual General Meeting, The members may cest iheirvote
electranically through eoling System ol Mis. KFin Techralogies Limited.

Howewar, pursuant to SEBI cincular no, SEBFHORCFGCMDICIRPR2I2INEEZ dated December B
2020 an "s-voling faciy provided by Listed Companies”, e-voling process has been enabled 1o all
the mdividual demal accounl boldars, by way of singla login cradential, throwgh their demat
accounts Mwebsies of Depositonas | OF's in grderta mcrease the efficiency of the voling procass
Individual demat account holders would be-able 1o Cast ek voble without having 1o regesier again
wilh he a-worling sernce provides (ESP) tharaby nol only faclilaling seamiess auhantication b
alsp ease and conveniance of participating in e-vabng pracess. Sherahaldars are pdvised o update
telr maobie number and e-mall 1D with Thelr DPs o access a-vpling facility

The remole g-waling panad will commeanca an Monday the 061 Juby, 2026 at 9.00 am. (55T} and
ends on Thirsdey, e 8 July, 2006 &1 0500 pm: (157), During this pesiog, Members hoiding
shanes 3z on cul-off date 03ed July, 2026, may cast ther vole elecronicady, The remote e-veting
module shall be disabled by KFin Technolagies Limited thareafier,

Those Members, who will be present in the AGK throagh WC 1 OAVM faclify ard have notcast thair
walas on the Resalutions (hrowgh remate e-valing and are olbansise nol basred from deing so, shall
be sligite oyole rough e-voling system during the AGMW

The mambers wha have cast ther woles by remote-evating prior to the AGK may also ateg
particpats inthe AGM through VG 08V but shall nolbe enlitfed (o cast thair voles again
Hny parsen, who ecguiras shares of the Company and becomes & Member of the Comg
TEh June, 3126, baing the date reckoned for sendng the AGM Molice & Aanual Beps
amail and holds sharas as on 03rd July, 2026 baing the cul-ofl dade, may obitain the lagn 1D and
peEssword by sending a request atevaling@idintech, com

The dedailed pracedure for chitaming wser ID and password i also prowaded n e nolice of M
mestng which is awailable on the Coompany’s websits and &= on tha webisila af KEn Technologies
Limied, However, i & person &5 already registered with KFin Technodagias Limited for e-voding, then
hils { b isting uger 0 and pagsword can be used for casling voie

fn caza of any quenes ar gievencas peraining o e-voling procadure, mambars may rafer o the
Frequently Asked Questions (FAQs) for members available at the downloads seckion of
hitps:Mevoting kfinlech.com o may contact: Mr. 5 B Bamesh. Deguly Vice Prasidant, KFin
Tachpolpgies Limited, UniE: Sagarsaft (Indig] Limied, Selenium Buslding, Tower B, Plot Nolz). 31-
32, Gachiboadl, Financial District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1800-3094-001,

SPEAKER REGISTRATION BEFORE AGM
Sharshalders who wish 10 rogisler a5 speakers ame requesied to visidl hips emeslings
kfintach.com! Yaginy2.aspx and click on Speaker Registration batwaen Monday, 6 Juby, 2026 (5.00
2, BT 1o Thursday, 97 Juby, 2026 05,00 pm. 13T}, Only those Members who have pre-registerad
themselvas 26 .3 speaker will be allowad 1o exprass ther viewsask gueshions during the A5, Tha
Comipary reseryes the right b restnct the-number of speskers depending on the avaitabdity of ime
for e AGM.
Mofice is fusher ?wen that pursizant o the provisions of Section 91 of the Companies Ack, 201 3read
with Bule 10 of Comparses (Maragemen! and Admirsstralion} Rules, 2074 and Regulaton 42 of
Securilies and Exchanpe Boerd of India (Lfing Oblipations and Disciosura Raguiremands)
Regulations 2015, e Regster of Members and Share Transier Books of the Company will remain
cliosed fram Gath July, 2026 1o 10Hh Juby, 2026 {both days inclusiva) for the purpose of deleminng
memibers efqible for peeticipation in voting an the resolufions canfsned in the Notice of the AGM and
for the divadend {Ifdeclarsd), thereatas martionadin the said Notice

For and on behalf of Sagarsoft {india) Limited

S

T. 5ri Sal Manzsa
Company Secretary
Membarship Moo F13817

Placi | Hyderabad
Dale {197 June, 3026
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wmnx “5 LUMAX INDUSTRIES LIMITED

Regd. Office: 2™ Floor, Harbans Bhawan-l
Commarcial Compla, Mangal Baya, Mew Deshi-110048
Website: weavelumaxworld infumaxindustees, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, CIN: LT4508DL1MHPLCO 2804

NOTICE

Motice s hereby given that the following Share Certificates have been reported
lostmisplaced by the following Shareholders of the Company:

8. Name of the Folio No. | Certificate | Distinctiva No.(s) | No. of
No. Shareholder Mo, From To Shares
i Mangal Dattatraya Patil | MO0E629 B36498 1634256 | 1634305 50

Jointly with BE13 3535821 | 3535470 a1l

Dattatrava G Patel 86132 3935571 | 3535545 25
133040 | 7901671 | Teote00| 20 |

2 Winod Jain WOG03238 BOZE Tor51 | 707200 50

Bl353 1866501 | 1866450 1l

ar4Tg 4676851 | 4670950 100

ar4a0 46700957 | 4677000 50

Tatal 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch clagmwith the Company atils Repgistered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 'within the stiputated period shall be treated as no objection, and the Company shafl be
at liberty to proceed with filing the E-Verification Report orissuing the Entillement Letter,
a5 applicable, in liew ot the afarementioned lost share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA
EXECUTIVEDIRECTOR & COMPANY SECRETARY

Place: Gurugram

brands and scientific
credibilityrather than
broad lifestyle posi-
tioning.

transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiin tranchesbeginning Sifat Khurana, |
in 2017 in a transaction val-  co-founder and J,-'
ued at around I400 crore. _ !

For many entrepreneurs, HE
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the
beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian _#¥E5

P

consumerswere becom-
4

s |

Innovist co-founders I." I' _
(L-R): Rohit Chawla, /=&
Sifat Khurana & =

-

Vimal Bhola |

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332)IDA/5.5TORE /Scanning Work/2026/D-136
NOTICE INVITING BID
NIB No.: |DA/G.Store/03/2026-27
Online Bids are invited for "Scanning Work" up-to 08.07.2026
till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-
(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and
making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,
Details May be seen in the Bidding Document available on
www.jda.rajasthan.gov.in, www.sppp.rajasthan.gov.in and
Www.eproc.rajasthan.gov.in.

UBN No.: JDA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Deposit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

Date : 16.06.2026

approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

SHYAM KUMAR PRASAD

2N

L

W’E"‘.IRPUH.CCFHI" WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

Crate - 19.06.2026 M.NO.ACSBT00 Raj.Samwad/C/26/5234 (Stores)
IPCTEIREE ETCEITITRIES AT ITEY (1T -
e S e o 5 ey A A T _-
L : STIET
BHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfeng | HUQ Lamps Manufacturing Co Private Limited
with PAN. & CIN/ LLP No. CIN: U33100UP2014PTCOGET 38

PAN: AADCH4515

Limit b 2601, Gold Tower Wave Ona, Sacioe-18
Wiida, Moida Sacior 16, Gaulam Buddha Nagar,
Noida, Uitar Pradesh, india, 20130°

2. |Address ol the regsienad office

3, _|URL of website - |htpsliwitworhipecomd
4, |Delails of place whers majonty of fxed assels ana | Thare are no fiked assals axcapl
located fsome wwentory ying at Hardwar,_

Installed capacty of main produds’ seraces F‘-"EF.EI'|||-'.' thers = no business
Ciuanlity and value ol main producls! sarvices sokd |MNA

___|in lasl fmancial year J
7. _{Number of employees! wornen _ hiA I
8, |Furher detads including last available fimandial [2an be reguestad over mad af;
sipternants (with schadidas) of twa years, Bsls of  cirp hglamps@igmad.com
credRors &8 available &t URL

0. |Ebgibiy for resalution applicands under section
22{21(h] of the Code is-available & URL

o [on
|

(Gan be reguested over mei &1
cirp-hglampsigmai com

10, |Last date for receipt of expression of inlerest o-07-2026

11, |Date of issue of provisicna! B of prospeslive 15-07-2036
resoiutan epplicanis

12, |Last dale for submission of obgecions o -07-2026
prowisional st

13, |Date of issue of final list of prospective resolifion | 30-07-2026
apglicanis

14, |Date ofissue of information memorandum, [4-D8-2026
evaluation matrix and reguest for resplution plans

b prospective resclution applicants

“"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies
entering into any agreements with advertisers
otherwise acting on an advertisement in any manne
whatsoever.

15, |Last date for submission of resokibion plang (3-08-2026
16. | Procass email id to submit Expression of Interes!  [cirp.hglampsiigmad.com
17, |Details of the corporate debtor's registraton status |NA

ST TN SVRACHATRON

BHARAT ELECTRONICS LIMITED

g [ Gowl. of India Enisrpriss srdar tha Ministry of Delessen]
"Har Ek Hasm Desh Ke Naam' CIN; LI2305HA1954GOMTET

Registerad & Corporate Office: Outer Ring Road, Nagavara, Bengaluru - 560 (45,
E-mail: secretaryiibel.co.in. Website: www.bel-india.in. Ph: 080-25038300.

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

NOTICE is hereby given that in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audil, Transfer and
Refund) Rules, 2016 ("Rubes”) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the detaills of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
hitp:/fwww.bel-india.infinvestors/#dividend

In this connection the concemed sharehalders are requested lo claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may nofe that upon such transfer,
both the unclaimed dividend and the shares transfemed to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any gueries on the above matter, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Inlegraled Registry
Management Senices Pvl Litd., No. 30, Ramana Residency, 4th Cross,

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

e Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forsharesin Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/1/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

¢ tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1 April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://lwww.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice ofthe AGM and
will also be made available on the Company's website www.welspuncorp.com.

as MSME _ ; Members are requested to carefully read the Notice of the AGM and in particular,
Sdi- EamF”QE‘ Road, Malleswaram, Bengaluru — 580 (03, Telephone: 0DB0-|  |instructions for joining the AGM and manner of casting vote through remote e-voting
CA Bihari Lal Chakravarti J460815/16/17/18. Fax: 080 23460819, E-mail: ig@integratedindia.in. orvoting atthe AGM.
Resalution Professional , , For Welspun Corp Limited
In the Matter of H.Q Lamps Manufacturing Co Private Limite For Bharat Electronics Limited Sd/-
IBEI Reg. No.: IBBUIPA-DO2AP-NO0BE32013-20201 27 adi- Kamal Rathi
AFA No: AAZMZTTEN2/3T1 2262 i Date: 19" June, 2026 Company Secreta
be: 20:06.2026 Reg. Addrags: D-54. First Flogr, Defence Colany, New Defhi- BEH«QEIUI‘U r S STEEEWEE Place: Mumbai P XCS . 181?2,
Mow Dodhd E-Mail ID: blchakravarti associatesiigmail.com, cirp.hglampsiiig 19 June 2026 ompany secretary
HHEEHEEIFJI'EES.CGI‘. . New Delhi ..
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PUELIC NOTICE

MNOTICE is hereby given that tha balow menfioned Authorised Person is no ionger e8liated as Authonsed
Parson of Rolak Securites Limited

Autfoekacd Trade E“““;E“ “"W';'“"“" Address of Authorised
Person Mame Hama LA, Person
Authorised Person
23195 SECOMD FLOOR CLD
ASHISH ASHISH | NSE - APOZOIETIETY |  RAJNDER NAGAR NEW DELHI
QELHY 1100s0

Pleeza nota thed abowa menlion Authorisad Pemson (4P} is no longer associated with us. Any person
henceforth dealing with above mentian AF hould do 50, a8 Selrawn sk Kolak Securses Lid shall ned
beliakle fl:-'ana' such daaling, in case of any queries for the transaclions il dale, Invasiors ara requestad
1o infiem Kotak Securities Lid, within 15 days frem the date of this notification, fading which it shal be
dieaimed thad thena exishs no quaties againstthe above menliared AP

kotak’ Kotk Securties Limded. Registered Office: 27 BEC, C 27, G Block, Bardra Fura

Fria s e Compley, Bandra [E}. Mumbai 400051, CIN: UB282aMH1204PLC 1 34051, Telaphane
b, +20 3360000, Fax Mo «22 7132430, Webste: wwnkolak com | wwew kotaksecunities com
Cometpondanca Addrass: infinily [T Pack, Bldg No 21 Opg. Film City Raad, A K Veadya Mang, Malad
[(Easl), Mumbal 400047 Telephone ko 42556325, SEB! Ragistration Mo INZDO0Z0013T (Member of
NSE, BSE, MSE, MCX & NCOEX), AMFI ARN D184, PMS INPOODDODZSE, ad Reseanch Analyst
INHOI0O00686. NSDLICDSL: IM-IN-DP-529-2021, Complience Officer Datsls: Mr Hiren Thakiar

Lal (2 - 4205 B84, or Emal; ks mn-naaﬂcmj_%kn:uk.mm

:' WOERS W Hifert % | wEoE W#ﬁ ﬂ
i TEETE TEd | MOO1620 | 62608 | 1634256 | 1634305 | 50
T 0 86131 | 3535021 | 3535070 60

ik ik 86132 | 3535071 ) 3535005 25

133940 | 7904671 | 7901600 | 20

2. fiaE o= Vo038 | 8028 707151 | 707200 | 50
88353 | 1966901 | 1386850 [ 50

97479 | 4678851 | 4678950 [ 10D

oT480 | 4676051 | 4677000 | 50

) 395

egeiteiend (ufmumaw uferar) fafvem, 2016 & fafem 370 98d THeeRU (TRl A
9 T T 9RT Fufwar) & Eade & fau afwla @ eveate (deliend) @ st
Iifre eiitaftn yEee fafes - uiwwmm § & wmer &

(CIN- U34300HP1983PTC025369)
3iifire ESifaR urzae fafiee & amet § snsslistens (uRemmas ufswan) faf=m, 2016 & fafem
44T % T ufea fafem 370 (ngei, 2016 % PR % fid¥) * ded 'S § Wt g, S #
St R, W P oft wel € 3R faer feedlt STeR % anuR R Fefalea ere @ aget 7 89
4 aRufEl ("TARRRIRE ") % MEAHe & fau it i eifreate (efemE)  mHia

S @R
Uittt &t feremur:
1. IMET |. 2249/(FTWA) 2023: SREEL! I e (TIH 27,84,45,000/- ) & 9T 91T 66 &
qEq 3TaeA
TTH UM 14-07-2026 ek U WG WA H Wehd £ g fefeiw & faw g
Tl & WY AR TETEST QI Ry SUH | 98 3TEE-He Sl 2016, 30 iy iR
YRR TXATEST % graE o A B 1 it faerer & fw, e &6 cirp.omid@gmail.com
R A R |
e: IRTETE & I TEER o WMt @ R off 9 [eft wardl o SRR i @l IR
2 3R % ferelt oft smaee &1 w9a A & fo arew € 7
T/~
ot TS sfiaraa
S gSiifafr uae fafees & amer & ufwwmes
JEeiteteE USH. ®.: IBBI/IPA-001/IP-P-01998/2020-21/13138
TTHT |, : AA1/13138/02/311226/108605
UUHRU okt dean: 31 fo@eR, 2026 @
A AMES: cirp.omid@gmail.com, rajesh1701@gmail.com

faqtieR: 20/06,/2026
AT :ilqgl

B Ha¥ METAHI—26

[@al (GErae) foraw, 2014 & g9 30 &
HIAR]
HEY WNER § T, (@i fravs), el o

e afeatim ] o v ot R afe o e T o, o am g e & ame W Rl R
15 T3 & e aroen amen sl & ot a4, wedm B OR , wed e g

i ot & sfere U = iy o PRy 9 o ey = ) o o e o,
A TR B T E A @ R R, W A8, 5 M ST w A

ARFER=13 T F & T w9 gl e T

T PR T

T - e Flan ﬁﬁ?ﬁ‘ﬁﬂﬁﬁﬂﬁﬁ

Ffe : 1006 2008 TR T : THTE &0
; X

umax” S0 ey sely fafids DK JAIN

{+HIILP

2 L74BES0L 198 F'LI:{HE-?-EI-! _
T, B%H -1, TANEE B,

Yol raterd : [
A T, A famit-110048

Bt wraten: wie Aav ars, e flgn, G-V, Te0M 122016, BRa,
T  24—aTE0000 ﬁ?ﬂ' ¢ umaeshare@lumaxmail.com,
dHiEe - www lumaoworld infdumadandustries
(@uft & ghad duvenat & )
T/ gran e fey T arn sl siafifra sfeedt gad

&1 Fraos R sty wre siv (angddives) & e
fi¥a 9 e,
THERRT TEATS] AT wee orfgfem, 2013 # aEEeE 124, P
Fe aite wieem s urtiee (srards, s ofien sifv Fee) B, 201e
(amdddive frrm), wm-—wwm w3 w@enieE, & 9 ufea, &
QEETHAT & FENT o, Wedd A & o, O & e e g g
CIEEI S o e B e O o | E M e e B | T e e W | E
TR 7 mmjmafﬁﬁaﬁﬁ.amﬂﬁmtﬁmﬂﬁﬁﬁmw%
aseran Srr HEf s a8, T s e sl wver e (and g dive)
L2 1 1 B s | 1 o = e 0 e O o 4 3 B e 1 s B o
ferfer 31 v e g 3 g o et ot e s s T 8wy

HUT JARWTIA, 2013 BT URT 13 (4) TAT HU
(Tmrae) e, 2014 & 99 30 (5) (a) &

sfqeta fawa &
FoleR(eh) /8 | T I B R 3l et / R Wit w ) Ry e g ety @ Frderr -
@ Sl | s w1 v o fft < TR Os v (e T s
TREX. 06 /08 /2025 HART BT Jg WA AT SRR, 13 /02 /2026 %.2537000.0 /— (¥ | 03/07/2026 1100 ol s aud & S sueT effaH
; et fdaver & 98 & TwWH, T - ‘ To— o N . ) g i
o T A v 257610500 | L | Rt 05,/06 /2026 | TN A Wi 1400 & ST B s goligd & e R
o fis | (ow vl v | T S0 07 SEIRE P oo &R A1) T @ o 0 VAR v Al
T ! EINECIEK NN wife s 310, |
Wﬁ—(ﬁ Wﬁaﬁza? T Ve 5o, o 122 P 6%21065677.%;;— R o | oe/ag/zoze A4, Boi— ||, Fegd heifie &=, s
e sierfa, favaRa e SR, sy 2, ( ‘_’";'; (ST o 5 991 0@ af¥gH, % fReeN—110034, WRT # Rerdt 2|
HoR) arell g <f [ TR, Ma R, el 110084 A [ FOIN UE M@ | 525370000 /- @0 [t >/ (f | i
ATETE10291583 | . 4000000 /— (AT | Rerd, &= (i wie #): |ofy vpr: | 99 SR A A1) | 3} og fRU= 89IR | 999 08 /07 /2026 . . St e S & F
) IR BT ) foffa &= Uiy &= 486.16 RIEIRGIE)) 1100 I9—1300 ol MTERET VA DT RefdRT = )
= —— —— = —— BT, U ARFRH, 2013 BT URT 13 B 3T
YA BT —SUHS! SURIE RIERIES! | = 39 https://www.iiflonehome.com W ST R / TR DT ERBR RICEG eEss (o)
ARG & forg Sude ol & e | qa &y | Al Id$ QUi /R Juiy & forg gram fofd o 21 gfilea ax 6 oma 59 dufy /gRfera o %?bi S e aﬁﬁaﬁww 7
HURT & i o1 SWT o W& ¥ R ey Ardwiie Aol & e | @lien aed €| 9 g & I —https:/www.iiflonehome.com >My Bid e oedl & TN E i
>Pay W ST @ | ST YERAR, 01 W, 2026 BT AT BT TS o,
P Ty # gIiRa ORI SRAE & SGER, PUN B A0

1. 3=t #§ 97 o & foU sTgd drefierarsii B War YT https:/www.iiflonehome.com TR FHI ¥ UEel UAT YSBRUT FRMET BN SR AR @,
SR oSS iR UaS a1 BN | S AICiIQTaall &1 1T o ¥ U8el SUAS! &I A SR 81T | I & 918, dIcliardiai & 0 MR Fa’

BT SYINT XD FAdSN D B | EWENT S8R BH /dlell BiF (§—8ER) STHT BT BT |

2. ST U iR dlerd” drefidfg IR # aftfa IR & ol § Fe1 I €1 N F9r 8 9 5 e Tgd S IS o R | &1 wHa

5 fiFe AT 9g ST |

3. WWhel dreliarar &f SefRIfT @) 25 yfirerd Il (SUAel e & d16) el gRT dieiied WIdR &R & 24 ©¢ @ v 3R drelt Wiy @t 9 75 uforerd
IR AfRd oFeR ERT @l &1 gfc &1 R § 15 &R & ior o1 S B8R [ ST ofR g iR RfYr & &= 8
4. TR @ wfcd & W HIRd SUGR, AFRERFU SYL, I AT 3 ST 1T AT 3T gHrl o f RgfRieas, fastel tiR, it den e

@ @S || # gRade @ gfc &g R faam
SITQIT, 1fs SU S+ Uolipd  wrIerd
e i - R e i L o
RTIIRT PR TP |

D A G S I T e o B T o T R = e |
weprarafte By am i

=HE Afdfan, AEedE fFEwi & 9 ufed su-) AREEE, 2013 §
HTEE 124(6) T WIEGT @ IR, WA 919 R WA H ST
el 2 Stferas @ & fe ST 1 A AL [ WA § e 314 A
o wrr & o1 amgddios # '{En‘l"_ﬁﬁ 2 T g e O e T | |
ST Y 9 R A @ T R o a3 R faed o smie
T‘IT-I'I_TF_HTW'E" ST W ATEEUE ¥ e TE! Ry W |
SR & Hga N, 89 s wfEe mver e # B el od 201810
Tﬁﬁﬁﬁ?mqﬁmwwwa—‘nwﬁ mr;n—:ﬁ;h
fEu an arar At By o smie @) sndddiee & qan—rmﬁ-r G
fery oy forfey flrdiae 22, 2026 § | 0 Sakm foEes 0 SEHETF Y
PO HY Heeed S FTa + F 0 STHTET T 1) aed e E |

O+ 3 vl et @ famd @i fawd o 201819 @ fag
G R B T ) L= L R R 2 - el BT D en B o
Farmas g amdddiog § sepmiafa fae @@ g € @) 399 34dmmm

Bg W afs Swer Rd o & dolgd
R & UKIfAd IR N

RIS & el | HERTSE g § gifad

I STl AN, TR W BRI T SUGRI AT 98T A B |

5. %l B SFT B TS RN & e /G & g SEIE e &l T RAT BN 3R SMEINEYHhUd TaUhUe & A1 SIS JArs &1 el

PHRAT BT |

6. dlell TN dTcil @l Fare o oIkl & 6 9 i @1 fawqa a9 iR wdl den emf smded 73 & forg de9mse https:/www.iiflonehome.com TR 3@
Y | el &7 BRIAE! § 91T o & o7y 31Ul diell O &R= W U U SITHPRI 3aeY U R o |

7. o feRv, e ufbar qem S—Narl & Sy # sifers uRRerr & forg Swifad areiard Jamer & -3 Isel ¢

B BT HATGT B, g8 SFUAT Uy THAIY dide
R fyaere Rrera qud W) IRgd B dadl
8, Al USlipd /b §RI AT 3 HEH A
U /30l safRrl, oo fRd @t wefa den
ORI & 3R &1 Ieoid PR gY U La—T
Hfgq, e e, s &9, di—2 v, g

T BIATgAHaR @ /1800 2672 4990 D P |

8. forell wwufca faavor, wwafcq Mieror oiik oiferss e st @& wdy #ypare & oy SSeEUmhUa TaUmUa <iel HiHaY 1800 2672 499 TR WIFAR o
YHIR S 419 09.30 oI H 18.00 Iof TP DIt BN FAT $—HA : care@iiflonehome.com, BT Hel fored |
9. UIGERT SWIK HolaR| Pl Gl &1 Sl 2 b WIfTe deoll o FHI Ui R # @l axel avqy 7 T & IR 8T o, 31T 3SasusUd Uauhye

aRRRAT & srfe wafed @ foell aifd & fo e =81 grft

10. TAGERT BolaRl Bl AN FaT & Il & b SWa 9wy o &= 7 H 9o &1 Reafa § a1 Ay aeeT & =1 s |
11. Aha drefierdr/ adl TR¥ER g1 60 =Ror  FEiRa 997 & IR a4 9@ o Rafd § Q@ kg % O Sl 9 ugdd S @l S gal

R (EUAST Afga) Sfed dx ol SgHt iR wwfed @t faen) SaRT &) e |

12. W3 &1 a1 B SR garg [T /Nearh w@ifa / fred &= a1 9w gd waf 3 d@eiee o &1 R gRfed 21 ffasr /-iemh & deg # feel

Y fgare & RafT & MEeMEvhra—Taumua & il &1 ok sifem wmr S |

wRoH! AR, 2002 & Frm o Sy (1) & Tva 15 R & fAE g
FoleR B AT far oar & f5 SuR affa iy srees &t &R omge el wat & wrr Mfaer /Hiarh o fifr & vga o= < o owe & W

Trafed 99/ e B St SR g fd, afe BiE, = 3R AN aftd axge B S |

Aoflel diFetad, d3 facell—110003 T 3
LA B gHeE o O | @k (14) A @
o) 99T AT B, TAT THS! UH uRy A
Sfeafgd ol & Uofipd dTad W
FiferTadal Sl BT W Hol Y |
. 310, T Hiore, wAfe—d=0, B | |, TG
geRgae oRan, i dwe, 7§ Reei-110034 9
wraq wphfaee e vfes ()

care@iiflonehome.com

W : 7% oot , fAfr : 20 —06 — 2026

T/ ~W1firepn SN, sngasywys B wigts fuies

wgde fafies & fr

BN /=

e e

I 8 faeeh (BEEIED
fa=ti: 19.06.2026 BlTSTT: 11373519

Prci

Framiar ARE  BTTRET PBIITGT:

wic Raegaora sudl (3fFam) fofdies (anff®) et U65999MH2002PLC134884 awemse:  https://auction.arcil.co.in,

Arcil-Retail Loan Portfolio-042-C-Trust, Arcil-Retail Loan Portfolio-042-E-Trust 3R Arcil-Retail @& Portfolio-074-A-Trust & T & AR W HM B U
sf¥fe sifde: & w1, 10d7 H#ioTet, 20, IR amUe AW, TR (
: Frafera AT 1008, 1197 A4fe, e A, TIN5 dg, TEHGE, T8 e O 110058

R<) a$—400028

fRrfter sl &

e

®Y
2, o A @ 12 arforar # Sfeafed ol @ ¢ @ WU R aR I 7 ([ aREuRT & dolied s |Hsiidl & ofdiid MISTHE & ST9R), dI Sl 8 o8l 87, "oill B 9T ',
S A B AR AT B O eTeRY WR SIS S e & HRIH | 99 e, d1fe 9bran IR B agel] B S A, [EH R BT AT, Podb AR AnTd ife Wi €, o e
A faror 4 fear wan 8, S {6 foxfia aReuRil @ gferfersdRor sfik gafsaier qem gRem 3 vade srfefad, 2002 (‘sifafem”) & uraemsi & dgd 99 6, 8 3R 9 & W ufdd gram f2q
(arct=) fem, 2002 () @& IR B

gafsfarfor sfe geam smer sfdferar, 2002 (TR sfiferenr) o aftpeT & ueier 3
Aiaorss s-fonlt & Arery & et & fog, geam wre (3ws) o, 2002 & Ry 6, 8 3fie 9 & waf i

SFTRIRYT 3R A9y &0 A SuREGAi(el) / MRex(eN) / dedmadf(3t) aﬁa’s’?{%ﬁ%mmé%iﬁﬁaﬁawwﬁ( ), ST wIe Revgw™ o ($fsan) fafics & g dudearst &

oy 1:
.|  SROTPT/EE-ROTDT /3T O 9T T I TeoeEt gaer & et Br | Fordtaror o | wufRy @ gore ggTeT TRT amef3rT S-oftaraft o
[l [omeee /et [Rrediere/er e Sfdser Gir Fe[Te gPHTAT R e e | arda 3ie AT Jor AT Ao fafer sie
P AT Ly g AT (Fwarst ) TAT
ﬁaﬁja- . 24,78,502.13/- 3marefter T _
1 ; e 200075900 | smfife - (Fae At org mg/m T udfiarers 02072026 | g _92’313% a:fa ?;6;9?%;/; ;a?zg;ig 05-37aTe-
00203 2024 - g = @ s v A ae) 23-01-2026 Sfee 26 @ 3:15
o ggT 004-gee Raie 17/07/2025 9% + & UT ) SR N quge
§o Y I =T, + It @ —
13-08-2025
e o o Tt el wiufy o faem:  sreert € - siftw wile |, aIRTol |, 841 Al H— RIS . 841
I/ WRATES HT A — Aol STl IFFTE S ISl SOl &5 — WAl gdell dedlel ¥ e) — TREYR 3R I8 Hufy =1 IR 9 deg 2
IR A fAmar  fror gft Rgar & 9 W & OgE oiR SR URY & IREYR Goliaxvl el & ofdifa Rerd 21 gd 16 wic Asa  ulRa: i g™
ol 2:
2 | 1. sl FATT 200076900 e - +. 17,81,240.86 MNfas 02.07.2026 | swarefter a1fdr w | . 1,78,500/- | = 17,85,000/- | O5-37ored-
2. g ¥t 00084 2024%T - (TFoIE oIg STt gaTe &F o Tt | 16-04-2026 ITHG - 9293 | (T BI@ 9Eae|  (FHE oI | 26 W 5:30
T g9 §F | 004-gee T 3 fEarel & o) Reare gof et gar gue | s dfg @Y | vl gae i
30-12-2024 6%, +3 UT 37107 T STl foree 10 & 96. U AT TUI AT
+orelt @ 65 Tof aftee Raw
fRas fee Rare: 04-04-2025

Sfrerer o o TE eRfd wufRy o fraeor: steerdt-u
w1 Bles i T e R dur uRER A Bed Red sift wife Fav wife Fav 06, WG FaR  eT Fav 108 i, WHH FaR wife Fav 06, ffes T /AEE @1 AW VI @ferargz, el Har /1 qRaeT BRTe,
&3 dedid vd el AR STR ¥eel, ¥ER— WIATgR, 9t U 39 JBR S & SO 20 i Al 98d S Wi famar @& RN ¥R ofEds URked: wWiie famdr S adie §AR @ T WR g
IR I & AR doiarer it & siafa Rerd &

Hufr 3:
3 | 1. anf¥r opar 200075900 | anféfes - #. 25,39,150.61/- gdterere: | 02.07.2026 | smarfiTr affr o | & 64,917/~ . 6,49,177/- | 05-3r0T%T-2

2. 3f¥for ¥t ¢ g 00204 wd | 2024t - | (Ga® uTdie BRg ITTUTST FOIE UH &Y | 23-01-2026 Fope - 92.93 (Pae diee | (ddo B8 O | 6 T QUL

g & 004-gee T T 3T sHe0 ) gof Jfice B GF W GHE| ST FOE 2:15 g9
Rei® 17.07.2025 F + 39 U TUT) T Hl gague
3T BT AT, +Prefelt W@l )
FHioT FaaT faai :
13-08-2025

somft 2q el aREury 1 Riaeor: ~siqedt-g”

Yol 98 wWds Wi aren 9, STRIFER Juftl vd aReR &1 smarii s, 91 Siftm wife dam — STRIo 6T 841, HAeToT Wl — 7RIS 6] 841, HHM AT — RISl H&AT 841, a /AARIST A4
— IS AR I ASTE] TUT TAT &7 — WA EIell, TEA e, TR — TRAR F Rerd 8| I Fufer @1 dwg Fergar &
gd: 16 Wi Ted  UlEm: 999 dieW @ I S ¢Rm @ 9 <R famar @ gt T |uRr oN oY YW & AWM W 2 9 IREYR, SR URY $ goiiaxvr el & ofafa Rerd B

e B Ty Sferer e o9 gt e & ST SaB/gHERT: qT

S war Fea i ifder Al ST % gee a1 Pod i Ieaw e orar B S gfy al: S seTdor 7 RwRad sger

RATs gIec & o9 Ue gaarar oI o 3 gec a1 PIow ¥ Sedw fhaT o gl g 3 3w

RTGS §o o1 I : Cashuwd 3@, gee @ T RTA — 2024 — 004—g¥E |, WIAT HEAT: 57500001409112, RTGS/NEFT IFSC : HDFC0000542 2m@m— &Hel
fraeor: ficd FurSs, IR aUe AR, FRBR W, H9g 400013 |

U ARP P ATH TT TG Hq29 gRIRT — 9004173256 (mahesh.bangera@arcil.co.in); f2a7y Rig — 9621177755 (himanshu.singh@arcil.co.in)

fRrerar e o

1. ™ @ de9rse https://auction.arcil.co.in & AT I e & ARGH F SMANTT DI S T 8 MR g dlell TRl 31 1741 3R wal & JgaR o g8f FeiRa

Afhar & TR B |

2. AP JIWHER ("AO”)/ARCIL gewie dfdefId), Teas waeRl, Rived 9, Uk BaR anfe & forg Rmer =@l 8|
3 A & B o TRer # AO 99 @Rer 9arg iR 3T {5l gd g @ RN dielt / vRdTa @ WIaR /SRABR / Wfd /38 FR Al & A1 Al & Wil dR dahdl © |
4. THe TRIER /iefier fodl ff due <3, IR, Pob, TIe 4o W ar] GST, =Y Yoo, Uil Yo 3Mfe BT YA BT & (ol TR 81, S GRIET GuiRy o 39

gel ¥ ERIART /U B B I AN B & JJAR AP ¢ |

5. gogd dleiiaral U fig # JRiErd |uly o= &0 o o1, ifeR, < /56, SR durfe <gad onfe e €, & ddy 3§ w@dd oig [/ Sfd aRkeM @ X, 399 usd
% I oo drelt wafic & | e g ARCIL gRT @18 afidgar a1 o8 afafia 781 a9mar © &R afasy # «ff 981 g9 | ARCIL &7 &ifdgd srifrem faedt +ff e

U & </ AHRI /<Rl & forg el off TRe 9 SFeR T8 8rm |

6. TR U H UHIRIG oAl Aifed # aftfa fdaror sxder®al &l FaE SMeRl & gAR &1 71 89 gdifd, sxieRedl B o Jfe, Tad 93 A1 8ls a7 & fou

RreR /Saxeri T8l 8|

7. SURSA! /IR B aqTel / gHDhdl, S ISh IHRT AR & forg RimeR €, 39 fasw Aifew &1 gren 29 (Facd=) oMl & 99 8 ok 9 & T8d Ua AIfcd & w0 § a1, Sif

IRFH SeolRad o) e & maed @ an ¥ 2|

8. Ife Igl FEiRd oAt el +ff &RoT & fAwe Bl &, O (&% & U 99 8(5) &R oo™ @ urauei & dsd fodl o fafer & gRfera |ufy 9= &1 ifaR 2|

TYTeT: SRdeld, featid: 20.06.2026

FeaT/- aftpa s, wic Raegaoa sudt (3f3ar) fafies

00 ©

FUETE] U 0¥ WS U/ Wl e, 3 e gEe Ui oY 51 8
it e s B o @ R RiaeR 22, 2026 @ s 09 UER)
B HTeaTs Y |

sows aw A wm f 6 fAwim o  2008—10 & wrg | wuel

qﬁﬁm (e = - | {ﬁnm E[ﬂa“ﬁ}

i, CHTAE FEe fw s @ winE sRnEd |
=11 a0 =1 o o O i W o B | T M s a:}i'rli‘rrrn R W TR T S
siferfriry o wi vafre) wmafEy Py = oy o oada) Py, ooz 6 sieele gee afEg)
it T W 1 ol e e B | e e B | T ol B R o e e
5 PR Ty PR o 0l B et (| e e T | | o B B O B R s -
135808667 (& o9E o argrEa wany Thre adly B geas grd) [SedaE o500 2024 HE;
T AT =n5~ﬂ d FleTeTS I T T, T Ao Wit = 5 R a0 725 F A
I W= T AT T A |
T, T T R o ede A et et | afingdivee of gafRei R
gisaiFEt o gl | H e S, oo (EeEt s Tm-r-‘-l 19T 5 o Ak Fieri
2409 2025 T (IUIEE SENEIE TR F WS 9 SEEANEN W @ e () g
T o 1 o 1 O e e s L | 0 o B e ol ol i £ el feor | o | R 2 L o W e o
it o fiter aefobey o flr
o2 e R T B | el e 2 (B (3 e B 4 i o B B O -
'-!r--"l & T, EEETY Nt R, ve e e wd u B ikt sfner i@ &
_“|'||-Jr||| '.|'|] L PEE R E B LR | O 5 | e S | O [ TR I 1 B s | S B e | O s s '-;L"I o] ] F
I"r SETERTETT '.r"“"..m-rm A ATAHT Fvitn il o afgiy e e aieie, 2oz
el i) o are 1ol weniEe o e ok e zooo O P e 0 o W il
R AR 1 S :w'1 g "‘1 e F E W Fedl [-TE 17.08: 2088 1 7 60
TR ), TR /TRl A W -EeE T frdSdl &) i w0 S =
HATRTRT: TTIETT=T ST ":-'u [ B S e it e |3 s e e | T i il e B B B R
wafey o i & v o i o arger vty o Reween il gl Pefede o aerelies
i i e 20082026 79 . 169892520 (5. WidE #I6E SEE Sard A1l w=mnt o 06
et B R O B e T e B i e O P 1 B B e Rl B e B e
LHTY e e ahe sl g
Eka B ) e NRE | | i e W3 e o B s B e ol 0 e = 2
{g), o W] e R IR g S A e e i A s
|

i o gAEa A

g svefhy = fre ooy d ey | oW | e £ S
1 |2t o0 6T Od W N T |oww dvw 3w e | are o o & i
dem 1750 % R & |oiiews g gom & i i
s A el 1, YT | T = R a2 7
W,ﬂﬂﬁ'ﬂﬂﬂmﬂﬁ 4.57 dter ol e | o as.11
wiie o R mm g, - T A ¥
TAT 239 -208010 M Wl
& st
B 17.06.2006 @mmmﬁmﬁﬁh
i 1 DEARL-EO-B01 TRST & TRl & w1 )
njf:: HINDUJA HOUSING FINANCE LIMITED
: HINDLLIA PO : 27-7, $qes geRgae e, i, a1 — 600 032,
(HEILISING FIMANGE

affferrg, §-9a : auction@hindujahousingfinance.com

FHY BT — 89542 81688; JoI¥ AT — 99183 01885

B HE ATEE — 70604 11785; WA TAR TN — 93195 51888
aRRre 1V [ 8 (1)] arxfd® wen a1 (3rad wuR @ forg)
Safe fa<iia oniRadl & gfova ok gevfed e ufepif f2d wacds srfef=m, 2002 (2002 1
9. 3) & 3ica fEgen R wew fafics & sEEwEr! Wftgd e 8 & A1 iR
gfergfar fod (FadH) FrmmEet], 2002 & 9 3 & @11 9fed gRT 13(12) & i wad wfhal
BT FANT HA Y AT G IAdH G & A0 SfeaalRad fafordl R SRy @1 718 o 3R g9+
g9 918 FOMRE (ST I8 FUMERS AR TR & AFfed ©U 9 "FHHRG ' & w4 H
Hefia fbar a1 8) S Ggar @l uiftd @1 f[Af 4 6o A1 & iR IR &1 I B
@ o weT T o7 | MRS IR BT YTAE IR A ABA 2 €, TAMN FORRS R 3T
ST BT QAEdRT ol & SRl § 5 oreewey F ufefa Ra mads ammEed, 2002 &
o 8 & arer ufdd A @ aRT 13 @ SU-aRT 4 B JfAIT S Fe< ARKAT BT TANT
FRA g AAS A & G SfealRad R W g9a i aftfa |ufir &1 «ifdes den o
forar 21 fa9Iy ®U A FRUMRG /TR TAT 3MH ST BT YagaRT AIae fhar Sfrar g 6 9
HURT & AT B d—ad 9 X AR HURT & A1 fHar T 15 0 oF—a figon =i
Hgd fafics & waREE g, S f gate IR R SgduTe ) 9 Afds & e aen
[ W BN arel WS @@, AnTdl, Yol e @ AR @ fory BN | FUMRe @ e
AR IREURET BT gSM & oY Sude 99g & Wy # IR @1 ORT 13 B SuU-uRT
| (8) & wraer=i ®Y 3MR nawfid fowar Smam 2|

WIAT SRR, TS B A1 AT T AP BT AT
UP/LKN/AGRA/A000001298. 1. #if ¥l AR (FEORIRSE / UdT 6. 1) d— 16-06-2026
45ﬁﬁawmmaﬁﬁvwmaéﬂwwmwzszomz%ﬁﬂ?ﬁ Jitor ¥ ar 5o
1) Sl (FE—FRVURS /UM dTel BT TdT 6T 2) Ul — AANTE AR, m-ro7/oz/zoz4
JMRT, IR Yo ART 282001 | TG ¥ 1 31.12.2023 | FufRy &1 fdavor FAT
SATARIT /T G 30 TAT 31 BT 9T, fS9e01 4 ea%a 60 o T &, S . 12,80,099/-
I R 2158 # AT B, A AT fAST g, I8 TR & U, wifelal OER,
AT TR, TE TIARYR, RTell JITRT SR Jeer # Rerd 8 | W — gd— ¥$@ 30 Wi d1e), ufdem—
I HURT BT 9FT, STR— gols &1 AGH, R0— Fed 12 wic A

| UP/LKN/AGRA/A000001848. 1. =i FerdR Rig (FOMRS /TaT TR 1) 2.
ST g <l Tl S 997 AT (A8 URIRS /U dlel T Ul AT 2) Ul
— XIS BT T el R, BoRl fhRIeTeTe, 316+, fhioere, SR U9, 9Rd ¥. 6,53,345/-
283203 | UG fAfr : 05102024 | GURT @1 fAaROT : U Wife S WERT WA 121 @ 90T § Rerd ¥,

18-06-2026
19/10/2024 Tav

Eh 11—3?*?_]—5 _'IT'~‘TIT e # 99% l.h||¢1 4| xél":ﬁ E-TI'@"%T Fellle
ﬁ}wﬂ T EfaTEn el & T 'i?. S i'm E?r::::'T & faaem o @
fr amgsdivs A AR R @ 539 8, §90 6 d9dEc
www lumaxworld.in/lumaxindustries 99 FAYRE We & BT AUHTES fEy
SITEE |

afe syt @1 walen Sroveren] O Fidee 22, 2026 &) swrar 3O gEe
Agaar arEgdE el &) ey efEn & oee e g e 3
g TEe fau wrr o 9 aer R @ A I 7 A
HE ST |

R G e B T O T S B 0 o B O o L
o wE By o oy, ga A et & anpeee 7 andddow &
rorrIe areara wnay i Al gl @ e 8§ o @ R e
A R N T i s B = T T L R | R B e | G LR
A dr, wraie arf Gt e age S @ o o amfota B wwd £
FE A ?ﬂﬁarr'-ét'f'rt:rﬁérh i ¥ GTHT & femm wrg |
S wrE o T wrar | e o s st angddos | upe 9
CE i P B ot e o P e ) b gl e v fo e 1 B 1 = e e LG A |
Sl m Wl o g ae ({9 Wi AEEYIUE—5) WH ded
A1 Wl B, 1 HIONE WA & FEerd B TEET www.mca.gov.in O
aUeE] ¥ 3N T MfEEn eEahT {iE v e e, v
gawiia (s, wies wivie gee (e Sae ers, g v, S@
feTe, Fgev 19, T, BROIT 122016) & S # §-HH W9 HE1 3]
el urere afte g et andgdioe—s O afteifie smosae swens] ©
T ST B |

e & e A Bl we @ ae d fromra 9 s @ R e
& worEw ol e Tul, o TelE §EN, 99 TEEE, S
eFeit ifAes, gibe « coie sewa fofics, Tufam 2 4,
e Fav 31—32, ARfEmae vee, wesitme fERoee, aEmaE,
EENEE — 500032 TerTTHl, WING | Soiw 18003094001, SHO M
rajeev.kr@kfintech.com 31 9% 67 |

il eplan gevdia fahds

RS I HHAT
FrfwEr FETe vd su afEe

A HATH
HewIdl |, ACS B709

fa=Tiss : 19 /06 / 2026

Stafes, faxia enRaal & wfcnifdaxor sk gefe e wfenyfar f2a (Facd) siffras, 2002 (2002 @1 54) ('St
") B TRl B B H B BRI} AT RewgaRrd du
) e, 2002 ('S FraEEen”) @ |

) & sfavia arfersdt #§ SfeafRad gwe (“snifer
(e forfics & sreTewer) miEepd JfEeRT F afoyfa f&a (Jac

faaxor S & T arferer # SfeaRad © -

3 @ 91 ufod I SIH @1 ORT 13 (12) @ Sfaiid U< wRhdl &1 YN &Rd §U b ART a1 IRl af
of, ROTaH FUERS (@), TREX iR dgddarsi ¥ SH AR ST YA S Bl fear fhar 1ar o, e

FUIRE / TREX(R) / dudehdi (@) §RT St IRM™T BT A a- H fawd 81 R, Tdgart R w9 4
FUERE / TREIRT) / dghapdi(3) B T AR ®Y ¥ S I Gaar & ol 2 6 eewery 5 A« e
Sfeafad fafyr w et 8 O/ ® SR Ol @B W ® SR R S Ml @ W 8 @ ey ufsd S sifdfaw
B GRT 13 DI IU—GRT (4) & I S8 Ua< WRHAT T YA SR 8Y A< difd Sfafifed e |uly &1

fRT®T &=l — 93.00 T Hex B, S HIST ollels: holR, deilel d Rie— fhRomee SR wewr # Rera
2| A — yd— o HufRy, uflem— HuRy &7 A9 9T, IJAR— DAY BT wile, M- AT 20 Wie AT |

e : 30 Yedr, fafdr : 20/06/2026 e/~ Uit sl figom asfRior wisswr faldics

ADITYA BIRLA

w CAPITAL
T Y S

USiehd HIETC: SfETA A HUIRE, IRad, ToRTd — 362266
I T e e |.-17, faeren fafeen, of A, smraen A, =E feeet-110001
"IRRE-TV-A" [y feq (o) Frm, 2002 F FRm 9(1) w1 Waw 8]
39 Hafd =t fersht 39 fershl =
feATeh 11.03.2024 1 FHMEA Ao, T4 A9 6! A (g7 - FEHAIEIG BRI 24.03.2025 i
wiie e # faferad oot ffan T ®, % Wem @ e fergen wHw fafiRe @R anfeer frgen
Hrea faftes & o g TumeH & FRv, S g U H Sfeafed duw dufa & gy § i
forgan wreAw fafes a1 g i T Tl WRd S, T S sfeer frgen Shited
fafiee =i Feiaka & T |
foritar st st giayfaeor SR qAtm o fayf fed gad= siffem, 2002 % @ ufed ufayfa
fed (wade) f=m, 2002 ( 2002 %1 54) T fW 9 (1) & WS & ded A=A Rl i foht &
ferw - forsht YA TAgarT T S Rl SR fode w9 & SuReparl el dsmenarat A
o eftfar ator, vioger of wW fae & weaw @, ot W fig, diwdt W 3, e
F0 @@ & ABFDL3TER00001002495 2, %1 TagarT gfaq fohan Sar @ foF Gaia aeer
% U fiRdt & T A aftfa e wufa, e difde ween sfeer fagan weAw fafee &
siferepe SRl BT & fore T 2, ol ST SUReRdneil/ el /slerehehanall ¥ TR wiHeR &l 3
¥, 1,05,95,937.92/- (BUH TUeh g U O UM B At |F Jw o) oo 89 )
St fof femier 14.05.2026 T ST %, 3R IW W WYL ST AW W A W aE
TR O A T S iR I wet it aget & f 14.07.2026 I S R R R
"SR S R, ok S e ot RT & % SMHR W S S |
I Hfd AT "GE A, 1783 (2 e 2 foran) # @ 242 o T (1 foran 12 foaidt) W gt
ST T e Hia, T R e wieee, sRamm-121002 # fud 3R fwe @b 3
TR - 3T 59.6 Wie el el I 14 Wie; TA¢ 36 Wi e 9w f; <hon: 61.3 Wi e,
TS I e UfEH: 36 Wie AT, THT I T . 14" % AU SRR g B 73,66,254/-
(%, TR @ foarde TR & 9@ dfed W) B qdT eRE A B 7,36,626/- (FOF WA
WG TAW TR T W TeW W) F
T |ufd 1 wiemw ferewor:

Hafa e |, 1783 (2 st 2 foman) § 9 242 0 T (1 forwan 12 forarsdt) w9 @t 9fy, S
AT HicH, dedia iR e wieeme, gRamn-121002 § fea €, frment @ 50 ya6R 8-
IW: 59.6 B Trel, ol T 14 Wie; qat 36 wie H A gfe; <hon: 61.3 wie e, g H
wATe; TEM: 36 Hie <el, W T TEH A, 14" H qU e 3R A
forhl o forqa el @R ol o foe, oen Qefd oFeR ki demEe W fgw T feds A
https://abfl.adityabirlacapital.com/Pages/Individual/Properties-for-Auction-under-SAR-
FAESI-Act.aspx 1 https://sarfaesi.auctiontiger.net W G |

atferera arfreRT,

famieR: 20.06.2026
WH: FIEE (3nfea fagen Hhivea fatmes)

LOANS INVESTMENTS INSURANCE PEYMENTS

o= . W—zﬁ"
[T T PRI 20 o R 30 T R 1)
F0 nﬂ AL Tl T ey o
T AR CULE s I R i e E
KT zﬁ Ers R i e E E ]
G R R Ol i | G BT
[Eees s I‘| HTET—|| ), W
rr-'.'*u TR, RO AT 3 B3
e T = 1':'| a3 I, T8
wIH al‘?Tl‘f.qtl 013 & ATHA §, RE)
H, 2013 B 8] mn e g
(AT T, 2014 o [0 40 (&) AT

& T 0

epaper.jansatta.com

fae s & mumwcb/*u(cqw/quqvcbm(@r) TAT AT B9 ¥ ST BT YagaRT Aae™ oy Srer 8 &
il TR SfeatRad e FuRT & dU Feol # & IR WO AfZH, 2002 @1 aRT 13(13) & *faiq,
FURSE / TREXR) / dahapai(@l) a1 Hig N <afth, 39 ga1 & Witd & a8 iial @ 9d faRed wsafa &
3T, S<h 3 FURT B fApl, TS AT AT TRb W BSWNART AT d—ad / WRUFd el B, AR 3reral FufRy
@ AT fHar T BIE W T MBS T, AN, FART M & ATI—ATT IWh T R FfIeTedAd <)
R 99 & ol dfed SR SfoaRad Wy & fore anf¥fer & wwR & ereflg 8rmm |
FUIR®] / TR / dqDHbia] BT €T SRR fael HURT DI M & oIy Iuaer 99g & Hae H I S1efraH
B URT 13 B SU—YRT (8) B WIAUM! Pl 3R Mh fbar Srar 21

oI /— Wiferpe SiftreTe)
wie Revga s (5 fofes
e gre—anRfa—gTe—2026—013 & T

I SOR "W
Raegaera sudht (3f3m) fofdies
U65999MH2002PLC134884 mmz www.arcil.co.in

I IrC” : T 1, 1041 AT, 29 AT AU AN, qTER (df¥em),

Fromsiar SAE gas‘ - 400 028, é?vﬁ%ﬁ:r +91 2266581300
T FRTEE : 5 deHedd gRReHe U8 WA duel fafice, den ove, gur 1, Hisa vd Wss, 4, B
A 31 gsRgae tee, fiS), I=18 — 600 032

fofer : 16—06—2026

oo e e

HeolT of form B MINENI CORPORATE SERVICES
—y BB rJllft LT 5J| J= fafaes
. HURRE T 7 AR 13(2) sgan @ Ry T iy (5. 9) fe oufigm ar T
w TER 1 A AT WBR 11|g£ﬂ_-ﬁ.‘-‘%ﬂ-‘"ll: T, BB 121008,
B . y 1. H %

mﬂ‘:;m’f“’?'m o TAU /TelUdl AT @ Wy H 22-01-2026 T VU | 46 06 oo d ! ECE D

1 T | 1911214 /— (U SN o’ TIRE g9R &l <l diGs - H{IH el ¢17'TI'-F-FHL]T'T'I"

et bl H), YA /IRl b IR & <ToT dl WURT B e, 3R : il “”‘j."‘ A R, S
o / st g e ' iy ! . = Aipfw ey HHE WA AR, 2013 'F“
@- 1T &Y fhU T T M RAS SRTal, THRT TR Il A | P 'il R 13 ’# A |q,5:;r1.-* i T ,n,u.-_r i ,‘u ik
. ol T -'\.r.-'\.

HL25BAH000078939) | T faf¥r : 27.01.2026 [ Y il S TSha o
ARCIL-TRUST-2026-013 oTHE 40 A, 2026 i B AETEET
. '-.IPn T W § e (YT R & e 1|
T & WE : JURT g — I fHRIR W | w9 /e [ 236 /215 1 T8 1 e e g, forsrent .3'*:1.']'_,';2' lr';uﬁ :?fr-s" wfbrers o wenn o
AT Hae YRAT 587.35 I WIC AT 54.58 T HICR ©, SIl Algedll [ATHIIGIYRT TR a1 Ria—dexigd 9 Rerd e Wi sk o M ke s al
2| dr WY 39 TR & — Yd— IRCT 10 WiC 6 ¥4 diel, URTH— AhM fCHRM Ufed | StR— FH XM e el gaigin]
_ 2 Y T T T s g 8 aE

UhT2T, E%U— ﬁ?‘ﬁ 'ﬂ@:‘:’ an51:|Q| II'-IPI:EPI il |'|r':l ] Fglﬂ"-l el Oa h‘lﬂ:‘“ Hfra
e S I e -:.J (WA mCA, 0w n ) H 15TER JI|,I

mr T TR, & A & FE R o s
E:rq W MR TS qﬁn 5] AN s|-.“'i‘-r

5 SO AT i w: | L'H

"an'dr II_AWEE n.'r" § FET  TI

14 AT 6 T @ AT il‘ll?h? i
'_I-‘ HHT 4—l E'ﬂhf'\.—..':r [ FATE— 160015,
e e 2 e e e o B R T | ﬁq‘
i TR B ﬁ;-! G 1C R G GG
BE AUNIad Jahd FEEd & O gt
Iu1TF —"| __T

Tt &l T W, TG,
A ] T"'f'l-!'arrrn 210pe, ﬁéT

EIERE i) 1
For MINENII EEIHPDH‘.ILTE SERV
PRIVATE L HILTED|

vl TRt ity e mde Rafad
fEeF | 20006 2026 I:-l—-l-.‘-'[ ;‘ﬂ‘f'
I

E-""ﬂ" I 1 10446842
Tl .\H_I'r”"'ﬂ? [ iRy ﬂ Wik _ITQ H
- fidy WY HYE FEE HEE-250205

Chandigarh


Rajeev
Highlight

Rajeev
Highlight

Rajeev
Highlight

Rajeev
Highlight


SATURDAY, JUNE 20, 2026

BACK PAGE

DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyone who could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knack of winningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

Germany defeated Curacao 7-1in their opening match

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was
always likened to

tournament dominance

REUTERS

of the 26 in the squad,
12 have immigrant
bacgrounds.
The fans have
more sporting rea-
sons to worry. They

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | falcader. Embod-
who religiously ~ iedbythelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unable toassimilate newplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

WWW.FINANCIALEXPRESS.COM
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ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO ing more informed, more dis-

chief marketing officer, generic beauty categories.

HAKIMI TO STAND
TRIAL ON RAPE
Morocco captain Achraf
Hakimi has been ordered to
stand trial for a rape charge
before a French criminal
court. The case stems from
an incident back in
2023, when a woman
reported a sexual S
assault at the PSG | L
star's residence 'ﬁ’

restrictions its team is
facing in the US at the

e

in France. World Cup. Due to
uncertainty over visas,
IRANTO FILE & & the Iranian team are
COMPLAINT . commuting from their
lranplansto 2 tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFAWorld Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.
—Compiled by
Ankit Pattnaik

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the
country's first-ever win

at the tournament.

> SAGARSOFT (INDIA) LIMITED

GIN: LT2200TG1996PLCO23E23
Ragd, Office ; Plot No, 111, Read Ne.10, Jubliss Hills, Hyderabad-500 033
Phone: 040 67191000 Fax: 040 23114607,
Website: www sagarsoflin  email: infoigsagarsolt.in

Hagurunin

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Motice is hereby given that the 307 Anniral Ganeral Maeding {'AGM} of 1he Members of Segarsof
(inda) Limiled will be hel on Friday, the 107 day of July, 2028 at 330 p.m. through Vidao
Candzrence [V | Ofher Audio Visual Mears [FOAVM) fo franssct the business g5 set oud in the
Motice of the AGM. The Comipany has sent e Natice of the AGM along with te Annial Report for
the yaar 2025-28 on 18t June, 2026 lhwowgh eleciranic moda 1o e Mambears ahose email
atdreszes ane reqisterad 'with the Compary or Registrar & Transfer Agant, M=, KFin Technologies
Limeted-and Dapaositories, in accordance with the General Circubar Mo, 002025 dated Septembaer
22, 225 msuad by Ministry of Corporaie Afairs. read wish circulars =sued esrier in fis regard
(cobectively referred to as MCA Circudars™) and SEBI Cincular Mo, - SEBIHOCFDICFD-PaD-
2PICIR20240133 dabad Oelober 3, 2024 ("5EBI Cirgular”], 1550ed by the Securilies and Exchangs
Bzard of Indea, permitted hofding of the AGK thimugh WE T OBYEA, withaul the physical presence of
e Membars at a sommon wenud. The requrement of sending the physical copees of the Motice of
the AGM has also bean dizspensad wilh vida tha zaid MCAand SEB| Circulars

The Anrwal Repart of the company contaming the Motice of the AGM is also avaitabée for download
From the Campany's wabsle a1 hitps i sagarsoiLinfwp-contentiupleagsl 20 26! DB/ Sagarsoll.
Annizal-Repoet-2026.pdf  2nd on the website of the stock sxchanps st waw bsenda.com, The
Annial Report is also avadable on 1the website of Ms. KFin Technodogies: Limited &1
Allps:wwwsvaling khinech.cam, lha Ragisirarand Trénster Agent of the comgpany,

Remaote e-Vating:

Pursuant 1o Regufalion 44 of Securities and Exchange Board of india (Listing Obligatons and
Dizcloswe Raguirermants) Regulations 2015, Saclion 108 of the Comganies Act, 2013 read wilh
Rule 20 of the Companies [Manegemen! and Administration) Rules 20148 as amendad and
Secralaral standands-2 ssead by he ksiiue of Company Secrelaries of India on General
mesings, iha Campany is pleasad o provide e-woting feciity bafore the AGM and during the AGM o
the members [ enable them to exercige their |rg|'I| o wole by el means in respect o
busnesses ba ba lransacied al the 30th Annual General Maeting. Tha mambars maly casl thair vale
eleciranically through e-vating system of Mis, KFin Technalogies Limied

However, pursuant 1o SEBI ciadlar no. SEBNHORGFINCMDICIRPR20Z0EE2 dated December §
2020an “a-voling facifty provided by Lisled Companies”, e-valing process has baenanablad 1o all
the individual demat account holders, by way. of single login cradentiad, through their demat
accounts  wabsies of Depositorias ! OF%m order o moréase he elliciency of i valing procags
Individual demat sccount haldars wowld be abls 1o cast ther wobs withouf having fo ragisier again
with the e-voting service prosider (ESP) thereby not only faciilating seamiess authentication bt
also ease and convanianca of parbcipalng In a-volmp pracass. Shamahaldars are advisad b updale
thiir mobida number end e-mai |0 with thair DPs lo access e-voding facility

Thie remote s-woling peniod wik comimence an Monday the 06th Juby, 2026 at .00 2.m. (15T) and
ands on Thussclay, the Bh July, 2038 & 0500 pome (15T, Durng ths penrod, Mambars halding
shares as on cub-off date 03rd July, 2026, may cast her woie elecronicaly, The remate e-voding
module shall be disabied by KFin Technalogles Limibed thareafer.

Thess Members, who will bepresant in the AGM through VYT OAVM {eciiby and have nol casi ha
vates on the Resalufions theaugh remats e-vating end are oltherwise nof bamed from deing so, sha
bisslig@le 1o vobe froughe-voling syslem during Sk

The mambars wha have cast their voles by remots-evcing grice to the AGM may also atisnd /
partcipiaie in the AGM through VG OAYM bz shall notbe entitied to cast their votes again

Ay parson, who acquires shares of Ihe Campany and becarmes a Member of the Company afber
13th Juna, 2026, baing the date rackaned for sending the AGKM Molice & Annual Reporl Thraugh
emall and hoids shares-as on 03ed July, 2025, being the cut-off date, may obtain the logn ID and
password by sanding a reques] al avoling@slintech.cam,

The delailed procedurs far obtaiming user 10 end passwoed i also prosaded in the nolice of the
mesetng which i available on the Comgany’s website and a0 .on the websiteof KFn Techrologies
Limsed. Howaver, if a parson is aleady regislerad with KFin Technolagias Limitad far a-voding, ihan
hig ! her existing uger B and password can be used for casting vole

n case af a0y quenes of grievances peraining b evoling prodedure, mambars may refer o e
Fraguanlly Asked CQuasfions (FAQS] for members availabée at the downlcads sectan of
hittps:feveting. kfintech.com o may contact: M5 R Ramesh, Deputy Vice President, KFin
Technologies Limiled, Uni:-Sagarsolt (India} Limiled, Selanium Bulding, Tower B, Plol Nojz). 31-
3%, Gachibreadi, Fingneig! Dhebnct, Menakrampouda, Senlingampally Mandal, Hydershad - 500 032
Toll FreeNo,: 1800-5094-001

Sharehclders who wish {0 register a5 speakers are raquested to wisid hitps-emeslings
kfintech.com/ loginv2. aspa and click on Speaker Registration batwesn Monday, 67 July, 2026 (500
a.m. [ST) o Thursday, & July, 2026 (5.00 p.m. IST). Onfy fhose Mambars who have pre-registerad
themsalves &3 speaker will be allowed o express ther viewsiask questions during the AGM, The
Company masenvas the nghl o rastncd tha numbar of Sieakars dapanding on e availabdity of ima
forthe AGM
Book Closure and Dividend:
Molice s lurthar given that pursiant 1o the provistons of Section 91 ol tha Companies Act, 2013 read
with-Rule 1 of Compandes (Management and Admiréstration) Rules, 3014 and Regulafion 42 of
Sgcurilies and Exchange Board of India iListing Obligabors and Desciosura Requiremenis)
Regulstions 2015, the Regisler of Members and Share Transier Books of tha Company will remain
closed from feth July, 2026 o 10th July, 2026 [both days Incluslve) for the purtose of detemining
memibars ebgibda far participation involing an the resalulions canlaned intha Nalice of the AGM and
farthe dividend {if declared), ihereat as mentioned in tha =aid Molice

For and on behalf of Sagarsoft {india) Limited

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from 'Oréalinadealval-
ued at around 34,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasingly willing to pay for
better products and stronger
brands. That insight helped
transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiin tranchesbeginning
in 2017 in a transaction val-
ued at around 3400 crore.

For many entrepreneurs,
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the
beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian
consumerswere becom- 48

Innovist co-founders
(L-R): Rohit Chawla,
Sifat Khurana &
Vimal Bhola |

cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-

but  ambi-
tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching  Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution
brands and scientific
credibility rather than
broad lifestyle posi-
tioning.

Sifat Khurana,
co-founder and |

POINT

ents, formula-
tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

SHYAM KUMAR PRASAD

Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previousyear.

The L'Oréal investment in
2026 further validates the
company’s  science-first
approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one

increasingly shaped by
ingredients, efficacy
and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

wmnx® 2o LUMAX INDUSTRIES LIMITED

Regd. Office; 27 Fioor, Harbans Bhawan-ll, .
Commarcial Complas, Mangal Raya, Mew Defu-110046
Wabsite: wenw lumaxaord. infumaxindustries Tel: 011 40857832
Emall; lumaxsharsg@lemazmal.com, GIN: LY48530L 1581 PLCOT 2804

NOTICE

Mobice s hersby given that the following Share Certficates have been reported
lestimisplaced by 1he fallowing Sharehaldars of the Company.

- |
DK JAIN

5 Mame of the Folio Mo. | Certificate | Distinctive No.(s) [ No, of
No. Sharehalder No. From To | Shares
1 Mangal Daltalraya Patil | MODI629 |  &3693 1634256 | 1634305 al
Jointy with 25131 3935521 | 5535570 al
Dattatraya G Patel 86132 939871 | 3535905 29
133840 | TRO16T1 | TO01600 20
2 Yinod Jain Y 00323 alzE 07151 | 707200 al
BE353 18665017 | 1386850 ad
a7479 | 4676851 | 46760950 100
97480 | 4676951 | 4677000 a0
Total 445

o
A
No. F.6[444332)J0A/G.STORE/Scanning Work/2026/D-196
NOTICE INVITING BID
NIB No.: |DA/G.Store/03/2026-27
Online Bids are invited for "Scanning Work" up-to 08.07.2026
till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-
|One Crore Fifty Lacs Only.) The last Date for applying for Bid and
making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,
Details May be seen in the Bidding Document available on
www.jda.rajasthan.gov.in, www.sppp.rajasthan.gov.in and
WWW.eproc.rajasthan.gov.in.

UBN No. : JDA26275LRC00154
To participate in the bid, bidder has to be;

1. Registered on JDA website www.jda.rajasthan.gov.in. For

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

Date : 16.06.2026

Welspun®core _ WELSPUN CORP LIMITED
o (Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

Any person havimg any claim m respect of the above-mentioned shares is hereby
requested ko lodge such clasm with the Company al Hs Registerad Office 21 the address
mentionad above within 15-daye from the date of publication of this niofice. Failure o do
sowithin the slipuiated period shall be treated as no objection, and the Company sha be
al libesly to proceed with filng the E-Verification Report or issuing the Entiflernent Lattes

participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Depaosit, Online Only,

as applicable, inliew ofthe aforementionad lost share certificates.

Faor LUMAX INDUSTRIES LIMITED

2. Registered on e-Procurement Portal of Government of
Rajasthan www.eproc.rajasthan.gov.in for online e-Bid

RAAJESH KUMAR GUPTA <o o
Place: Gurugram EXECUTIVEDIRECTOR & COMPANY SECRETARY submission. Ry:Comomaaiansy
Data : 19062026 M.NO,ACSEToS| | Raj.samwad/c/26/5234 (Stores)
HETCIe EIECTL TR EET R Wi
. ay DI SAFNTF
e BHARAT ELECTRONCY

INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation {1} of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insobvency Resolution Process for Corporale Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Mameofthe corparste deblor sang
with FAN & CIN/ LLF Mo,

H.Q Lamps Manufacturing Co Private Limited
CIN: LR3I 100UP X1 4PTCOEETIS
PAN: AADCHAB15

2, |Address of the registerad office

Lirat Mo 2601, Godd Tower Wave One, Sacior-18
Meeda, Moida Sector 16, Gautam Buddha Magar,
Mosda, Lar Pradesh, ndia, 204301

3, |URL of websita

httpswibaarthipe comy

4, |Details of place where majonity of feed assets an

localed

There are no fiked assels excapl
some ivenbory Iving at Harigwar,

5, |Insiailed capacity of main products’ servces

Prasandly, there & no business

b, [Quarity and valwe of rmain prodiscts! services sold. [MA

in last fmancial year

T. . |Numbar of emplovess! wosomen

WA,

B, |Furthes detads including last available financia
siatorranils (with schedules) of bwa yoars, EBsis of

cradiors at avallable al URL

Can ba raguestad awar mal at;
cirp_hqlampeamad com

0, |Ebgibiity for resalution apglicands uder saction

254 2(h] of the Coda is.available af URL

Can ba regueshed over mad at:
cirp halampsEigmead com

10, [Last dale lor recapl of exprassion of inlengsl

[5-07-2026

11. |Dale of issua of provisional ksl of prospeclive

resofulon applhcants

15-07-2028

12, |Lasl date for submissian of obmchions b
provwesiarial list

H-07-2006

copy, it is not possible to verify its contents. The In N
Express (P) Limited cannot be held responsible for h
contents, nor for any loss or damage incurred a
result of transactions with companies, associations
individuals advertising in its newspapers or Publication
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

“"IMPORTANT™
VWhilst care is taken prior to acceptance of advertising

13, |Dale of issue of final list of prospective resohubian | 30-07-2026
S| || [=apolicands )
T. &ri Sai Manasa 14, |Date of issue ol Information memarandum, [u4-08-2028
Place ; Hyderabad Lompary Secretary evalralion matmg and reguest for resplulion pians
Dale : 157 June, 2026 Mambership No. F13917 ta prospective resolution applicants
15, _|Lasi date for submission of resoluton plans_ 109-09-2006
16, _|Process email id Io submil Expressicn af Interes!_{oirp halampsfigmad.com

17, |Details of the corparzte debtor's reqistraton status |NA

a5 MSME

In the Mattar of H.Q Lamps Manufacfuring Go Private Limi
BBl Reg. No.: IBBUIPA-002IP-HB0 0637201520300

Reqg. Address: D-54, First Floor, Defence Colomy, New
E-Mail ID: blchakravarti associatesi@omail.cam, eirp,hglam

Sdi-
C i Biharl Lal Chakravart
Resalution Profession

AFA No: AAZMZTTENZI3112264

all.com

BHARAT ELECTRONICS LIMITED
| Gowl, of indln Eneeprine cecar the Winistry of Oslencs)
GIN: LIZ0SHA1S34G0RGTIT

Har Ek Kaam Desh Ke Naam'
Registerad & Corporate Office; Outer Ring Road, Nagavara, Bengaluru - 560 045.

E-mail: secretary@bel. coin, Website: www.bel-india.in. Ph: 080-25038300.

NOTICE
Transfer of equity shares of the Company to

Investor Education and Protection Fund (IEPF)

NOTICE is hereby given that in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Rules, 216 ("Rules”) and Section 124(6) of the Compames Act
2013, the Company is mandated to transfer all such shares In respect of
which dividend has not been paid or claimed for Seven consecufive years or
more o the Investor Education and Protection Fund (IEPF)

In accordance with the provisions of the Rule, individual notice has been sent
1o the respective shareholders al their latest available address available with
Company/Registrar and share Transfer (RTA) records, inter alia providing
tha details of shares being transferred to IEPF and the list of such
shareholders is also displayed on the website of the Company at
hittp:/wwtw, bel-india.infinveslors#dividend

In thiz connection the concerned shareholders are requested to claim the
unpaid/unciaimed dividend amountis) on or before September 10, 2026,
wri Final Dividend 2018-12 and onwards failing which such shares shall be
transferred to 1EPF. The shareholders may nole thal upen such transfer,
both the unclaimed dividend and the shares transferred 1o IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority afier following the procedure
prescribed under the Act.

For any queries on the above matter, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Integrated Registry
Management Services Pvt Lid., Mo, 30, Ramana Residency, 4th Cross,
Sampige Road, Malleswaram, Bengaluru - 580 003, Telephone: 080-
23460815M6/17/118. Fax: 080 23460819, E-mail: imi@integratedindia.m.

For Bharat Electronics Limited

Sdl-
Bengaluru S Sreenivas
19 June 2026 Company Secretary

erfinancialexpressconi @ @

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31° Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set outin the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report for the FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forshares in Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21% May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31*March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/I/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

e tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1% April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary
Place: Mumbai ACS : 18182

. Chandigarh
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THIS I3 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND
DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES.

NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY QUTSIDE INDIA,
INITIAL PUBLIC OFFER OF EQUITY SHARES ONM THE MAIN BOARD OF BSE LIMITED ("BSE™) AND NATIONAL STOCK EXCHANGE OF INDHA LIMITED ("NSE®, AND TOGETHER WITH BSE,
THE "STOCK EXCHANGES™) IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018,

A5 AMENDED ("SEBI ICDR REGLILATIONS"),
PUBLIC ANNOUNCEMENT

(S=Ti

CSM TECHNOLOGIES LIMITED

(TO BE LISTED ON THE MAIN BOARD OF BSE AND NSE)
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GVP INFOTECH LIMITED

{CIN: LT4170DL2011PLC221111)
Regd. Office: Oifice Mo, T10, Mawrang House, Kasturba Gandhi (KG) Road, Connaught PLA,
CE, Maw Dalhi, India- 110001 Tel: +1-TGS8B28406,

Emall ID: secratarial@gvpinfotech.com, Website: Mipsigvpinfctach,com
NOTICE FOR RECORD DATE FOR FIRST AND FINAL CALL ON PARTLY
PAI D-UP RIGHTS EQUITY SHARES OF THE COMPANY
Molica is hereby given that the Company has fixed Thursday, 25th June, 2026 a5 the

Record Date for the purpose of datermining the holders of the Parlly paid-up Rights Equity

Shares of the Company to whom the call notice will be sent for payment of the First and

Final call of Rs, 5.00- each [out ofwhich Re.

1.00- will be adjusted towards face value and

Rs. 400/ will be adjusted towards securites premium} on the outslanding 2,11,72,007
partty paid-up Equity Shares of the Company having & Face Vialue of Rs, 2.000- each with
Fe. 1.000- paid-up (*Rights Equity Shares™) which were aliothed on 30th July, 2025, on
Righis Basis pursuant to the Latter of Offer "LOF} datad tst July, 2025,

gl gel 9 WO For GVP Infotech Limited
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Our Company was onginally incorporated In the name and style of Cyberfech Software & Mulimedta Private Limited” under the provisions of the Companies Act, 1956, pursuant o a cerfificale of incorparation dated July 15,
1996, issued by ihe Regisirar of Companies, Orissa. Subsaquently, in order io creale a betier brand value in the domestic and infernational markets, ihe name of our Company was changsd o Y55M Technologies Privafe
Lirited”, pursuant by a cerificate of incorparation dated Ociober 13, 2014, issued by the Registrar of Companies, Cuttack. Thereafter, our Company was corverted from a private limited comgany fo a public limited company,
pursuant to a resolution passed by our Boatd of Directors al their meeting hald on June 18, 2025 and a special resolulion passed by our Shareholders a1 the EGM held on July 11, 2025, folfowing which the nama of our
Company was changed fo "CSM Technologies Limded” and a fresh cerficate of incorporalion consequent upon change of name was issuad by the Registrar of Companies Cenlral Processing Cendre on July 29, 3025, For
details of incorporation, changes in the namea and registered office address of owr Company, see ‘History snd Certain Corporate Malfers”on page 268 of the red herring prospectus dated June 17, 2026 ("RHP").
Corporate ldentity Number: UG20S00R 100EPLCDDSEED
Registered and Corporate Office: Plot No - EfS6, Infocity-1, Chandrasekharpur, Dist.: Khurda, Khordha, Bhubaneswar - 751 024, Odisha, India.
Tek + 0674 6E35000; Contact Person; Shweta Janardhan Sharma, Company Secrefany and Complisnce Officer; E-mail; secrefariabZosm. iech; Website: www.cam fech

OUR PROMOTERS: PRIYADARSHI PANY AND LAGNA PANDA

INITIAL PUBLIC OFFERING OF UP TO 1,20,01,000 EQUITY SHARES OF FACE VALUE OF 210 EACH ("EQUITY SHARES") OF CSM TECHNOLOGIES LIMITED ("COMPANY" OR “IS5UER") FOR CASH AT A
PRICE OF ¥[«] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF ¥[«] PER EQUITY SHARE) (“ISSLE PRICE") AGGREGATING UP TO [«] LAKHS ("ISSUE").

THIS ISSUE INCLUDES A RESERVATION OF UP TO 1,30,000 EQUITY SHARES OF FACE VALUE OF ¥10 EACH AGGREGATING TO ¥[+] LAKHS (CONSTITUTING []% OF THE POST-ISSUE PAID-UP EQUITY

SHARE CAPITAL OF OUR COMPANY) FOR SUBSCRIPTION BY ELIGIELE EMPLOYEES (THE "EMPLOYEE RESERVATION PORTION"). THE ISSUE LESS THE EMPLOYEE RESERVATION PORTION 15
HEREINAFTER REFERRED TOAS “NET ISSUE". THE ISSUE AND THE NET ISSUE WOULD CONSTITUTE [+]% AND [+]%, RESPECTIVELY, OF OUR POST-ISSUE PAID-UP EQUITY SHARE CAPITAL.

DETAILS OF THE OFFER FOR SALE: NOT APPLICABLE
PRICE BAND: 107 TO #113 PER EQUITY SHARE OF FACE VALUE OF ¥10 EACH.
THE FLOOR PRICE IS 10.7 TIMES THE FACE VALUE OF THE EQUITY SHARES AND THE CAP PRICE IS 11.2 TIMES THE FACE VALUE OF THE EQUITY SHARES.
BIDS CAN BE MADE FOR AMINIMUM OF 132 EQUITY SHARES OF FACE VALUE OF 210 EACH AND IN MULTIPLES OF132 EQUITY SHARES OF FACE VALUE OF €10 EACH THEREAFTER.

THE PRICE TO EARNINGS RATIO (*F/E™) BASED ON DILUTED EARNINGS PER SHARE ("EPS") FOR FINANCIAL YEAR ENDED 2025 FOR THE COMPANY
AT THE UPPER END OF THE PRICE BAND IS 30.38 TIMES AND AT THE LOWER END OF THE PRICE BAND IS 28.76 TIMES
AS COMPARED TO THE AVERAGE INDUSTRY PEER GROUP P/E RATIO OF 14.28 TIMES.

ANCHOR INVESTOR BIDDING DATE TUESDAY, JUNE 23, 2026

BID/ISSUE
PERIOD

BID/ISSUE OPENS ON WEDNESDAY, JUNE 24, 2026 | BIDNSSUE CLOSES ON MONDAY, JUNE 29, 2026
" UP! mandste end fime and date shall be at 5.00 pm on the Bidlssue Closing Date.

RISK TO STORS
For details, refer to section titled "Risk Facfors" on page 24 of the RHP.
1. The Weighted Average Return on Net worth for last three fiscal is 21.49%
2. The price/eaming ratio based an diluted EPS for financial year 2025 at the upper end of the pnice band is as high as 30,38 as compared to the average Industry price/earnings ratio of 1428,
3. During the past three fiscal years, the BRLM have handled 3 public issues out of which 1 issue closed below the issue price on listing date.

NOTICE TO INVESTORS

CORRIGENDUM TO THE RED HERRING PROSPECTUS DATED JUNE 17, 2026 (THE "RHP") (THE “CORRIGENDUM")

This Corrigendum is in references to the RHP dated June 17, 2026 filed with the Registrar of Companies, Orissa at Cuttack ("RoC”}, the Securities and Exchange Board of India ("SEBI") and the Stack
Exchanges in relationtothe [ssue,

Inthis regard, polential Bidders should note the following modification to the disclosures in the RHP:

Inthe row titled ‘Maximum Bid'in the table setting out the details of the issue structure in 1s5ue Structure”on page 443 ofthe RHP, the reference to Tssue size”should be read as “Nel lssue size”,

The information in this Cormgendum modifies and updates the information (as applicable) in the RHP solely to the extent set out above. The RHP accordingly stands amended to the extent stated
hereinabove and the above changes are 1o be read in conjunction with the RHP. However, this Corrigendum does not purport 1o, nor does il, reflect any change that has eccurmed from the dale of filing of
the RHP and accordingly does ot inciude the changes andior updates that will be included in the Prospectus. Ptease note that the information included in the RHP will ba suitably updated, including to
the extent updated by way of this Comigendum, as may be applicable, in the Prospectus as and when filed with the RoC, and subsequently submitted with the SEBI and the Stock Exchanges. Investors
shaukd not rely on the Draft Red Herring Prospecius for any investment decision and should read the RHP along with this Corrigendum before making an investment decesion with respect to the Issue.
This Comgendum shall be available on the website of SEBI at www.sebi.gov.in, the websites of Stock Exchanges at www.nseindia.com and www.bseindia.com, the website of our Company al
www.csm.tech and the website of the Book Running Lead Manager, namely, Keynote Financial Services Limited at www keynoteindia.net. All capitalized terms used in this Corrigendum shall, unless
the contexl otherwise requires, have the meanings ascrbed Lo them in the RHF.

AS BA-;.- Simple, Safe, Smart

way of Application!!!

*Applications Supported by Blocked Amount ("ASBA”) s a better way of applying 1o offers by simply biocking the fund in the bank account,
For furiher deta#s, check seclion on ASEA
Mandatory in public issues. No cheque will be accepted.

UPENow available in ASBA for Retail Individual Investors and Non Instifutional Investor applying in public issues where the application amount is up to 7 500,000, applying through
Registered Brokers, Syndicate, COPs & RTAs. Retail Individual Investors and Non-Institutional Investors also have the option to submit the application directly to the ASBA Bank
[3C5Bs) or to use the facility of linked online trading, demat and bank account. Investors are required o ensure that the bank account used for bidding is linked to their PAN, Bidders
must ensure that their PAN is linked with Aadhaar and are in compliance with GBOT notification dated February 13, 2020 and press release dated June 25, 2021 read with press release
dated September 17, 2021 CBOT circular no. 7 of 2022, dated March 30, 2022, read with press release dated March 28, 2023 and any subsequent press releases in this regard.

LIFD

ATHEAT ] A

AEBA Ras fo be avaied by all the inveshors excepf Anchor Investors Ll'F‘.'may be avaied by (1) Refad indhidual Invesfors in the Relal Categaony; (i) Non-lestiulional fnvestors with an application size of up fo % 500,000 in
the Mon-instifutiona Porfion. For delails on the ASBA and UPT process, please refer to the delals given in the Bid Cum Application Form and abrdged prospectus and also pleass referto the seclion "ssus Procedure"on
pags 447 of the RHF The procsss is alsa svailable on fhe websie afdssociehon of invesiment Bankers of Indis (CAIBFT and Hock Exchanges andm fhe General Infarmalion Docuwment, The Bid Cum Applization Form and
the Abrnidged Progpectus can be downlpaded from the websites of B5E Limited ["BSE’} and National Sfock Exchangs of India Limited ["NSE”, and fogether wilh BSE. the “Stock Exchanges’) and can be obtainad from
the lisl of banks thal (s displayed on the webziie of SEB! at www.sebi. qov.infseblweb/other/Otherdction.do?doRecagnisadFpizyes&intmld=235 and
hlips vk sebigov insebiweb/ather’Dfherdchion do fdoRecognisedfp=yes &imtmid=43, respeciively a5 updsted from fime fo fime. For fthe st of UP spps and benks e on PO, please. refer o fhe fnk:
e Sabi goutin. LPI Bidders Bidding using the UPI Mechamsm may apply thraugh the SCSB% and mabile appiicalions whose names appear on the wabhsite of SEBI, az updated from fime to lime. Axis Bank Limited and
FCICT Bank Limited have been appointed 55 the Sponsor Banks for the fssua, In accordance wilth the requirements of SEBI circiar dated November 1, 2008 a5 amended, For Izsue related querias, please contact the
BRLM on theirrespactive email 105 a5 mantioned below For UPI relsled quenies, irvestors can confac NPC! &t the ol fres number; 18007 201 740 and mad i ipo, updinpal org. in

REGISTRAR TO THE ISSUE i

A KFINTECH

AFiF RS TR EIFS LL

COMPANY SECRETARY AND COMPLIANCE OFFICER

Ehweta Janardhan Sharma, CEM TECHNOLDGIES LIMITED
Plat Mo - ERG, Infacily-1, Chandrasekhanpur, Dist; Khurda,
Khordha, Bhisbaneswar - 751 024, Odisha, India.

Tel Mo.: +DE674 6635000, Emall; secrefarial@csm.tach
Weabsite: www.csm tech

BOOK RUNNING LEAD MANAGER |

KEYNOTE

Keynote Financial Services Limited

The Ruby, Sth Floor, Senapati Bapat Marg,

Dadar {Wast), Murmbal — 400 0233, Maharashira, inda.
Tel: +81 22 6826 6000

E-mall; mbdikeynoteindia nat

Investor Grievance E-mail; investorsifikeynotendia nel
Website: wew keynoieindia.net

Contact person: Virendra Chaurasta [ Sunu Thomas
SEBI Registration No.: INMDOO00I606

KFin Technologies Limited

301, The Centrium, 2rd Floor, 5T, Lal Bahadur Shasiri Road,

Mav Pada, Kurla {West), Kurla, Mumbai, Maharazhira, India, 400070
Tel: Dal-Gra2223 2 BI0A08400

E-mail: casmiechnologies.ipo@kfintach.com

Investor grievance E-mail: einward.fds@xfintech.com

Website: www kfintech.com

Contact person: M. Murall Krishna

SEBI Registration No: INRIO0000221

Bidders. are advised to contact the Company Secrefary and
Compliance Officer andior the Registrar fo the [ssue in case of any
pra-lseue or post- lseue related grevances such as non-recelpl of
letters of Allotment, non-credit of Alllied Equity Shares in the
respechve bensdiciary account, non-receipl of refund coders, non-
receipd of funds by elactronic mode, atc, For all lssue -related guednies
and for redressal of complaints, Investors may alsowrits o the BRLM

For CSM TECHNOLOGIES LIMITED

Cn behalf of the Board of Direciors

Sdi-

Place : Bhubaneswar, Odisha Shweta Janardhan Sharma,

Dake : June 19, 2026 Company Secretany and Compliance Officer

C5M Technaologies Limited ("Company™) is proposing, subjact o receipt of requisile approvals, markel conditions and ather considarations, 1o make an initial pubbc offer of its Equiy Shases and has filad a rad harring

prospecius dated June 17, 2026 with the Rol:, the SEBI and the Siock Exchanges, The RHP = made available on the websile of the SEBI a1 www.sebigovin as well a5 on the website of the BRLM i.2., Keynote Financial

Services Limited atwweLkeynoteindia.net, the website of the NSE atwww.nzeindia.com and the website of the BSE atwww.bsaindia.com and the website of the Company at wenw.cam.tech, Any potentialinvestor should note

that invastmant in aquity shares involves a high dagraa of risk and for details ralating to swch risks, please see the saction “Risk Faclors”baginning on page 24 of tha RHP. Potentzal investors should not rahy an the DRHP for
making any inestiment decision but should anly rely on the information mcluded in the RHP filed by the Company with the RoC, the SEB1 and the Stock Exchanges

This announcement does not constitute an offerof the BEquity Shares for sale in any jurisdiction, including the United Staies. and the Equity Shares may niot be offered or sobd inthe United States absent registration under the
U5 Securities Actaf 1933 or an axemplon from registration. Any public offering of tha Equity Sharas 1o be made in the United Stalas wil be rmade by means of a prospectus that may ba obtained from tha Company and that will
contain detadled information about the Company and management, &5 well as financial statements, However, the Equity Shares are nofbeing offered or sold in the Unsed Stales.

CONCEPT
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

ermany’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobe supercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shopis decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackofwinningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reform and
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

e N N e A

tournament dominance

Germany defeated Curacao 7-1 in their opening match  reuters

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was
always likened to

of the 26 in the squad,

12 have immigrant
bacgrounds.

The fans have

more sporting rea-

sons to worry. They

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ofaleader. Embod-
who religiously ied bythelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnottransformedintothe
powerful leader he was once
touted to be.There was a time

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathescom-
mand,but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game, Germanywould
over-rely on theirforward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A X4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from L'Oréalinadealval-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasinglywilling to pay for
better products and stronger
brands. That insight helped

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-

but  ambi-
tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackgroundin
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution

POINT

ents, formula-
tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparency and trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
position in the rapidly grow-
ing sunscreen category. The
strategyaligned closelywith
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughlytreble the I100
crore reported in FY24.The
company also reported its
first annual profit of ¥12
crorein FY25, compared with
a loss of X12.5 crore in the
previous year.

The L'Oréal investment in
2026 further validates the
company’s science-first

HAKIMI TO STAND
TRIAL ON RAPE
Morocco captain Achraf
Hakimi has been ordered to
stand trial for a rape charge
before a French criminal
court. The case stems from
an incident back in
2023, when awoman
reported a sexuval
assault at the PSG B
star'sresidence - |

restrictions its team is
facing in the US at the

in France. World Cup. Due to
uncertainty over visas,
IRAN TO FILE the Iranian team are
COMPLAINT . commuting from their
Iran plans to tournament base in co-
lodge a host Mexico for their

three group gamesiin
the United States.

complaint with
FIFA over travel

. Canadian PM Mark Carney

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

i TICKET BUYERS STRANDED
- Ticket buyers have been left
- stranded outside stadiums
due to logistical breakdown
involving secondary resale
| platforms and restrictions
© on ticket transfers. Market-
- places: Marketplaces are
. facing severe backlogs.
—Compiled by
Ankit Pattnaik

CARNEY HAILS CANADAWIN

praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the
country's first-ever win

at the tournament.

7 SAGARSOFT (INDIA) LIMITED

CIN: LT2200THEI996PLCOZ3E2 3
Regd, Cifica - Plak Mo, 191, Road Mo, 10, Jubiton Hills, Hyderabad-500 033
Phone; 040 7191000 Fax; 040 23114607,
Wabsite: wewwesagarsodl.in  email: info@sagarsollin

Fagaraaly

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Motice is hiersby geven that the 30 Annual General Meetng (AGM) of the Members of Sagarsof
iIndEs) -Limited will be hald on Frday, the 107 day of July, 2006 & 330 pm. theowgh Vidao
Cordenence (V0 | Othar Audio Visual Means ("0 b transact the blesness-as set out in e
Molice of tha AGM. Tha Company has sand tha Notice of the AGM along with the Anrual Rapor far
the vear 202506 an 18th June, 2126 through electronic mode i the Members: whose emall
addresses ars registared wilh tha Commpany ar Ragisiear & Transhar Sgant, Mis. KEin Tachmalogies
Limied and Deposiories, in gepordance with the Generg! Circular Moo 0302025 dated Seplember
22, 2025 issuad by Minisiry of Corporale Alfairs, read with cinculars issued earller in this regard
realactvely refered to g “MCA Circulars”) and SEBI Circular N SERIHOICFLVCFD-Pal-
ZPIGIR0241 33 dabed Oclober 3, 2024 SEBI Caaular™), isswad by (he Securities and Exchange
Board of india, permitbad holding of the AGM thraugh VE L OAVM_ withoud the physical presence of
e Members al a comman venee, The roguirerment of sencding The physical copies of he Matica of
the AGM has alza been dispansed with vide the sad MCA and SEBI Circifars,

The Annual Report of the company containng e Motice of the AGM is also avalabbe for download
from the Company's websile al hlps:iweaw sagarsalt mfsp-confenltiupoads 20060 08 Sagarsedl-
Annual-Repon-2026.pdf -and on the website of the slock exchange ‘at wwwibseindia.com. The
Anneal Rapart 15 also available on tha wabside ol Mis. KFm Tachnologies Limided af
hitps-liwww.evoting kfintech.coim, the Registrar and Transfer Agentof the company.

Remote e-Voling:

Fursugnt to Requiation 4£ of Securities and Exchangs Board of India-(Lisling Obligations and
Disciosuse Requiremanis] Regulations 2115, Seclion 108 ol the Companies Act, 2013 read with
Rulz 20 of the Companies (Menagement and Adminisiration) Rules 2014 a5 amended and
Secrataral standards-2 ssued by te Irstitate of Company Secretanes of India on Genesal
meefings, the Campanyis pleesed o provide e-veing Facility before the AGM and during the AGM [0
tha members kenadle em W axercss Thr nght 10 wobe By Heclronc means in respect of
busnesses b ba fransacied at the 30ih Armual Gereral Mesling. The membars may cast thair ywole
alectronically heough e-waoting syatem of Mis. KFin Technologes Limited

Howevar, pursuant b SEBI cirgular fo. SEBIHOICFDICMDICIR/P 2020242 dated December B
2020 on “e-voting facility proviced by Listed Companes”, e-veling process has been enabled 1o all
fa individual demal account hoiders, by way of zingla login credantial, through Thair damat
accounts /websites of Depositories. DF's in onder fo increase the efficiency of the voling process
ndividud demal account hodders woukd Da able o cast (heir vale withoul having & regester again
with 1he g-wolirg senice provider iESF] thereby nod only faciliafing seamisss suthenfication bod
Al50 Ba%e Ard CONWa Manie Of pamCaaling ¥ e-valing process, Srarenalders are adviged Lo upediata
their mobite number and e-mail D wilh ther 0P's to sccess evoting feciity,

The remote e-woing perod will commence on Monday e 0s@ July, 2026 & 5.00am, (15T and
ards on Thursday, tha Mk duly, 2028 at 05.00 p.m. {IST) Duwing tis pericd. Mambars halding
shafas 85 00 cub-off date 0Gnd July, 2026, may cast ihair vote elecironically, The:remote e-voling
rodule shall be desabbad by KFin Tedhnalogles Limstad thanaaltar

Those Members, who wil be-present inthe AGM thraugh VG T 0AYM facility and kave nof cast iheir
walas on (he Resalulions thratgh ramole a-volng and am aferssa nol barred from taing so, shal
be eliginle to wata through e-valireg system dunng the AGM
Thie mambers who have cast their voles by remate-eyoling proe 1o 1ha AGM may alss atend’
partcpeie in the AGM through WC J DANM but shall not be antilled o castfheir voles again
Any person, who acguires shares of the Company and bacomes a Memberof the Comparry after
12th Juma, 2026 being the dale reckoned for sanding 1ha AGM Motice & Anrual Reparl thrawgh
email and hokds shares as on 03nd July, 2026, being the cui-0ff date, may oblain the login i and
passwond by sanding a reguestal evelngiikhnbach. com.

The deleded procadure for ofitaining user D and password is also provided in the notice-of the
resgting which iz avallable on the Compary's wabste and also on te websibe of KFin Techrolegies
Limmed. Howaver if 2 person is already regisbered with KFin Technologies Limiled for e-vefng, than
hiis { e existing user D and passward can be used for casting vole.

in caza of any Quenas ar grgvances perlaining o e-woling procadure, membears may refer (o the
Fraquently Asked Coesiions (FAQS) for members: available af the downdsads section of
hlips:evpding kfnbach.com or may conlact Me 5§ R Ramash, Depoty Vice Prasident, KFin
Technalegies Limited, Unif; Sagarsoft (inda) Limited, Selenium Building, Tower B, Plof Nojs). 31-
32, Gachibowd, Fancial Deslrict, Manakramguda, Sarilingampally Mandal, Hyderabad - 500 032
Tall Fres k.- 1800-3084-001

SPEAKER REGISTRATION BEFORE AGM

Shareholders wha wish to reqgister g5 speakars -are reguesiad o visih htips:iemesiings
kfintech.com/ loginv2 aspx and click on Speaker Ragistration batween Manday, 6" July, 20026 (3.00
am. I5T) o Theesday, @ July, 2026 [5.00 p,m_18T), Caly these Members who hevs pra-registerad
Bemseives a5 2 speaker will be Alowed to express thelr views/azk questions during the AGKM. The
Company raserses the rfghf io resinct the nember of speakers depending on the avadabidlity of time
farthe AGM,

Book Closure and Dividend:

Motice is-furiher given that pursuant o ihe provsons of Section 81 of the Companéas#ct, 2013 read
with Rule 10el Campanies | Manageman] and Adminislration) Bules, 20014 and Reguiation 42 of
Sequrities and Exchange Board of India (Listing Obligations and Disclosure Requiremants)
Fegulations 2015, the Registar of Mambars and Share Transfar Books af the Company will remain
ciased from D4t Juby, 2026 ta 106 July, 2026 (bath days mclusive] for the purpose of determining
remibers abgibis for paricipation in vobng on the resciulions contairad inthe Notioe of the AGM and
forthe dividend {if daclered). theread &g menfianed in the said Nobics.

X
|_m.|-.|-|.'m..;""r n:r LUMAX INDUSTRIES LIMITED DK JAIN
Regd, Office: 2 Floor, Harbans Bhawan-l, . '

Commercial Complex, Nangal Raya, New Dalhi-110046
Wabsite: wwnwv lumaxword inlumacndustries Tel 011- 43857832
Email: lumaxsharai@lumaxmail. com, GIN: L743990L01981PLCO1 2804

NOTICE
Mofice is hereby given that the following Share Cerlificates have been reported
lostimisplaced by the following Shareholders of the Company:

8. Name of the Folio Mo. | Certificate| Distinctive No.(s) | No. of
MNo. Shareholder Mo. Erom To | Shares
1. | Mangal Dattatraya Patil | MOD1629 | B36%8 | 1634236 | 1634306 50

Joanthy with BE131 3535921 | 3535970 ol
Drattatraya & Patel BB13E Joadgdi | 5535955 25

133040 | TOD167T | To01e90 20

2 Vinod Jain VO003zE B028 107151 | VOT200 a0
63353 1566901 | 16866950 a0

av4ra 4676851 | 4676550 ( 10D

87480 | 46TG951 | 4677000 a0

Total 395

Any person kaving any claim in réspect of the above-menbioned shares |5 hereby
requested to lodge such caim wilh the Company at its Registerad Office al the address
mantioned above within 13 days from the date of publicabion of this nofice. Falure 1o do
50 within the stipulated period shall be freated as no objection, and the Company shall be
3l liberly to proceed with filing the E-Verficabon Report orissuing the Enfitliernent Letter
a5 applicable, inkeu of the aforementionsd lost share certificates,

For LUMAX INDUSTRIES LIMITED

brands and scientific
credibilityrather than
broad lifestyle posi-
tioning.

Sifat Khurana, |
co-founder and /

transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emami in tranches beginning
in 2017 in a transaction val-
ued at around I400 crore.

For many entrepreneurs,
thatwould have been the des-
tination.For Chawla, Khurana
and Bhola, it was only the
beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian
consumerswere becom- /%

Innovist co-founders |
(L-R): Rohit Chawla, = =
Sifat Khurana & B
Vimal Bhola f

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{444332)J0/G.5TORE Scanning Work//2026/0-196

NOTICE INVITING BID
Online Bids are invited for "Scanning Work" up-to 08.07.2026
till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-
(One Crore Fifty Lacs Only.) The last Date for applying for Bid and
making Online Payment on JDA Portal is 08.07.2026 by 6:00 PM.
Details May be seen in the Bidding Document available on
www.jda.rajasthan.gov.in, www.sppp.rajasthan.gov.in and
WWw.eproc.rajasthan.gov.in,

UBN No.: JDA26275LRC00154

To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.govin. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Deposit, Online Only.

2. Registered on e-Procurement Portal of Government of

Date : 16.06.2026

approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoa compet-
itive advantage.

SHYAM KUMAR PRASAD

Welspun®corne _ WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_WCL@welspun.com www.welspuncorp.com

i RAAJESH KUMAR GUPTA ission. Dy. Commissioner
Place: Gurugram EXECUTIVE DIRECTOR & COMPANYSECRETARY | | SUDMission y
Date :19.06.2026 MNO.ACSETOG| | Raj.Samwad/C/26/5234 (Stores)
HETEHEE IR INRNIES: SN ETE A —
2 I SATCHNCIFE
SHARAT SECTRONCY

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
{Under sub-regulation {1) of regulation 364 of the Insclvency and Bankrupicy Board of
India [Insolvency Resolution Process for Corporate Persons) Regulations, 2016}

RELEVANT PARTICULARS

1. |Mameof the corporale debloralong  (HAQ Lamps ilﬁ.ﬁa_r_:turing Co Privaie Limited

with PAN & CIN LLP Mo, CIN: U33100UP2014PTCOGGTI

PAN: AADCH4915

Linit Nor 2801, Gald Tower Wave One, Sector-18

Moaida, Moida Sechar 16, Gavlam Buddha Nagar,

Noids, Utar Prdesh, India. 201301 _
IEFFE.I'.'-'.'HW‘L‘II‘"‘H[‘.‘E omy

| There &e no fized assats axcepl

2, |Address of ihe ragistered office

3.__|URL of websie
4. |Details of place where majority of fixed assels are
Incated soma inverdony lving af Haridwar
b, |msiaied capaciy of main products’ services Presenty, there is na business

G, [Quantity-and value of main products’ senices sold. | MA

in last financial vear
¥ |Number of smplovess! workmen A

B |Further delais mduding last avalabie inancal Can be requesbed over mad ak:
stalemments {with schedules) of two years, lists of | Grp hglampe@omail com
credioes are available at URL.

B, |Ehgibility for reselution appiicants under section
25210} of the Gode i available at LURL:

10, |Lzst date for receipt of expression of intarest
1. |Date of izsue of provisional listof prospective
resohubion applicanis

12, |Lasl date for submession of abjections o

iZan be requestad over mad at;
cip. holampsmomail. com
05407-H26

15-07-2026

20-07-2026

“"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers o
otherwise acting on an advertisement in any manner
whatsoever.

rewssional s
For and on behalf of Sagarsoft {India) Limited - JI;II_El_lva_nf|5.$.;Jl.=! al firal st of prca:ﬂ:t;.ramlullnr 0-07-7026
Sdi- applicarnis
T. 5ri Sai Manasa | | {14, |Dats of issue of imformation memerandum 04-03-2026
Placs ; Hyderahad Compary Secratary avaliation matrix and request for resalution plans
Date : 18" June, 2026 Membership No. F13817 to prospective resolution applicants
5. |Last daba for submission of rezolulion plans 030492026

16 |Process amail id 0 submit Exprassion of Interest | cep holampsigmail com
17, |Datails of tha carporals debioe’s ragisiration slatus [NA
|as MSME.

5d-

CA Blharl Lal Chakravart]
Resolution Professional
in the Matter of H.Q Lamps Manuwfacturing Co Private Limited
|EBi Reg. No.: IBBRPA-D021P-NOGRE32019-20201 2776
AFA No: AAZMZTTEO311226/2041
Req. Address; D-54, Firsl Flaar, Defence Coleny, New Delhl-11

20062026
: Mow Delhi

CALMTY FRCACN DAY SWCHGETRCN

BHARAT ELECTRONICS LIMITED
8 Dt of Indi Enserpriss under the Minitry of Duleess)
£ LIZISAMAT05600R00TET

Registered & Corporate Office: Outer Ring Road, Napavara, Bangaluru - 560 045.
E-mail: secretaryibel.co.in. Website: www.bal-indiain, Ph: 080-23035300.

“Har Ek Haam Desh Ke Naam'

NOTICE
Transfer of equity shares of the Company to

Investor Education and Protection Fund (IEPF)

NOTICE is hereby given that in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audil, Transfer and
Refund) Rules, 2016 ("Rules”) and Section 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more to the Investor Education and Protection Fund (IEPF),

In accerdance with the provisions of the Rule, individual notice has been sent
lo the respective shareholders al their latest available address available with
Company/Registrar-and Share Transfer (RTA) records, inter alia providing
the details of shares being fransferred to IEPF and the fist of such
shareholders is also displayed on the website of the Company at
hitp:www.bel-india.infinvestors/#dividend

In this connection the concerned shareholders are requested fo claim the
unpaidiunclaimed dividend amount{s) on or bafore September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transferred to |EPF. The shareholders may note thal upon such transfer,
both the unclaimed dividend and the shares transferred to IEPF including all
benefits accruing on such shares, if any, can be claimed back by those
sharehoiders from the IEPF Authonty after following the. procedure
prescrnbed under the Act

For any queres on the above matter, shareholders are requested fo contact
the company’s Registrar and Share Transfer Agent, Integrated Registry
Management Services Pvit Ltd., No. 30, Ramana Residency, 4th Cross,
Sampige Road, Malleswaram, Bengaluru - 560 003. Telephone: 080-
234608151161 7/18. Fax; 080 23460819, E-mail; irg@integratedindia.in.

For Bharat Electronics Limited

Sdl-
Bengaluru S Sreenivas
19 June 2026 Company Secretary

Kolkata

NOTICE of 31 Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22" September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31" AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report for the FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatmt.helpdesk@in.mpms.mufg.com along with the documents mentionedin the Form.

¢ Forsharesin Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21% May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31" March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
per lists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/1/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

 tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1% April, 2024.

The relevantforms viz., ISR 1, 2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all 'individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary
Place: Mumbai ACS : 18182
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knack of winningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage. Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

HAKIMI TO STAND
TRIAL ON RAPE

Morocco captain Achraf

Hakimi has been ordered to
stand trial for a rape charge

before a French criminal
court. The case stems from
an incident back in

2023, when a woman

N

Germany defeated Curacao 7-1in their opening match  reuters

have always struck of the 26 in the squad,
parallels.The 2014 12 have immigrant
World Cup win- 'y bacgrounds.

ning  manager The fans have

Joachim Loew was
always likened to

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

=
o T

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,faleader. Embod-
who religiously ied by thelegendary

more sporting rea-
sons to worry. They

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFAWorld Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

reported a sexual iy
assault at the PSG = -~ restrictionsits teamis
star's residence L & facing in the US at the
in France. World Cup. Due to

~ uncertainty over visas,
IRAN TO FILE 2% @ # the Iranian team are
COMPLAINT ¢ commuting from their
Iranplansto  * 2 i tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the

country's first-ever win
¢ atthe tournament.

tournament dominance

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Glorious one
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

TICKET BUYERS STRANDED

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from'Oréalinadealval-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasinglywilling to pay for
better products and stronger
brands. That insight helped
transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiin tranchesbeginning
in 2017 in a transaction val-
ued at around 3400 crore.

For many entrepreneurs,
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the

Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-

places: Marketplaces are

facing severe backlogs.
—Compiled by

beginning.
Their experience
revealed a deeper transfor-

mation underway. Indian _#¥E5

P

consumerswere becom- '

i ||_

Innovist co-founders I."

(L-R): Rohit Chawla, | =%

Sifat Khurana &

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-

but  ambi-
tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution
brands and scientific
credibility rather than
broad lifestyle posi-
tioning.

Sifat Khurana,
co-founder and J,-'

POINT

ents, formula-
tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

SHYAM KUMAR PRASAD

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previous year.

The U'Oréal investment in
2026 further validates the
company’s  science-first
approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven

largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.

Ankit Pattnaik

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na. 111, Read No.10, Jubilee Hills, Hyderabad-S00- 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.zagarsofi.in  email; infoi@zagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan (hat the 307 Anmsal Genarad Maeling ('AGM} of the Members of Sagarsef
{Indka) Limiled will be held on Friday, the 107 day of July, 2028 at 330 p.m, throwgh Vidao
Conference (WET T Other Audic Visual Means MDA 1o ransact he business a5 set ouf in e
Molice af the AGM.. The Campary has seal the Naolice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o the Members whose email
addresses ang reglsbanad with e Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Depasitoriss, in accordancs with the General Circidar Ne. 0302025 deted Seplembsr
22, 2023 issued by Ministry of Corporate Affairs, read with circulars ssued earlier in this regand
(cobachvaly refarred o as "MOCA Circufars”] and SEBI Circulze Mo, SEBIHVCFDICED-PaD-
2FICIRR2024M1 33 dated Coinber 3, 3024 ("SEBI Circular”), issued by the Securities and Exchange
Board of Indka, permithed hokding of the AGM through VCF DAVM, without (he physical presence of
fhe Membsrs gl & common wvanue. Tha requiemant of sending the physicel copsas of the Malica of
the AGN has also been dispensed wilh vids the said MCA and SEB| Circilars

The Anrwal Report of the company contaming the Molice of the AGM 5 also avaitable for download
fram tha Company's webs3e af hitps:iwww sagarsofl infwp-canentuploacs! 2028 08! Sagarsed-
Annual-Report-2026.pdf and on the ‘website of the siock exchange a1 wew bseindia.com, The
Annual Raporl 15 also avadable on the websibe of M's. KFin Techrodogies Lim#ed ai
hittos:fwwow evabing kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Fursuant 1o Requiation 44 of Secuntiss and Exchange Board of India |Lisling Obligafons end
Discloswe Reguirements) Regulations 2015, Section 106 of the Companies Act, 2012 read with
Fule 20 of the Companies (Management and Administalion) Bules 2014 as amendad and
Secratanal standands-2 issued by the bhsiule of Compary Sacrefaries of India on Genesal
megsngs, the Company s pleazed b provide e-voting facdity before the AGM and durig the AGH 10
the membars ta anable them o exerciza thair nghl fo vole by alecirane means in respact of
busnesses fobeftrarsacied atthe 3th Annual General Meeting, The members may cest iheirvote
electranically through eoling System ol Mis. KFin Techralogies Limited.

Howewar, pursuant to SEBI cincular no, SEBFHORCFGCMDICIRPR2I2INEEZ dated December B
2020 an "s-voling faciy provided by Listed Companies”, e-voling process has been enabled 1o all
the mdividual demal accounl boldars, by way of singla login cradential, throwgh their demat
accounts Mwebsies of Depositonas | OF's in grderta mcrease the efficiency of the voling procass
Individual demat account holders would be-able 1o Cast ek voble without having 1o regesier again
wilh he a-worling sernce provides (ESP) tharaby nol only faclilaling seamiess auhantication b
alsp ease and conveniance of participating in e-vabng pracess. Sherahaldars are pdvised o update
telr maobie number and e-mall 1D with Thelr DPs o access a-vpling facility

The remole g-waling panad will commeanca an Monday the 061 Juby, 2026 at 9.00 am. (55T} and
ends on Thirsdey, e 8 July, 2006 &1 0500 pm: (157), During this pesiog, Members hoiding
shanes 3z on cul-off date 03ed July, 2026, may cast ther vole elecronicady, The remote e-veting
module shall be disabled by KFin Technolagies Limited thareafier,

Those Members, who will be present in the AGK throagh WC 1 OAVM faclify ard have notcast thair
walas on the Resalutions (hrowgh remate e-valing and are olbansise not basred from deing so, shall
be sligite oyole rough e-voling system during the AGMW

The mambers wha have cast ther woles by remote-evating prior to the AGM may also atend /
particpats inthe AGM through VG 08V but shall nolbe enlitfed (o cast thair voles again

Hny parsen, who ecguiras shares of the Company and becomes & Member of the Company aftg
TEh June, H126, being the date reckoned for sending the AGM MNotice & Annual Bepart
amail and holds sharas as on 03rd July, 2026 baing the cul-ofl dade, may obitain the lagn 1D and
peEssword by sending a request atevaling@idintech, com

The dedailed pracedure for chitaming wser ID and password i also prowaded n e nolice of M
mestng which is awailable on the Coompany’s websits and &= on tha webisila af KEn Technologies
Limied, However, i & person &5 already registered with KFin Technodagias Limited for e-voding, then
hils { b isting uger 0 and pagsword can be used for casling voie

fn caza of any quenes ar gievencas peraining o e-voling procadure, mambars may rafer o the
Frequently Asked Questions (FAQs) for members available at the downloads seckion of
hitps:Mevoting kfinlech.com o may contact: Mr. 5 B Bamesh. Deguly Vice Prasidant, KFin
Tachpolpgies Limited, UniE: Sagarsaft (Indig] Limied, Selenium Buslding, Tower B, Plot Nolz). 31-
32, Gachiboadl, Financial District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1800-3094-001,

SPEAKER REGISTRATION BEFORE AGM
Sharshalders who wish 10 rogisler a5 speakers ame requesied to visidl hips emeslings
kfintach.com! Yaginy2.aspx and click on Speaker Registration batwaen Monday, 6 Juby, 2026 (5.00
2, BT 1o Thursday, 97 Juby, 2026 05,00 pm. 13T}, Only those Members who have pre-registerad
themselvas 26 .3 speaker will be allowad 1o exprass ther viewsask gueshions during the A5, Tha
Comipary reseryes the right b restnct the-number of speskers depending on the avaitabdity of ime
for e AGM.
Mofice is fusher ?wen that pursizant o the provisions of Section 91 of the Companies Ack, 201 3read
with Bule 10 of Comparses (Maragemen! and Admirsstralion} Rules, 2074 and Regulaton 42 of
Securilies and Exchanpe Boerd of India (Lfing Oblipations and Disciosura Raguiremands)
Regulations 2015, e Regster of Members and Share Transier Books of the Company will remain
cliosed fram Gath July, 2026 1o 10Hh Juby, 2026 {both days inclusiva) for the purpose of deleminng
memibers efqible for peeticipation in voting an the resolufions canfsned in the Notice of the AGM and
for the divadend {Ifdeclarsd), thereatas martionadin the said Notice

For and on behalf of Sagarsoft {india) Limited

S

T. 5ri Sal Manzsa
Company Secretary
Membarship Moo F13817

Placi | Hyderabad
Dale {197 June, 3026

K JAILN

wmnx “5 LUMAX INDUSTRIES LIMITED

Regd. Office: 2™ Floor, Harbans Bhawan-l
Commarcial Compla, Mangal Baya, Mew Deshi-110048
Website: weavelumaxworld infumaxindustees, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, CIN: LT4508DL1MHPLCO 2804

NOTICE

Motice s hereby given that the following Share Certificates have been reported
lostmisplaced by the following Shareholders of the Company:

8. Name of the Folio No. | Certificate | Distinctiva No.(s) | No. of
No. Shareholder Mo, From To Shares
i Mangal Dattatraya Patil | MO0E629 B36498 1634256 | 1634305 50

Jointly with BE13 3535821 | 3535470 a1l

Dattatrava G Patel 86132 3935571 | 3535545 25
133040 | 7901671 | Teote00| 20 |

2 Winod Jain WOG03238 BOZE Tor51 | 707200 50

Bl353 1866501 | 1866450 1l

ar4Tg 4676851 | 4670950 100

ar4a0 46700957 | 4677000 50

Tatal 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch clagmwith the Company atils Repgistered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 'within the stiputated period shall be treated as no objection, and the Company shafl be
at liberty to proceed with filing the E-Verification Report orissuing the Entillement Letter,
a5 applicable, in liew ot the afarementioned lost share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA
EXECUTIVEDIRECTOR & COMPANY SECRETARY

Place: Gurugram

Vimal Bhola |

EI..
- X

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332)IDA/5.5TORE /Scanning Work/2026/D-136
NOTICE INVITING BID
NIB No.: |DA/G.Store/03/2026-27
Online Bids are invited for "Scanning Work" up-to 08.07.2026
till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-
(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and
making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,
Details May be seen in the Bidding Document available on
www.jda.rajasthan.gov.in, www.sppp.rajasthan.gov.in and
Www.eproc.rajasthan.gov.in.

UBN No.: JDA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Deposit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

Date : 16.06.2026

Innovist’s success
is also about three
founders who

recognised a fun-

damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

2N
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W’E"‘.IRPUH.CCFHI" WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

Crate - 19.06.2026 M.NO.ACSBT00 Raj.Samwad/C/26/5234 (Stores)
IPCTEIREE ETCEITITRIES AT ITEY (1T -
e S e o 5 ey A A T _-
L : STIET
BHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfeng | HUQ Lamps Manufacturing Co Private Limited
with PAN. & CIN/ LLP No. CIN: U33100UP2014PTCOGET 38

PAN: AADCH4515

Limit b 2601, Gold Tower Wave Ona, Sacioe-18
Wiida, Moida Sacior 16, Gaulam Buddha Nagar,
Noida, Uitar Pradesh, india, 20130°

2. |Address ol the regsienad office

3, _|URL of website - |htpsliwitworhipecomd
4, |Delails of place whers majonty of fxed assels ana | Thare are no fiked assals axcapl
located fsome wwentory ying at Hardwar,_

Installed capacty of main produds’ seraces F‘-"EF.EI'|||-'.' thers = no business
Ciuanlity and value ol main producls! sarvices sokd |MNA

___|in lasl fmancial year J
7. _{Number of employees! wornen _ hiA I
8, |Furher detads including last available fimandial [2an be reguestad over mad af;
sipternants (with schadidas) of twa years, Bsls of  cirp hglamps@igmad.com
credRors &8 available &t URL

0. |Ebgibiy for resalution applicands under section
22{21(h] of the Code is-available & URL

o [on
|

(Gan be reguested over mei &1
cirp-hglampsigmai com

10, |Last date for receipt of expression of inlerest o-07-2026

11, |Date of issue of provisicna! B of prospeslive 15-07-2036
resoiutan epplicanis

12, |Last dale for submission of obgecions o -07-2026
prowisional st

13, |Date of issue of final list of prospective resolifion | 30-07-2026
apglicanis

14, |Date ofissue of information memorandum, [4-D8-2026
evaluation matrix and reguest for resplution plans

b prospective resclution applicants

“"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publication
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

15, |Last date for submission of resokibion plang (3-08-2026
16. | Procass email id to submit Expression of Interes!  [cirp.hglampsiigmad.com
17, |Details of the corporate debtor's registraton status |NA

ST TN SVRACHATRON

BHARAT ELECTRONICS LIMITED
I Gowl. of hndia Enlesprian wndar he Minisy of Defese]
CIN; LI2305HA1954 GO0 THT

Registerad & Corporate Office: Outer Ring Road, Nagavara, Bengaluru - 560 (45,
E-mail: secretaryiibel.co.in. Website: www.bel-india.in. Ph: 080-25038300.

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

NOTICE is hereby given that in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audil, Transfer and
Refund) Rules, 2016 ("Rubes”) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the detaills of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
hitp:/fwww.bel-india.infinvestors/#dividend

In this connection the concemed sharehalders are requested lo claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may nofe that upon such transfer,
both the unclaimed dividend and the shares transfemed to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any gueries on the above matter, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Inlegraled Registry
Management Senices Pvl Litd., No. 30, Ramana Residency, 4th Cross,

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

e Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forsharesin Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/1/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

¢ tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1 April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://lwww.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice ofthe AGM and
will also be made available on the Company's website www.welspuncorp.com.

as MSME _ ; Members are requested to carefully read the Notice of the AGM and in particular,
Sdi- EamF”QE‘ Road, Malleswaram, Bengaluru — 580 (03, Telephone: 0DB0-|  |instructions for joining the AGM and manner of casting vote through remote e-voting
CA Bihari Lal Chakravarti| | Z3460815/16/17/18. Fax: 080 23460819, E-mail: ig@integratedindia.m. orvoting atthe AGM.
Resalution Professional , , For Welspun Corp Limited
I the Matter of H.Q Lamps Manufacturing Co Private Limited For Bharat Electronics Limited Sd/-
IBE| Reg. Mo, IBBUIPA-DOZIP-NO0BE32012-202011 2776 adi- Kamal Rathi
AFA No: AAZMZTTEI2IT1Z26/2041 i Date: 19" June, 2026 Company Secreta
20062026 Reg, Address: D-54, First Flogr, Defence Colony, New Defhi-11 BEH«QEIUI‘U r S STEEEWEE Place: Mumbai P XCS . 181?2,
Mow Dedhd E-Mail ID: bichakravarti associatesiigmail.com, irp hglampsgigmai 19 June 2026 ompany secretary
.. . epaper HEEEEEKFJFEEE.CGI‘. . New Delhi ..
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https://witworthipe.com/
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8. |1 auf & it Suyeer faxim  faaror

cirp.hqlamps@gmail.com W $4d gRI

16. | aifaafts &g oMU WA @R B forg

cirp.hglamps@gmail.com

ferir: 20.06.2026
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TUGY H: AA2/12776/02/311226/204192
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PUBLIC NOTICE

ROTICE is hereboy givan @at the below mentioned Aulhorisad Parsonis no longer affated = Authorisad
Parson of Hatak Sacuntias Limbad.

Authorised Trade -'E"‘“ﬁg:l'f:g':‘ﬁﬁ"" Addrass of Autharised
Parson Hame Hame Buthorised Paracn Parson
- 2/35 SECOND FLOOR CLD
ASHISH ASHISH | NSE-APO215TISTY |  RAJINDER MAGAR NEW DELHI
DELH 110063

Fieasa male that sbave mention Aushonsed Perscn (AP} s no longer essocialed with us. Any parson
hencefarth dealing with above merdion AP should do sa, &t their gwn risk. Balak Securies Lid, shall raol
b Rable tor :t"l_:.' suchdesing. incasealany queses o the ransachions Bl dale, Invesiors 300 nequesisd
i inform Kidas -Securties Lid wilhin 15 days fram the dabe of this notification. Tailng which il shad ba
daemad that thare sxisis no querias against ihe above menfioned AF

[mtak Hotah Sacunities Uimiled, Registansd Office: 27 B, C 27, G Bock, Bandra Kurla

irp et Comples, Bandrs (E), Mumbsai 200051, CIN .J'-'-EIEfIEi'I'..'IHWHdF'LL* 151, Teanhpre
[ Ff:'? 4FIE0000. Fax Mo, +22 67132430, Websta: wawiak com | wiw iolaksecuriies, com
Cormespondence Addeess: Infinity 1T Park, Bl Mo 21, Opp. Film Cily Road HJ{'-'ai:h'a My, Mafad
{East), Mumbai 400057 Telephane Ko 42856326 SERI Registration No: NZ000200137 -r.iernh-ern:-l
MSE, BSE, MSE, MCX & RCDEX) AMFI ARM 0164, PMS INPROOO0C2SE, and Flas.ear-:h Anglysl
NHOO00585, NSGUCDSL: IN-IN-DP-629.2021 Compliance Cficer Details: Mro Hirsn Thakker

Call: 0z - 0285 8444, or Emall: ks complianceiiketak com

(erIRIfERIT @ ), STERT B A YRV | arRier fpar o webelm # | Fhraefe siftrer s fBfies & fae

I°K4 W% Wm/_
9. | \fgar 'a?r URT 25(2)E) @& dEq FHEM | cirp.hglamps@gmail.com W €¥d  gRT wrerefie Rz smeomer

ST 3 I GTAT YEIRTSA R YA & | e e i < 2| waTen: 7§ fReoft, e FUl afRra o srequTee et
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany's quest to reclaim

tournament d

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyone who could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobe supercharged
fortheWorld Cup,’says Matthias
Weber,the manager.

His shopis decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackofwinning orreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage. Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media
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Germany defeated Curacao 7-1 in their opening match  reuters

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was
always likened to

3 -

of the 26 in the squad,
12 have immigrant
bacgrounds.

The fans have
more sporting rea-
sons to worry. They

the then chancel- bemoan theabsence
lor Angela Merkel, WORLDCUP | ofalcader. Embod-
who religiously ~ iedbythelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

— ]

HAKIMI TO STAND
TRIAL ON RAPE

Morocco captain Achraf

Hakimi has been ordered to
stand trial for a rape charge

before a French criminal
court. The case stems from

reported a sexual

Franz Beckenbauer, passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformedinto the
powerful leader he was once
touted to be.There was a time

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

an incident back in
‘ I‘|

2023, when awoman

restrictions its team is
facing in the US at the

assault at the PSG
star's residence

-

in France. World Cup. Due to
uncertainty over visas,
IRAN TO FILE = ® | the Iranian team are
COMPLAINT 2 commuting from their
Iran plansto tournament base in co-
lodge a host Mexico for their

complaint with three group games in

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing

ominance

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand,but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
havealready retired—Kroosand
Ilkay Gundogan—but the man-
ager, thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Glorious one
day,banal the other.

Theirnextadversaries, Ivory
Coast,are notamong theelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game, Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back
Matthias says. Just be Turnier-
mannschaft again.

lﬂ

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO AR4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from'Oréalinadealval-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasinglywilling to pay for
better products and stronger
brands. That insight helped
transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emami in tranches beginning
in 2017 in a transaction val-
ued at around 3400 crore.

For many entrepreneurs,
thatwould have been the des-
tination.For Chawla, Khurana

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions

and Bhola, it was only the

beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian
consumers were becom-

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackgroundin
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution
brands and scientific
credibilityrather than
broad lifestyle posi-
tioning.

Sifat Khurana, /. |°
co-founder and /'. ] I , k

"
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tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparency and trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

SHYAM KUMAR PRASAD

Ja'iT.

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closelywith
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24.The
company also reported its
first annual profit of 12
crorein FY25,compared with
a loss of X12.5 crore in the
previous year.

The L’Oréal investment in
2026 further validates the
company’s  science-first
approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy

"~

on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.

FIFAWorld Cup 2026, a
result that secured the
country's first-ever win

i i |
Innovist co-founders  |©
(L-R): Rohit Chawla, |

FIFA over travel the United States. at the tournament. —Compiled by Sifat Khurana &
hy Ankit Pattnaik Vimal Bhola }l
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«% SAGARSOFT (INDIA) LIMITED ||,umnx® %o LUMAXINDUSTRESLIMITED i JAIPUR DEVELOPMENT AUTHORITY
Bagaranlt CIN; L72200TG1996PLC023823 T

Ragd, Dfics | Piat Mo, 191, Rosd Mo 10, Jubiles Hls, Hyderahac-500 033
Phome: 040 671910600 Fax; 040 23114607,
Website: www.sagarsoltin  email: info@sagarsaf.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Walices & heseby givan thal the 30° Anneal General Meseling (AGM'} of e Mambers of Sagarsalt
[india) Limiled-will be held on Frday, the 107 day of July, 2028 2% 3:30 pm. thnough Vidso
Confaranca ("VET) I Cgher Audio Visual Maans C0AVMWT o tanzacl the business as set culin the
Naolice of the AGM. The Company has senl tha Naotice of the AGM elang with the Annual Repeet for
tha year 2025-26 on 18th June, 2026 through electronic mode o the Members whoss amail
acdragses ana ragistarad wilh the Compary ar Reqistrar & Trensfer Agent, Mis. KFin Technologies
Liméted and Depostanas, in eocordence with the Geraral Circular Mo, 032035 dated Saplember
28, 2025 insued by Ministry of Corporate Affais, read with circulars ssued earker in this reqarn
{cofectively refermed tooas WOA Ciregars'y and SEBI Creidar Mo, SEBIHOICFOICFD-Pal.
JPICIRZ0241133 dated October 3, 2024 ["SEBI Circular’), issued by the Securiies and Exchange
Board of backa, perrnithed hakding of the AGA theough VO 1 CEWVM, without the physical presancs of
the Members 3 3 comimon verue, The requirement of sanding e pitvsical coples of the Notos of
i ALK has-also bean dispandad with vida the said MCSand SEBI Circulars

TheeArmusal Repor of (bs company contaning B Mobos of the AGM i sk awlable for download
fram the Company’s websile 31 hitps i sagarsall niwp-conbentiuploads 2026/ 06/5agarscl-
Annusal-Regon-2026.pdl and an the wabeta of the shock axchanga al weesbeainda com. The
Anraal Reporl s alse available an tha website af M's. KFin Technologies Limilad at
nigps: teaveevoling Klintachocom, the Ragsstar and Transter Agand of lha campany

Ramaote e-Wating:

Pusant o Ragulation 449 of Sacurilies and Exchangs Board of bgia (Lisling Obigalions ang
Dizclosura Reguiremants] Reagulations 2015, Saction 108 of the Comparses Act, 2013 raad wilh
Rulz 20 of the Compamies (Management and Administration] Rufes 2094 as amanded and
Secredsnal standards-2 issued by the nstitvie of Company Secretanes of India on General
meetings. 1ha Coenpany is phersed fo provide e-vating faciity before tha AGM and during the AGM to
fhe membsars fo enshle them 1o exercise thalr mght to yoie by aleclionic means in respack of
busnesses i be ransacted at the 30th Anraial General Mesting. The members may cast heirvale
elecironically Bhigugh e-yvoling system of M's. KFin Technplogles Limited

Howaver pursuant to 2EBI circular no, SEBIHONC FOVCIANCIRPR0 20242 daled Depamber 4
2020 on "ewoding faciity pravided by Lisied Companies”, eaniing process has been enabled toall
the individual demal aooount hokders, by way of single login cradensal, through their demat
actonrds Mwebsites of Depositoes /DEsin order b increase he EHIGIEH'I::.' o thewoling process
Inclrvelusal desmial aceount hotders woukd be able ip cast fher vole without having bo regisher-again
with the e-voling sendce provider (ESP) therely nod anly tacilSaling seamless aulbentication but
alst ease ol corvenisnce of parlicipateng n e-vpbre) process, Shanahoders ang advesed (o wpoals
Theste okl rwnbear and a-meail 10 with their DP5 to 3ooess a-valing faciity,

The semeale g=volng penod will commeencs oo Monday the 05t July, 2025 2L 9,00 am, [15T) aad
ands on Thorsday, the St Jaly, 2008 &l 05.00 g (15T). During ths penod, Members hoiding
shagas as on cul-=alf dale 03 July, 2026, may caslthar vale elacirenically, Tha remale e-woling
miaduia shall ba disabled by KFin Technalagies Uimiled herealtar,

Thse Members, who willbe present in the AGM Sirowgh W VM tacility and hawe nol cast thair
vabas an e Rasciulions Bnough remeda a-veling and are othanise rol bamed fram doing so, shal
be eligibia ta yole through e-valing syslem during fhe AGM.

The membars wit have cast lhair voles by ramobe-svioding proe ta the AGM may alse ailleg
participabe in the AGM through VT DEYM but shall not be enlilled b cast their voles again
Ay person, ‘who acouines shares of the Company and becomes a Membear of the Campany alter
12ih June, 2026, being the date reckorad for sending the AGM MNotice & Anrual Rapar through
amail and hoids shares as on 0drd July. 2026, baing tha cul-aff date. may chlain the login 10 and
pessward by sending a requestat evoingi@kfinlech.com

The detaded procadura for chteining user 1D and password is slso provided in tha nofice of e
maeting which is evailable an the Campany’s websile end sfso an tha wabsita of KFin Tackhnologies
Limiad. Howewer, if & persan is afready regessared with KFin Technokges Limited for e-weoting, than
his ' herexisting user |0 and password can ba used forcasting wale

In case of &ny quernes or grigvences pertaining ta e-valing procedure, membens may refar ba the
Fraguently Askad Questions (FACQs] for members. svailehle at the downlogds section aof
hitps: Yevoding Kfintechocom of may contast Mr 5 R Ramesh, Deputy Vice President, KFin
Tachnplogies Limead, Unit Sagarsedt (India) Limited, Selenum Buldng Tower B, Plog Malsk 4-
32, Gachibowdl, Financial Distnct, Manakramguda, Seriingampally Mandal, Hyderabad - 50 (52
Torll Free b, . 1500-3084-001

SPEAKER REGISTRATION BEFORE AGM

Sharenokders whi wish o fe{ISier B9 Speakens are reguesied o vsa hipsliemeelings
kfintech.comy ogle a5k and clok on Spasker Registration between Monday, 67 Judy, 2026 (500
g, I3T) bo Thursday, 57 July, 2025 (5.00 pom. 15T} Caly those Membess who have pre-ragistagd
Ihamretahves & A specker will ba allowad o express Dhalr viewsdask questions dunng tha AGM, The
Company reserves i right S rasinicl the numbar of speatars depanding on the availabslily of tme
lor e AGM

Bgok Closura and Dividend:

Walice is further given thal pursnt b the proisions af Secfion 1 ol the CompaneasAct, 2013 nead
with Fuia 10 of Companies (Managesnant and Adminislration) Rides, 2014 and Regulation 42 of
Securdas and Exchangs Board of India (Listng Obfigations and Disclosure: Raguiramaris)
Rapulativns 2015, the Register of Mambers and Bhare Transfar Books of the Comipany will remain
ciased from Jdth duly, 2026 to 10th duly, 2026 (both days indusse) for tha punncsa of determming
memiers afigible forparticipation invaling on the rescautions contaned intha Motca of the AGK end
for the dividend (¥ declared), thereat &z mantiorad in fhe seid Molice

For and on behalf of Sagarsofi (India) Limifed

Sdi-
T, 3 Sai Manata
Company Secretary

Flace: - Hydesabad
MaEnbershio Mo, F13817

Cale 18" June, 2076

“"IMPORTANT™
Whilst care is taken prior to acceptance of advertising

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or

entering into any agreements with advertisers oy
otherwise acting on an advertisement in any manne
whatsoever.

Regd. Office: 2 Floar, Harbans Bhawan-Il,
Commercial Comples, Naagal Raya, New Dalhi- 110046
Webaite: wanw. lumaxworkd nfumaxindustries, Te: 011- 48857832
Email: lumazsharsf@umexmail.com, CHN; LT4ESE0L18BYPLCD Y230

NOTICE
Motice |5 hereby given thal the following Share Cerfificates have been reportad
lest/misplaced by he following Shareholders of the Company!

5. Marme of the Folio Mo. | Certificate |  Distinctive No.{s} | No. of
No. Shareholder No. From Ta | Shares
1. | Mangal DaltatrayaPatd | MO01629 G36598 1634256 | 1634305 50

Jointhy with 86131 38356021 [ 3535970 a0

Daitatraya GPatel BE132 3535871 [ 3535585 25

133940 | 7ROIGTY | To0TeLD 20

2 Vinod Jain W 000328 a0 ToTisY | TOV200 50
BE303 1866901 | TBEHRED an

o7479 | 46TGB51 [ 467650 | 100

HT480 46TERST | 467000 a0

Total 395

Any person having any claim m respect of the above-mentoned shares is heneby
requested o lodge such claim with the Company at its Registered Office at ihe address
menticned above within 15 davs from the cate of publication of this notice. Failune to do
g0 within the stpuiated perod shall be trealad as no objection, and the Company shall ba
at liberty to proceed with filing the E-Verification Report or issuing the Entitlement Letier,
as appiicable, inlew of the aforementionad lost share certificales

For LUMAX INDUSTRIES LIMITED|

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

Mo, F.6[444332)104/G.5TORE/Seanning Work/2026/D-196

NOTICE INVITING BID
NIE No.: |DA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50.00,000/-

(One Crore Fifty Lacs Only.) The last Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 EM.

Details May be seen in the Bidding Document available on

www.jda.rajasthan.gov.in, www.sppp.rajasthan.gov.in and

www.eproc.rajasthan.gowv.in.

UBN No.: JDA26275LRC00154

To participate in the bid, bidder hasto be:

1. Registered on JDA website www.jda.rajasthan.gov.in, For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Deposit, Online Only.

2. Registered on e-Procurement Portal of Government of
Rajasthan www.eproc.rajasthan.gov.in for online e-Bid

Date : 16.06.2026

and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoa compet-

itive advantage.
I

4 .
/=

Welspun®corp _ WELSPUN CORP LIMITED
= (Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_WCL@welspun.com www.welspuncorp.com

RAAJESHKUMAR GUPTA e "
Flace: Gurugram EXECUTIVE DIRECTOR & COMPANY SECRETARY sunmiissian, Oy COmmTSIoREr
Diata :19.06.2026 M.NO.ACSET0n| | Raj.Samwad/C/26/5234 (Stores)
- R
SRARAT ELECTRONES
FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
H.Q LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of reguiation 364 of the Insclvency and Bankrupicy Board of
India [Insolvency Resolubion Process for Corporate Persons| Regulations, 2016)

RELEVANT PARTICULARS

|, |Mame of the corporate debtor fong. |H.Q Lamps Manufacturing Co Private Limited
with PAN & CIN/LLP No CIM: UI300UP2014PTCOGET 39

PAN: AADCH4915

Linit Mo 2601, Gold Tower Wave Ope, Sector-13
Mpids, Moida Secior 16, Gamam Buddha Negar,
Mpida, LHtar Pradesh, India, 201301
hitps:Vwitworthipe.com/

These ara no fxed assels excepl
same svenbany lying al Handwar

& |Acdress of the registered office

3. 1URL of websibe
4. | Detaits of place whare meanily of fised assels ara
ncaled

3, |Insiglled capacity of man products! sendces Presendly, thers is no business
6. |Quantity and vaiue of main producks! sarvcas sald [HA
|in 2! financial year _
7. Ibumberof employees/ warkmen_______ INA I
8. |Furlhar dalads Incudng l2s] avallabha liansal | Can be requastad avar mail at:

statements (with schedules) of two years, ists of { cirp.hglamps@gmail com

___|credors are avalable at URL | "

A, 1EI'H_;iI:n]|l].' for-rasakibion sppitants under sachion i Can ba requastsd ovar mall &t
| 25(2)(n) of the Code iz available at URL | cirp.hglampsifigmall com

10._|Lastdate for receipt of expression of inlerest | 05-07-2026
11, |Dale of issus of provisional st of prospecive [15-07-2026
|resciution applicants
12 iLasI data for submiession of abyachonsz to 20-07-20246
{provesional s
13. | Date of B3ue of final list of prospeciive resolution F30-07-2025
 lapplicants - 1
14. | Dabe of is2ue of inarmabion mesarandum, | 04-08-2026
(evaluation malrix and request for resodulion plans
|0 prospective resohtion applicants 5
Last dara for submission of rasehution plars {03-08- 2026

E
&, |Procass email K b submik Expression of Interesi :n?r|:- I'qlamps.@g:mii Coim
7. |Dataits of the comporale dablor's ragsiralion status |NA

{as MSME, !

Sdl-
CA Bihari Lal Chakravarti
Reschdion Professional
In the Mattar of H.Q Lamps Manufacturing Co Private Limited
IBBI Reg. Mo.: IEBIIPA-002NP-HOIOBGL2015- 0201 ZTTE
AFA Wo: AAZN 2TTRIDZ 3T T06/204102

- 90062028 Reg. Address: D-54, First Floor, Defence Colony, Mew Delhi-11002

‘Maw Dalhi  E-Mail ID: bichakravariiassociatesdigmatl.com, cirp.hglampsifigmail.c

BHARAT ELECTRONICS LIMITED

1 G, af India Engergrise under The Winmiry of Defenco|
CiN: LIB0pA oS Soe00nET

Registered & Corporate Office: Quter Ring Road, Nagavara, Bengaluru - 560 045,

E-mail: secratanyibel.co. . Websibe: wwei.bal-indialn. Ph: 680-25039300.

NOTICE
Transfer of equity shares of the Company to

Investor Education and Protection Fund {IEPF)

NOTICE is heraby given that in compliance with the provisions of the Investor
Education and Protection Fund Authonty (Accounting, Audit, Transfer and
Refund) Rules, 2016 ("Rules”) and Section 124(8) of the Companies Acl
2013, the Company is mandated fo fransfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecifive years or
mars to the Investor Education and Protection Fund (IEPF).

In accordance with the provisions of the Rule, individual notice has been sent
to the respective shareholders at their latest available address available with
Company/Regisirar and Share Transfer (RTA) records, inter alia providing
the details of shares being transfered to IEPF and the list of such
shareholders is also displayed on the website of the Company al
hittpaiwww, bel-india.infinvestorsi#dividend

In this connection the concermed shareholders are requested to claim the
unpaid/unclaimed dividend amount(s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transferred to IEPF. The shareholders may note that upon such transfer,
both the unclaimed dividend and the shares fransferred to IEPF including all
benefits accruing on such shares, if any, can be claimed back by those
shareholders from the IEPF Authority afer following the procedure
prescribed under the Acl

For any queries on the above matter, shareholders ane requested fo contact
the companys Registrar and Share Transfer Agent, Inlegrated Registry
Management Services Pt Ltd.. No. 30, Ramana Residency, 4th Cross,
Sampige Road, Malleswaram, Bengaluru — 560 003. Telephone: 080
234608151611 718, Fax: 080 23460819, E-mail: ingilintegratedindia.in

For Bharat Electronics Limited

Sdi-
Bengaluru S Sreenivas
19 June 2026 Company Secretary

epaper.financialexpress.com

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31" Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set outin the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA'), from time to time, the latest being Circular No. 03/2025 dated 22" September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31* AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report for the FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

e Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forshares in Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31*March, 2026. The Dividend, as recommended by the Board of Directors and if
approved at the AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/1/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

e {0 lodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1% April, 2024.

The relevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,

instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary

Place: Mumbai ACS : 18182
Pune
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany's quest to reclaim
tournamentd

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,themanager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobe supercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would pasteafew posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackofwinningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

FOOT NOTES

i feviecor e

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was

Germany defeated Curacao 7-1 in their opening match

REUTERS

of the 26 in the squad,

12 have immigrant
bacgrounds.

The fans have

more sporting rea-

always likened to B | sonstoworry.They
the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ofaleader. Embod-
who religiously ied by thelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

HAKIMI TO STAND
TRIAL ON RAPE

Morocco captain Achraf

Hakimi has been ordered to
stand trial for a rape charge

before a French criminal
court. The case stems from
an incident back in
2023, when awoman

Franz Beckenbauer, passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed into the
powerful leader he was once
touted to be. There was a time

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFAWorld Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

&N

reported a sexual
assault at the PSG e S
star's residence

restrictions its team is
facing in the US at the

in France. World Cup. Due to
uncertainty over visas,
IRANTO FILE B the Iranian team are
COMPLAINT i . commuting from their
Iran plans to tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team'’s
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFA World Cup 2026, a

ominance

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand formerlegends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager, thecriticism goes,hasbeen
unabletoassimilate newplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamong theelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game, Germanywould
over-rely on theirforward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
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ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted a majority invest-
ment from L'Oréalinadealval-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasingly willing to pay for
better products and stronger
brands. That insight helped
transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiin tranchesbeginning
in 2017 in a transaction val-
ued at around 400 crore.

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became thebridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching Bare
Anatomyin 2019.Thedecision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.Withabackgroundin
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution
brands and scientific
credibility rather than
broad lifestyle posi-
tioning.

Sifat Khurana,
co-founder and |

tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

SHYAM KUMAR PRASAD

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closelywith
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust —not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughlytreble the¥100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,compared with
a loss of X12.5 crore in the
previous year.

The I’'Oréal investment in
2026 further validates the
company’s  science-first
approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and

For many entrepreneurs, aspiration to one
thatwould have been the des- increasingly shaped by
tination. For Chawla, Khurana ingredients, efficacy
and Bhola, it was only the and consumer trust.
beginning. Innovist’s success

Their experience is also about three

founders who
recognised a fun-
damental shift in
consumer behav-

revealed a deeper transfor-
mation underway. Indian
consumerswere becom- #

result that secured the
country's first-ever win
at the tournament.

places: Marketplaces are

facing severe backlogs.
—Compiled by
Ankit Pattnaik

Innovist co-founders | 8
(L-R): Rohit Chawla, /=
Sifat Khurana & E

Vimal Bhola I

<% SAGARSOFT (INDIA) LIMITED

Bugueanlt CiW: LTZ2200TGT1906PLE0Z3E23
Regd Office : Plat No. 111, Road No.10, Jubites Hills, Hyderabad-S00 033
Phane: 040 67191000 Fax: 040 23114607,
Wiehsile: wew sagarsallin email: infoEsagarsoll.in

Motice of 30" Annual General Meeting and e-voting Information and Book Closure

Mofice is hereby given fhat the 30° Annual Genaral Mesting [ AGM of the Mambers of Sagamch
{india) Limiled will be hald an Friday, the 107 day of July, 2026 at 330 pm. through Videa
Goalerenca V) | Cther Aodio Visua? Means "RV 1o ransact The business as sat oul in lka
Modice of fheAGM. Thi Company has senl i Mebes of fhe A5G aleng silh B Anmaal Reporl for
the ves M25-26 an 18n June, 3026 Iheeugh electForie mode 1o the Mambers whose emal
adiresses are regiiensd with the Company or Registrar & Transfier Agent, s BFin Technologies
Limiled erd Deposfanes, in eccordance with the General Circular No. 0302025 detad Seplamber
22 025 issued by Minsky of Corporate Affgirs, read with drculars issued earier i fis regard
seollactivaly nefarred |ooas "MCA Circulars’) and SEBI Ciraular Mo, SEBIHOVGFIRCFD-Pal-
HPCIRATRA 35 daled Octaler 3, 0G4 PEEBI Cirgular), ssued by e Secunlss and Exchangd
Sioad of Indla, permitted holding of te A hrough VG T OAVM, witheut the physical présance of
e Members at e comman verue. Tha requirsmaent of sanding the phisical copies of the Motice of
the AGM has sfso bean dispenzad with vida the =2id MC A and SEBECirulars.

Thi Annual Repar al the company cantaining B Nobics af the AGN b5 al5o avalabbe tor downboad
trom the Camgany’'s webdhe &l Riflps:fwsw. sb0arsolt riEcanEnhiupla s e Eﬁ'HHgarmﬂ-
Anpual-Repor-2055 pdl ard an the webisie of e stocdk exchanpe at wewe bssindip com. Tha
Annizal Report (5 also availsble on lhe websits of Mfis. KFin Techrologies Limited &
fittpes ey avobing Kfintech.com, the Registerand Transfar fgent of tha company,

Remoie a-Voting:

Pursuanl io Regulstion 44 of Securies and Exchange Boad of India (Listing Obligaticns and
Disciozura Requiraments) Regulations 2015, Secton 108 of the Companias Act. 2013 read wih
Aude 20 of the Comparies {Mansgement and Administration; Rues 2014 as smended -and
sacralarial slandards-2 issuad by the Inslilde of Company Secralanes of India on General
miglings, (he Company & plessed 1 proice e-oing lacily befone e AGM ard dunng She AGM o
e members o enabia them o exercss thair dght to wole by elecionlc means in respacl ol
buginesses to be transacted & the 30th Anruaal Ganeral Mesting, The members may casl el voba
alaciranicelly theoagha-vating sysiamof Mis. KFn Technologes Limited.

Howevad, pursuant o SEE| cirautar no. SEBIHIVCFLICMOVCIRPIZT2N2AZ dated Dacamber 3,
2R an "eevaling faciity providesd by Lished Companies”, eswaling procass has bésn enabled ke all
e imdvidual demat- account haiders, oy way of sngle login eradential, threogh thelr cemat
acpouris Mwebstias of Depostanes DS in orderfo mncrease the effickency af the walin g process,

Individizal demat account holders would ba abla to cast Beir vole withaut having 1o register agan
wilh (he e-yodrg senice gravider (ESP] thereby nal only facdifalirg seambess authentication bud
At Epse and comenanse ol parlicpating inasaling process Eharahipldars are advised i updake
thelr mabile rumser gnd e-mall [0 wih telr D9s o access e-woting tacily

Thea ramabe s-valing periad will commerca on Monday tha DEth July, 2026 at9.00 am, (15T} and
ands on Thursday, the 9th July: 2026 al 0500 pat (IST). During this pariad, Mambers helding
shares as on Cul-of dte 03rd July, #0E0, may casl Ihee wole alecirmcally. The female e=urting
nocule shall e disabied by KFn Techrologes Limited tersatiar

Thase Membars, who wil be presead in the AGM through VC FO8W facility ard hawe potcast ther
wiorles o the Resaluliones theoigh ramiabe e-valing and are otherai=e nolbarmsd fiom doing Sa, shall
be alghia o vobe rough e-valing systam dusing the AGI

The membsars who have cast telr voles Ty remoie-aycting praar to fhe AGK may alse afiand
particpate in the AGM tHrough VT A OAM bat shiallnof be entiied b cast ther voles agein

Ay parson, Who acguires shares of the Companry and becomes 3 Mambar of the Company
12th June, 2026, being e date reckonad lor sendng he AGMW Kotios & Anrual Repart the
amal and helos shares 3000 03nd July, J03G. bedrg the cul-off date, may abtan lha logn 1Dand
pazgwand by sending a regussl al evating@kfinisch com

Tha detafied pracedura for obtziring dser 1D and pessword is also providad in the natica af (ha
mesling which 5 available on he Company’s websbs and alse on b websita of KFn Technologias
Limiled, Mok, F aoperscn IS akeady regehe red with BFin Techrdkgies Limited far evcling, then
fisd har eistinguser|D and passward can be wsad Yoy casiing vote,

In casa of any gueres or rievences paraining bo e-vating procedure, membsars mey refar o tha
Frequantly Asked Questions (FADs) far membess avafable al the downloads section of
hllpe oty kfindach com of may oonlacl M 5 R Raenesh, Dapdly Vice Prisidanl. KFn
Technoiogies Lirnited, Uni: Sagarsoft (ndia) Limited, Ssleniym Bulding, Tower B, Piol Nols). 31-
33 Gachibowh, Financial Distnct, Manakramguda, Seribngampally Mandal, Hyoershad — 500 032,
Tk Free Na.: 1 B00-3084-004

SPEAKER REGISTRATION BEFORE AGM

Sharahoklers who with §o fegisher a5 speaders ane requeested to wisd killpstemestings
Efiriechcomd lognvd ssps and chck on Spesher Bagistrahion between Monday, 67 July, 3026 (9,00
a.m. 58T to Thursday, B July, 2026 {500 pom. 13T} Only those Mambers whia have pre-ragistered
shemselvas as a speakar will b= abowed |0 express thair views/ask quastions dunng fhe G, Tha
Company nesarnas B right Lo rasirct Bie number of spoakeds deganding on e avedabiily of lima
tar e sk

Modice is furiher given hat purseant o the provisions of Section 91 ol the Companies Ac, 2013 read
with Rutla 10 of Companias (Managamand and Administration] Rues, 2044 and Regulalion 42 of
Securiies and Exchiange Soard of ndia {Leshng Clfigations and Disclosure. Bequiremdénts)
Requlaticns 2015, the Regssar ol Members and Share Transler Books of the Coirpany wil rman
clesed from ddth July, 2026 80 10th July, 2025 (bath days inclusiva) far the purpese of defermining
membems algbdes for parlicpation in voding on the resaluliors conkained in the Mobica of the 4G and
for tha dvidend {ifdaclarad), theraat as mentioned in the said Mofos,

For and on behalf of Sagarsoft {Indiaj Limited
Sl

T. 5l Sal Manasa

Lomparny Sacralary

Mamborship Mo, F13947

Placa : Hyderabad
Date 187 Jure, 2026

0 A
wmax® %o LUMAX INDUSTRIESLIMITED g fuin
Regd. Office: 2 Floor, Harbans Bhaware-il, gy e

Cammercial Comples, Manpoal Raya, Naw Dalki-11 0046
Websiba: www |umaowarkd ndumaxmdwesines Ted: 071- S085TH3Z
Emall: lumexshared@ hemasmail com, CIN; L7489500 180 1PLCOT2E0

NOTICE
Molica |5 heraby gieen thal the following Share Cedificales have been repoded
Instimisplacad by ha following Sharehoidars of the Campany;

5 Wame of the Folio Mo, | Cerfificate t Disfinctive No.s) | No. of
No, Sharehoider No. | From To | Shares
1. | Mangal Dattatraya Patil | MO01629 | 6369R | 1634256 | 1634305 | &0
Jointly with 86131 | 3536021 | 3635870( &0
Dattatraya G Palal 86132 | 3535071 | 3535805| 25
133940 | 7901671 | To01690 | 20
z Winod Jain VOODEza Bo28 | TOTIS1 | 707200 &l
68353 | 1866901 | 1868950 ( &0
4974749 | AGTEEST | 4678950 140
Sr4E0 anfelEeT | e 000 ol
Total Jas

Any person having any claim in rezpect of the above-menlioned shares 15 hershy
raquested 1o lodge such claim with the Comgany at its Registered Office at the address
menfioned above wilhin 15 days from the date of publication of this nolice, Failure 1o do
50 within ihe slipulated pariod shal ba freated 25 noobpection, and the Comgany shall be
al Bberty bo procasd with filing the E-Vaerfication Raport or [sswing the Entiflemeant Leties
as apphcable, indiey of the aforamanbiomad kxsl share cartificates.

For LUMAXK INDUSTRIES LIMITED:

LT

Wo. F.6(444332}IDA/G STORE /Scanning Work/2026/D-196
NOTICE INVITING BID

NIB No.: JDA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-

(One Crare Fifty Lacs Only.) The last Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 M.

Details May be seen in the Bidding Document available on

www.jda.rajasthan.govin, www.sppp.rajasthan.gov.in and

www.eproc.rajasthan.govin,

UBN No. : JDA2627SLRC00154

To participate in the bid, bidder has to be;

1. Registered on JDA website www.jda.rajasthan.govin. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Deposit, Online Only.

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

Date : 16.06.2026

2. Registered on e-Procurement Portal of Government of
Rajasthan www.eproc.rajasthan.govin for online e-Bid

iour early, built for it

patientlyand turned

trustintoacompet-
itive advantage.

WF;"-IFU n'r:: DRE WELEPU H EDHF L]MlTED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

RAAJESHKUMAR GUPTA iss Dy. Commissioner
Place: Gurugrar EXECUTIVE DIRECTOR & COMPANY SECRETARY submission. y
Crate : ¥9.06.2026 M.NO.ACSA70a| | Raj.Samwad/C/26/5234 (Stores)
HETEHCREEIE TR dIETEN T -
\ , - ST
ﬂ: — BRARAT ELECTRONES

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.Q LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Undar sub-regulation (1) of regulation 364 of the Insotvency and Bankruptcy Board of
India [Insolvency Resalution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Mame of the comporate debtor aleng  |H.Q Lamps Manufacturing Co Private Limited
with PAM & CINVLLP No, CIN: U3H00UP2014PTCOGET I

PAN: AADCHA315

Linil Mo 2601, Gold Tower Wave One, Sacloe-18
Maida, Noida Sactor 16, Gautgm Buddha Magar
hegida, Ulkar Pragash. India, 201301

| &cdress of tha regetared affice

2]

LIRL of wabsita hilps-iwitwarthips. comd
q Distais of placs where magonty of fixed sssals ara | Thera &6 no fised assals exnepl
lcaled soene Fvenloey lying 2 Masdwa

5. |Inslalled capacily of mam produsls! senices Presanfly, thare 2 no busingss

G, | Quantity and value of main products’ seprdces sald |NA
in last inancial year

7. |Mumberal employees! warkman MA

&, |Further detaits inchading lz=i aveilshle financial Can beraguesiad over mal &t
shatements [(wilh schedues) of wwo years, ksts of  [cimp.hglamps@Egmal.com
cradibars are avsilehle &l URL

8. |Eligikdity for reschulion appiicents undes secian Can berzguesied over mal at;

“"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred a
result of transactions with companies, associations
individuals advertising in its newspapers or Publications?
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

Zafaih ol ke Code k= availabile &l URL cip hglampsizamalloan
10, [Last dats lor receit of sxprassion af inlerest Cs-07-2026
11 |Diate of issus of prowisional lis! of prospechive 15-07-2026
resclulion apabcants
12, |Lasl cale o submission af obeclions ta 20-07-2076
jprowsonalhst ] =
13, |Dabeof izsue of fimal Bstof prospeciive resalulion . | 30-07-2035
gpplicants
14, |Date of issue of infarmatfan memomndum D4-0f-2026
ewallation matrs and raguest for resclalion plans
io prospechyve resclution apobcans
13, _|{Last dale for submession of resolubon prans | 043-09-2026

16, |Procass email i by submid Expressan of Inlerest lﬂrr.l.lr.|ls|l'||:$[§glr-al AT

17, |Datais of the corparabe dabbar's registralion slatus WA

5 MSME_

Sdi-
iCA Bihari Lal Chakravarti

Resolution Professional

In the Mattor of H.Q Lamps Manufaciuring Co Privata Limstod

IEH Reg. Ho: IBBUIPA-00ZNP-MO0BGHE019-202011 2778

AFA Moz AANTET TN 11226204152

Rag. Address: 0-54, First Floar, Defénce Colony, Maw Dalhi- 110024

CNLANTY TECAFFCN DY A TR

BHARAT ELECTRONICS LIMITED

1A Gol. af Edis Enterprme undes the Wnisiry of Deferce)
BN LIzMres & 195450 NETET

gistered & Corporate Office: Outer Ring Road, Nagavara, Bengaluru - 560 (45.
E-mall: secretary@bel.co.n. Website: www.bel-india.in. Ph: 080-25039300,

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

MOTICE is hereby given that in compliance with the provisions of the Investor
Education and Protection Fund Autherity (Accounting, Audit, Transfer and
Refund) Rules. 2016 ("Rules’) and Section 124{6) of the Companies Act
2013, the Company is mandated fo transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Protection Fund {IEPF).

In accordance with the provisions of the Rule, individual notice has bean sent
to the raspactive sharehalders at thair latest available address available with
Company/Regisirar and Share Transfer (RTA) records, inter alla providing
the delails of shares being transferred 1o IEPF and the list of such
shareholders is also displayed on the website of the Company at
Rt www bel-india infinvesiors#dividend

In this connaction the concernad shareholders are requasted o clam the
unpaidiunciaimed dividend amount(s) on or before September 10, 2026,
wrt Final Dividend 2018-1% and onwards failing which such shares shall be
transferred to IEPF. The shareholders may note that upon such transfer
biath the unclaimed dividend and the shares transferred to IEPF including all
benafits accnsing on such shares, i any, can be claimed back by those
shareholders from the IEPF Authorty after following the procedure
prescribed under the Act,

For any quenes on the above mater, shareholders are requested lo contact
the company's Registrar and Share Transfer Agenl Integrated Registry
Management Services Pvt Lid., No. 30, Ramana Residency, 4th Cross,
Sampige Road, Malleswaram, Bengaluru — 560 003, Telephone: (80-
34605815M6/1718. Fax: 080 23460819, E-mail: ingi@integratedindia.in

For Bharat Electronics Limited

Sl
Bengaluru 5 Sreenivas
19 June 2026 Company Secretary

epaperlfi

ncialexpress.com

NOTICE of 31* Annual General Meeting

Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set outin the Notice of the AGM.
The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA'), from time to time, the latest being Circular No. 03/2025 dated 22"'September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31" AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report for the FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:
Members who wish to register/ update their email ID and/or bank account mandate with the

Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

e Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatrnt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

® Forsharesin Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21% May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
year ended 31* March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
per lists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/1/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

® {olodge grievance or avail any service request from the RTA only after furnishing PAN,

KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1% April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all 'individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary

Place: Mumbai ACS : 18182
Ahmedabad
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackof winningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

N

Germany defeated Curacao 7-1in their opening match  reuters

have always struck of the 26 in the squad,
parallels.The 2014 12 have immigrant
World Cup win- 'y bacgrounds.

ning  manager The fans have

Joachim Loew was
always likened to

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

=
o -

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,falcader. Embod-
who religiously ied by thelegendary

more sporting rea-
sons toworry.They

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

tournament dominance

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game, Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from I’Oréal inadeal val-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasinglywilling to pay for
better products and stronger
brands. That insight helped

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching  Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackgroundin
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution

tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,compared with
a loss of ¥12.5 crore in the
previous year.

The L'Oréal investment in
2026 further validates the
company’s  science-first

HAKIMI TO STAND
TRIAL ON RAPE
Morocco captain Achraf
Hakimi has been ordered to
stand trial for a rape charge
before a French criminal
court. The case stems from
an incident back in

2023, when a woman
reported a sexual iy

assault at the PSG = ~+ restrictionsits teamis
star's residence i & facing in the US at the
in France. World Cup. Due to

~ uncertainty over visas,
IRAN TO FILE % @ ! the Iranian team are
COMPLAINT ¢ commuting from their
Iran plans to | 2 tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

country's first-ever win
¢ at the tournament.

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.
—Compiled by
Ankit Pattnaik

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na, 111, Read No.10, Jubilee Hills, Hyderabad-S00 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.zagarsoftin  email: info@sagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan that the 307 Anmsal Genarad Maeling ('AGM) of the Members of Sagarsef
{Indka) Limited will be held on Friday, the 10" day of July, 2028 at 230 p.m, throwgh Vidao
Conference (WCT T Other Audic Visual Means MMM o ransact the business a5 set ool in e
Molice af the AGK.. The Company has seal the Nalice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o fe Members whose email
addresses ang reglsberad with e Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Cepositaries, in accordancs with the General Ciroidar Np, 0302025 deted Seplembsr
22, 20Z Bsued by Ministry of Corporate Affairs, read wah circilars ssued eardier in tis. regard
(cobachvaly refarmed o a5 "MOA Circufars”} and SEBI Circulze Mo, SEBIMOCFDICFD-PaD-
2PICIR20241 33 dated Ccinber 3, 2024 "SEE! Circular’), issued by the Securities and Exchange
Board of Indka, permitted hokding of the AGM through VET 0K, without the physical presencos of
the Membars gl & common wvanue. Tha requiemanl of sending the physicel copsas of the Malice of
fhie AGW has also been dispensed wilh vids tha said MCA and SEB| Circolars

The Anrwal Report of the company contaming the Molice of the AGM 5 also avaitable for downlcad
fram tha Compary's websRe af hitps.iwww sagarsofl.infwp-canentuploacs! 2028 08! Sagarsed-
Annual-Report-2026.pdf and on the website of the siock exchange 31 wew bsendia.com, The
Annial Raporl 15 also avadlabla on the websibe of M's. KFin Techrodogies Limided ai
hittps:fwww evabing kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Fursuant o Requiation 44 of Secuntiss and Exchange Boerd of India |Lisling Obligafons snd
Discioswe Reguiremenis) Regulations 2015, Section 108 of the Companies Act, 2012 read with
Fula 20 of the Companies (Managemenl and Administalion) Bules 2014 a5 amendad and
Secratanal standands-2 issued by the bhsiuls of Compary Sacretenies of India on Genesal
egsings, ihe Company s pleazed o provide e-voting facdity before the AGM and during the AGM 19
the mambars ta anable them 1o exerciza thair fghl fo vole by alecirone means in respact of
businesses fobe fransacied atthe 3th Annual General Meeting, The members may cast iheirvote
ehactranically through e-oling System ol Mis, KFin Techralogies Limited,

Howewar, pursuant to SEBI cincular no, SEBFHIRCFCMDICIRPR202INE42 dated December B
2020 an "s-voling facidy provided by Listed Companies”, e-voling process has been enabiled 1o 3l
e mdnsdual demal secounl Boloers. by way of singla egin cradential, brawgh hair dama
accounts M'websies of Depositonas | OP's in orderta increase the efficiency of the voling process
individual demat account halders would be-able 1o cast ek wabe withouf raving 10 regesier again
wilh The a-woling sernce provides (E5P) tharaby nol only faclilaling seamless awhantication b
alsp ease and convenienca of participating in e-wobing pracess. Sharahalders are advised o update
telr moble number and e-mal 1D with Their DPs o access a-voling facility

The ramote g-waling panad will commenca an Monday the 061k Juby, 2026 at 9.00 am. (15T and
ends on Thirsdey, e 8 July, 2026 &1 0500 pome (15T), During this perod. Members:holding
shanes 3z on cul-off date 03ed July, 2026, may cast ther vole electronicady, The remote e-veting
module shall be disabled by KFin Technolagies Limited thereafier,

Those Members, who will be present in the AGK through WC 1 OAVM faclify ard have notcest thal
wabas on the Resalutians (howgh remate e-valing and are olhansise fot basred from deing so, shall
be gligie toyole rough e-voling system during the AGMW

The mambers who have cast ther vobes by remote-evoting orior to the AGM may also atend
partcpats intha AGM through VG OAYN but shall nel beenlitiad lo cas! hsain wales again

Any parsen, who seguiras shares of the Company and becomes a Member of the Company after
T30 June, H126, baing the date reckoned for sending the AGM Molice & Annual Bepart thraugh
amail and holds sharas as on 03rd July, 2026, baing tha cul-ofl dade, may obbain e lagn 1D and
pEssword by sending a request at evating@&fintech, com,

The deailed pracedure for chitaming wser [0 and password i also prowaded n e nolice of Me
mesing which is available on the Coompany’s websits and at=a on the websiba af KEn Taechnologies
Limied, However, i & person & already registered with KFin Techncdagias Limited for e-voding, then
Fus | e st g g I ang passwond can b wsad [or casting volo

In caza of any quenes ar gievencas paraining o e-voling procedure, mambars may rafer o the
Frequenlly Asked Qumstions (FAQs) for members available al the downloads section of
hitps:feveting kfinlech.com o may contack Mr. 5 B Bamesh. Depuly Vice Prasident, KFin
Tachnolpgiss Limited, UniE: Sagarsaft (Indig] Limiled, Selenium Bulding, Tower B, Plot Nolz). 31-
32, Gachiboadl, Financiad District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1300-3094-001,

SPEAKER REGISTEATION BEFORE AGM

Sharshalders who wish 1o regisler as speakers are nequesied to wvisd hips iamestings
kfintach.com! Yaginy2.aspe and click on Speaker Registration batwaen Monday, 6 Juby, 2026 (5.00
am, BT 1o Thursday, 9 Juby, 2026 05,00 pm. 13T} Only those Members who have pre-registerad
temselvas 26 3 speaker Wil be allowad 10 exprass her vewsizsk gueshions during the AGM. Tha
Comipary resenyes the right b resincd the-number of speakers depending on the avaitabiity of ime
far e AGM,

Moticeis [ur:rler?h-en that pursizant o the provisions of Section 91 of the Companies Ack, 201 Sread
with Bule 10 of Comparses (Maragemen! and Admirssiralion} Rules, 2074 and Regulaton 42 of

mnx “5 LUMAX INDUSTRIES LIMITED mjxm

Regd. Office: 2 Floor, Harbans Bhawan-l A
Commarcial Gomplak, Mangal Baya, Mew Deshi-110048
Website: wawelumaxworld infumaxindusbnes, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, CIN: LT45EREDLIMHPLCO 2804

NOTICE

Motice is hereby given that the following Share Certificates have been reported
losbmisplaced by the following Shareholders of the Company:

5. Mame of the Folio No. | Cortificate | Distinctive No.s) | No. of
No. Sharehalder Mo, From To | Shares
1. | Mangal Dattatraya Patil | MO0$629 | 63608 | 1634256 | 1634305 | 50

Jointly with 86131 | 3535921 | 3535870| 6O
Dattatraya G Patel 86132 | 5535971 | 3535005 25

133940 | TO04ET1 | TO04E00| 20

% Vinod Jain W 000328 a0za TOT151 | 707200 50
68353 | 18608901 | 1886950 | 50

97479 | 4676851 | 4676850 | 100

9T480 | 4670951 | 4677000 | 50

Total 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch claim with the Company atils Repgistered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 within the stiputated period shall be reated as no objection, and tha Company shall be
at liverly to proceed with filing the E-Verification Report or issuing the Entillement Letter,
a5 applicable, inlisw ot the afarementioned losl share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA
EXECUTIVEDIRECTOR & COMPANY SECRETARY

Place: Gurugram

brands and scientific
credibilityratherthan
broad lifestyle posi-
tioning.

transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiintranchesbeginning Sifat Khurana, |
in 2017 in a transaction val-  co-founder and J,-'
ued at around 3400 crore. !

For many entrepreneurs, HE
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the
beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian _#¥
consumerswerebecom-

Innovist co-founders

. I
(L-R): Rohit Chawla, =
Sifat Khurana & =
Vimal Bhola |
i

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332}IDA/G.5TORE /Scanning Work/2026/D-136

NOTICE INVITING BID
NIB No.: |DA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-

(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,

Details May be seen in the Bidding Document available on

Date : 16.06.2026

e

WWw.eproc.rajasthan.gov.in,

UBN No. : 1DA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Depasit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

Crate - 19062026 M.NO.ACS BT00 Raj.Samwad/C/26/5234 (Stores)
IFETEHEE ETCRTIRIES Al EY O — -
e A
: a o ST
SHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfong | HUQ Lamps Manufacturing Co Private Limited

with PAN & CIN/ LLP Mo, CIN: U33100UP2014PTCOGET 38

PAMN: ABADCHA915

Lirit Mo 2601, Gold Tewar Wave Ona, Sactor-18

Wuida, Moida Sacior 16, Gautam Buddha Nagar,

Noida, Uttar Pradesh, India, 201301
Hipsiwitworhipe.coml______

| There are no fixed assets aucapl

some mventury ing at Handwar,

Frasanlly, hers & no business

B, |Cwanbily and valueaf main prodects! services sald WA

_|in lest fmancial year

1, __|Number af employees) workmen A,

B, |Furher delads incluting last available finandial

siafemants (with schadidas) of lwa wears, bsts of

creddos &7 available at URL

0. |Elgibiy for resalution applicants under section

22{21(h] of the Code is available s URL:

2. |Address of the regsienad office

3. _|URL of websile
4, |Delails of place whers majonty ol feed assats ane

e e et

LCan ba regueshed over mad a%;
girp hqlampsmgmad. com

(an be repuested over mai &1
cirp hglampsaigmad com

Securifies and Exchange Board of India (Lisfing Obligafions and Disciosurs Raquiremerts) | | |10, {Last date for receipt of expression of inerest (N-07-2026
Regulations 2015, e Register of Membess and Share Teansfer Books of the Cornpany will remain | | (11, |Uate ofissue of provisional kst of prospeclive 15-07-2086
closed fram Gath July, 2026 1o 10Hh July, 2026 {both days inclusiva) for the purpose of delamining resoaltan epplicanis
memibers elqible for pesticipation inroting an the resoldions cantaned in the Motice of the AGK snd 12, |Last dale for submission of obiecsions to -07-2026
for the chividend (il daclared), ihareatas mentionad in thesaid Notice - provisional st '
For and on behalf of Sagarsoft {india) Limited 13| Dale of issus of Bl T5Lof prosnecive resolion | 30-07-2028
Sdi- apglicanis
T. 5ri Sal Manase | | (14, |Date ofissue ofinformation memorandum, 0d-018-2026
Place : Hyderabad Camparyy Secratary evaluation matrix and reguest for resplution plans
Date | 197 June, 2026 Membarshia No. F13817 by prospedctive resolution applicants
s s 15, |Last date for submission of resokibian plans (3-[5-2026
IMPORTANT 16. |Process email id to submit Expression of Interes!  [cirp.hglamps@igmad.com

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers m
Nnecessary inquiries before sending any monies
entering into any agreements with advertisers
otherwise acting on an advertisement in any manne
whatsoever.

17. | Details of the corporate debtor's registration status |NA

ST FECRNCUONGE SVRACHATRON

BHARAT ELECTRONICS LIMITED

s P |8 Gavl. of Mdia EnlEpican erndar e Binisty of Dolessi)
‘Har Ek Hasm Desh Ka Naam' CIH: L32305HA 1954 GO TET

Registerad & Corporate Office; Outer Ring Road, Nagavara, Bengaluru - 560 045,
E-mail: secretaryi@bel.co.in. Website: www.bel-india.in. Ph: 080-25038300.

approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

SHYAM KUMAR PRASAD

| =

Wﬁ]gpun'cmqp WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

NOTICE is hereby given that in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Rules, 2016 ("Rubes’) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the detals of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
hittp:/fwww.bel-india.infinvestors/#dividend

In this connection the concermned sharehalders are requested to claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may note that upon such transfer,
both the unclamed dividend and the shares transfemred to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any queries on the above matier, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Integraled Registry
Management Senices Pyl Litd., No. 30, Ramana Residency, 4th Cross,

as MSME
8- sampige Road, Malleswaram, Bengaluru — 560 003. Telephone: 0B0-
CA Bihari Lal Chakravarti M| 23460815/16/17/18. Fax: 080 23460619. E-mail: irg@integratedindia.in.
Resalution Professiona , ,
In the Matter of H.Q Lamps Manufacturing Co Private Limite For Bharat Electronics Limited
IBEI Reg. No.: IBBUIPA-002NP-HO0BEX2043-20201 27 adi-
AFA No: AAZMITTEAZI311226/2 :
0062026 Reg, Address: 0.54, First Flogs, Defence Colamy, New Defhi- Bengaluru S Sreenivas
o: Now Dl E-Mail ID: bichakravarti associates@gmail.com, cirp hglampsgiig m 19 June 2026 Company Secretary
. . . nan{:iaiexpress.mr‘ . . BENGALURU

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatmt.helpdesk@in.mpms.mufg.com along with the documents mentionedin the Form.

e Forshares in Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21% May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/I/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

* tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1 April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary
Place: Mumbai ACS : 18182
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackofwinningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

HAKIMI TO STAND
TRIAL ON RAPE

Morocco captain Achraf

Hakimi has been ordered to
stand trial for a rape charge

before a French criminal
court. The case stems from
an incident back in
2023, when a woman
reported a sexuval

2y

d

Germany defeated Curacao 7-1in their opening match  reuters

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was
always likened to

of the 26 in the squad,
12 have immigrant
bacgrounds.
The fans have
more sporting rea-
sons toworry.They

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,falcader. Embod-
who religiously ied by thelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

assault at the PSG e restrictions its team is
star's residence L & facing in the US at the
in France. World Cup. Due to

~ uncertainty over visas,
IRAN TO FILE % ! the Iranian team are
COMPLAINT ' . commuting from their
Iran plansto *. 2 tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the

country's first-ever win
¢ at the tournament.

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

TICKET BUYERS STRANDED

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from 'Oréalinadealval-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasingly willing to pay for
better products and stronger
brands. That insight helped
transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiintranchesbeginning
in 2017 in a transaction val-
ued at around 3400 crore.

For many entrepreneurs,
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the

Ticket buyers have been left

stranded outside stadiums

due to logistical breakdown

involving secondary resale
platforms and restrictions
on ticket transfers. Market-

places: Marketplaces are
facing severe backlogs.
—Compiled by

beginning.
Their experience
revealed a deeper transfor-

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching  Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution
brands and scientific
credibility rather than
broad lifestyle posi-
tioning.

Sifat Khurana,
co-founder and

mation underway. Indian _§¥

P

consumerswere becom- '

Innovist co-founders
(L-R): Rohit Chawla,
Sifat Khurana &

tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

SHYAM KUMAR PRASAD

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
position in the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previous year.

The L'Oréal investment in
2026 further validates the
company’s  science-first
approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven

largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.

Ankit Pattnaik

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na, 111, Read No.10, Jubilee Hills, Hyderabad-S00 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.zagarsoftin  email: info@sagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan that the 307 Anmsal Genarad Maeling ('AGM) of the Members of Sagarsef
{Indka) Limited will be held on Friday, the 10" day of July, 2028 at 230 p.m, throwgh Vidao
Conference (WCT T Other Audic Visual Means MMM o ransact the business a5 set ool in e
Molice af the AGM.. The Company has seal the Nalice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o fe Members whose email
addresses ang reglsbarad with the Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Cepositaries, in accordancs with the General Ciroidar Np, 0302025 deted Seplembsr
22, 20Z msued by Ministry of Corporate Affairs, read wah circulars ssued eardier in tis regard
(cobachvaly refarmed o as "MOA Circufars”}) and SEBI Circulze Mo, SEEIMOCFDICFD-PaD-
2PICIR20241 33 dated Ccinber 3, 2024 "SEE! Circular’), issued by the Securties and Exchange
Board of Indsa, permitted hokding of the AGM through VET OayI, without the physical presencs of
the Membars gl & common wvanue. Tha requiemanl of sending the physicel copias of the Malica of
fhie AGW has also been dispensed wilh vids tha said MCA and SEB| Circolars

The Anrwal Report of the company contaming the Molice of the AGM 5 also avaitable for downlcad
fram tha Compary's websRe af hitps-iwww sagarsoflinfwp-canentuploacs! 2028 08! Sagarsed-
Annual-Report-2026.pdf and on the website of the siock exchange 31 wew bsendia.com, The
Annial Raporl 15 also avadlable on the websibe of M's. KFin Techrodogies Limied ai
hittps:fwww evabng kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Fursuant o Requiation 44 of Secuntiss and Exchange Boerd of India |Lisling Obligafons snd
Discioswe Reguiremenis) Regulations 2015, Section 108 of the Companies Act, 2012 read with
Fula 20 of the Companies (Managemenl and Administalicn) Bules 2014 a5 amendad and
Secratanal standands-2 issued by the bhsiuls of Compary Sacretenies of India on General
egsings, the Company s pleazed o provide e-voting facdity before the AGM and during the AGM 19
the mambars ta anable them 1o exerciza thair fghl fo vole by alecirane means in respact of
businesses fobe fransacied atthe 3th Annual General Meeting, The members may cast iheirvote
ehactranically through e-oling Systemof Mis, KFin Techralogies Limited,

Howewar, pursuant to SEBI cincular no, SEBFHOIRCFCMDICIRPR202INE42 dated December B
2020 an "s-voling facidy provided by Listed Companies”, e-voling process has been enabiled 1o 3l
e mdnsdual demal socounl Boloers. by way of singla egin cradential, brawgh hair dama
accounts M'websies of Depositonas | OP's in orderta increase the efficiency of the voling process
individual demat acoount halders wouwld be-able 1o cast ek wabe withouf raving 10 regesier again
wilh The a-woling sernce provides (E5P) tharaby nol only faclilaling seamless auhantication b
alsp ease and conwenienca of participating in e-wobing pracess. Sharahalders are advised loupdate
telr moble number and e-mal 10 with Their DPs o access a-voling facility

The remote g-waling panad will commeanca an Monday the 061 Juby, 2026 at 9.00 am. (55T and
ends on Thirsdey, e 8 July, 2026 &1 0500 pome (15T), During this perod. Members: holding
shanes 3z on cul-off date 03ed July, 2026, may cast ther vole electronicady, The remote e-veting
module shall be disablad by KFin Technolagies Limited thereafier,

Those Members, who will be present in the AGK through ViC 1 OAVM feclify ard have not cast
walas on the Resolutians (hrowgh remate e-valing and are olbanvise nol barred from doing 5o, 4
be gligie toyole rough e-voling system during the AGMW
The mambers who have cast ther voles by remote-evoting prier to the AGK may also aten |
partcpate in tha AGN through VGOV but shall nel beenlitiad lo cas! hsain wales agin

Any parsen, who eeguiras shares of the Company and becomes a Member of the Company after
T30 June, 2126, baing the date reckoned for sending the AGM Molice & Annual Bepart thrugh
amail and holds sharas as on 03rd July, 2026, baing tha cul-ofl dade, may obbain e lagn 1D and
pEssword by sending a request at evating@ifintech, cam,

The deailed pracedure for chitaming wser [0 and gassword i also prowaded n e nolice of @e
mesing whichis available on the Coompany’s websits and at=a on the webisiba af KEn Tachnologies
Limied, However, i 2 person & already registered with KFin Techncdagias Limited for e-voding, then
Fus | s st g g I ang passwond can b wsad [or casting volo

In caza of any quenes ar gievencas paraining o e-voling procedure, mambars may rafer o the
Frequenlly Asked Questions (FAQs) for members available at the downloads section of
hitps:feveting kfinlech.com o may contack Mr. 5 B Bamesh. Depuly Vice Prasidant, KFin
Tachnolpgiss Limited, UniE: Sagarsaft (Indig] Limiled, Selenium Bulding, Tower B, Plot Nofz). 31-
32, Gachiboadl, Financiad District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1300-3094-001,

SPEAKER REGISTEATION BEFORE AGM

Sharshalders who wish 1o regisler as speakers are requesied to wvisd hips iameslings
kfintach.com! Yaginv2.aspx and click on Speaker Registration batwaen Monday, 6 Juby, 2026 (5.00
am, BT 1o Thursday, 9 Juby, 2026 05,00 pm. 13T} Only those Members who have pre-registerad
temselvas 26 3 speaker Wil be allowad 10 exprass her vewsizsk gueshions during the AGM. Tha
Comipary resenyes the right b resincd the-number of speakers depending on the avaitabiity of ime
far e AGM,

Moticeis [ur:rler?h-en that pursizant o the provisions of Section 91 of the Companies Act, 201 Sread
with Bule 10 of Comparses (Maragemen! and Admirssiralion} Rules, 2074 and Regulaton 42 of

X ®5 LUMAX INDUSTRIES LIMITED maim

Regd. Office: 2™ Floor, Harbans Bhawan-| A
Commarcial Gomplak, Mangal Baya, Mew Deshi-110048
Website: wawelumaxworld infumaxindusbnes, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, GIN: LT45EEDLIMHPLCI 2804

NOTICE

Motice is hereby given that the following Share Certificates have been reported
losbmisplaced by the following Shareholders of the Company:

5. Mame of the Folio No. | Cortificate | Distinctive No.s) | No. of
No. Sharehalder Mo, From To | Shares
1. | Mangal Dattatraya Patil | MO0$629 | 63608 | 1634256 | 1634305 | 50

Jointly with 86131 | 3535921 | 3535870 | 6O
Dattatraya G Patel 86132 | 5535971 | 3535005 25

133940 | TO046T1 | TI04E00| 20

% Vinod Jain W 00328 a0za TOT451 | 707200 50
68353 | 18608901 | 1886950 | 50

97479 | 4676851 | 467ES50| 100

9T480 | 4670951 | 4677000 | 50

Total 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch claim with the Company atils Registered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 within the stiputated period shall be reated as no objection, and tha Company shall be
at liverly to proceed with filing the E-Verification Report or issuing the Entillement Letter,
a5 applicable, inlisw of the afarementioned losl share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA
EXECUTIVEDIRECTOR & COMPANY SECRETARY

Place: Gurugram

Vimal Bhola |

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332}IDA/5.5TORE /Scanning Work/2026/D-136

NOTICE INVITING BID
NIB No.: |]DA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-

(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,

Details May be seen in the Bidding Document available on

Date : 16.06.2026

e

WWw.eproc.rajasthan.gov.in,

UBN No.: JDA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Depasit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

Crate - 19.06.2026 M.NO.ACS BT00 Raj.Samwad/C/26/5234 (Stores)
DT EICETORIES A CY 0T — -
o e P L = OqA ity
a o ST
SHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfeng | HUQ Lamps Manufacturing Co Private Limited

with PAN & CIN/ LLP Mo, CIN: U33100UP2014PTCOGET 38

PAMN: ABADCHA915

Lirit Mo 2601, Gold Tewar Wave Ona, Sactor-18

Wuida, Moida Sacior 16, Gautam Buddha Nagar,

Nowda, Uttar Pradesh, india, 201301
Hipsiwitworhipe.coml______

| There are no fixed assets aucapl

some mventury hing at Handwar,

Frasanlly, hers & no business

B, |Cwanbily and valueaf main prodects! services sald WA

_|in lest fmancial yaar

1, __|Number of employees) workmen A,

B, |Furher delads incluting last available finandial

siafemants (with schadidas) of lwa wears, bsts of

credfos &7 available at URL

0. |Elgibiy for resalution applicants under section

20{21(h] of the Code is available s URL:

2. |Address of the regsienad office

3. _|URL of websile
4, |Delails of place whers majonty ol feed assats &

e e et

Lan ba ragueshed over mad a%;
girp hqlampsE@gmad. com

(an be repuested over mai &1
cirp hglampsaigmad com

Securifies and Exchange Board of India (Lisfing Obligafions and Disciosurs Raquiremerts) | | |10, {L&st date for receipt of expression of inerest (N-07-2026
Regulations 2015, e Register of Membess and Share Transfer Books of the Cornpany will remain | | (11, |Uate ofissue of provisional st of prospeclive 15-07-2086
closed fram Gath July, 2026 1o 10Hh July, 2026 {both days inclusiva) for the purpose of delaminmng resoaltan epplicanis
memibers elqible for pesticipation inroting an the resoldions cantaned in the Motice of the AGK snd 12, |Last date for submission of obisctions t 20-07-2026
for the chividend (il daclared), ihareatas mentionad in thesaid Notice - provisional st '
For and on behalf of Sagarsoft {india) Limited 13 |Dale ofissue of Bl J5Lof prosecive resolion | 30-07-2028
Sdi- apglicanis
T.5ri Sal Manase | | (14, |Date ofissue ofinformation memorandum, 0d-[18-2026
Place : Hyderabad Camparyy Secratary evaluation matrix and reguest for resplution plans
Date | 197 June, 2026 Membarshia No. F13817 by prospedctive resolution applicants
s s 15, |Last date for submission of resokibian plans (3-[5-2026
IMPORTANT 16. |Process email id to submit Expression of Interes!  [cirp.hglamps@igmad.com

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies o
entering into any agreements with advertisers o
otherwise acting on an advertisement in any manner
whatsoever.

17. | Details of the corporate debtor's registration status |NA

ST FECRNCUONGE SVRACHATRON

BHARAT ELECTRONICS LIMITED

g 18 Gavl. of India Enlepiame endar e Sintsery of Dt
"Har Ek Hasm Desh Ke Naam' CIN; LI2309HA1954G0MTET

Registerad & Corporate Office; Outer Ring Road, Nagavara, Bengaluru - 560 045,
E-mail: secretaryi@bel.co.in. Website: www.bel-indiain. Ph: 080-25038300.

Innovist’s success
is also about three
founders who

recognised a fun-

damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

Wﬁl_ﬂ.ljun‘[_“ﬂ”p WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

NOTICE is hereby given thal in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Rules, 2016 ("Rubes’) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the details of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
hittp:/fwww.bel-india.infinvestors/#dividend

In this connection the concemned sharehalders are requested to claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may nofe that upon such transfer,
both the unclamed dividend and the shares transfemred to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any queries on the above matier, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Integraled Registry
Management Senices Pyl Litd., No. 30, Ramana Residency, 4th Cross,

as MSME
8- aampige Road, Malleswaram, Bengaluru — 560 003. Telephone: 0B0-
CA Bihari Lal Chakravarti| | 23460815/16/17/18. Fax: 080 23460819. E-mail: ig@integratedindia.in.
Resalution Professional , ,
In the Matter of H.Q Lamps Manufacturing Co Private Limited For Bharat Electronics Limited
IBEI Reg. No.: IBBLIPA-002WP-NO0BEX2013-20201 2776 adi-
AFA No: AAZMITTEAZI11226/2041 :
0062026 Reg, Address: 0.54, First Flogs, Defence Colany, New Defhi-11 Bengaluru S Sreenivas
Mow Deltd  E-Mail ID: blchakravarti associates@igmail.com, cirp.halamps@gmail 19 June 2026 Company Secretary
epaper n{:iaiexpress.mr‘ . . CHENNATI

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatrmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forshares in Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/I/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

* tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1* April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary
Place: Mumbai ACS : 18182
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackofwinningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

HAKIMI TO STAND
TRIAL ON RAPE

Morocco captain Achraf

Hakimi has been ordered to
stand trial for a rape charge

before a French criminal
court. The case stems from
an incident back in
2023, when a woman
reported a sexuval
assault at the PSG
star's residence
in France.

v
"h.li
IRAN TO FILE
COMPLAINT 2

Iran plans to
lodge a
complaint with
FIFA over travel

— 3

5

2y
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Germany defeated Curacao 7-1in their opening match  reuters

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was
always likened to

of the 26 in the squad,
12 have immigrant
bacgrounds.
The fans have
more sporting rea-
sons toworry.They

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,falcader. Embod-
who religiously ied by thelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

restrictions its team is

CARNEY HAILS CANADAWIN

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

TICKET BUYERS STRANDED

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from 'Oréalinadealval-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasingly willing to pay for
better products and stronger
brands. That insight helped
transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiintranchesbeginning
in 2017 in a transaction val-
ued at around 3400 crore.

For many entrepreneurs,
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching  Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution
brands and scientific
credibility rather than
broad lifestyle posi-
tioning.

Sifat Khurana,
co-founder and

tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

SHYAM KUMAR PRASAD

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
position in the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previous year.

The L'Oréal investment in
2026 further validates the
company’s  science-first
approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven

largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.

facing in the US at the

World Cup. Due to
uncertainty over visas,

| the lranian team are

. commuting from their

tournament base in co-
host Mexico for their
three group games in
the United States.

Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a

. result that secured the

. country's first-ever win

- at the tournament.

Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.
—Compiled by

Ankit Pattnaik

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na, 111, Read No.10, Jubilee Hills, Hyderabad-S00 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.zagarsoftin  email: info@sagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan that the 307 Anmsal Genarad Maeling ('AGM) of the Members of Sagarsef
{Indka) Limited will be held on Friday, the 10" day of July, 2028 at 230 p.m, throwgh Vidao
Conference (WCT T Other Audic Visual Means MMM o ransact the business a5 set ool in e
Molice af the AGM.. The Company has seal the Nalice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o fe Members whose email
addresses ang reglsbarad with the Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Cepositaries, in accordancs with the General Ciroidar Np, 0302025 deted Seplembsr
22, 20Z msued by Ministry of Corporate Affairs, read wah circulars ssued eardier in tis regard
(cobachvaly refarmed o as "MOA Circufars”}) and SEBI Circulze Mo, SEEIMOCFDICFD-PaD-
2PICIR20241 33 dated Ccinber 3, 2024 "SEE! Circular’), issued by the Securties and Exchange
Board of Indsa, permitted hokding of the AGM through VET OayI, without the physical presencs of
the Membars gl & common wvanue. Tha requiemanl of sending the physicel copias of the Malica of
fhie AGW has also been dispensed wilh vids tha said MCA and SEB| Circolars

The Anrwal Report of the company contaming the Molice of the AGM 5 also avaitable for downlcad
fram tha Compary's websRe af hitps-iwww sagarsoflinfwp-canentuploacs! 2028 08! Sagarsed-
Annual-Report-2026.pdf and on the website of the siock exchange 31 wew bsendia.com, The
Annial Raporl 15 also avadlable on the websibe of M's. KFin Techrodogies Limied ai
hittps:fwww evabng kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Fursuant o Requiation 44 of Secuntiss and Exchange Boerd of India |Lisling Obligafons snd
Discioswe Reguiremenis) Regulations 2015, Section 108 of the Companies Act, 2012 read with
Fula 20 of the Companies (Managemenl and Administalicn) Bules 2014 a5 amendad and
Secratanal standands-2 issued by the bhsiuls of Compary Sacretenies of India on General
egsings, the Company s pleazed o provide e-voting facdity before the AGM and during the AGM 19
the mambars ta anable them 1o exerciza thair fghl fo vole by alecirane means in respact of
businesses fobe fransacied atthe 3th Annual General Meeting, The members may cast iheirvote
ehactranically through e-oling Systemof Mis, KFin Techralogies Limited,

Howewar, pursuant to SEBI cincular no, SEBFHOIRCFCMDICIRPR202INE42 dated December B
2020 an "s-voling facidy provided by Listed Companies”, e-voling process has been enabiled 1o 3l
e mdnsdual demal socounl Boloers. by way of singla egin cradential, brawgh hair dama
accounts M'websies of Depositonas | OP's in orderta increase the efficiency of the voling process
individual demat acoount halders wouwld be-able 1o cast ek wabe withouf raving 10 regesier again
wilh The a-woling sernce provides (E5P) tharaby nol only faclilaling seamless auhantication b
alsp ease and conwenienca of participating in e-wobing pracess. Sharahalders are advised loupdate
telr moble number and e-mal 10 with Their DPs o access a-voling facility

The remote g-waling panad will commeanca an Monday the 061 Juby, 2026 at 9.00 am. (55T and
ends on Thirsdey, e 8 July, 2026 &1 0500 pome (15T), During this perod. Members: holding
shanes 3z on cul-off date 03ed July, 2026, may cast ther vole electronicady, The remote e-veting
module shall be disablad by KFin Technolagies Limited thereafier,

Those Members, who will be present in the AGK through WC 1 OAVM faclify ard have notcest thal
wabas on the Resalutians (hrowgh remate e-valing and are olhansise fot basred from deing 5o, shall
be gligie toyole rough e-voling system during the AGMW

The mambers who have cast ther voles by remote-evoting pricor to the AGK may also aken
partcpate in tha AGN through VGOV but shall nel beenlitiad lo cas! hsain wales agin

Any parsen, who eeguiras shares of the Company and becomes a Member of the Company after
T30 June, 2126, baing the date reckoned for sending the AGM Molice & Annual Bepart thrugh
amail and holds sharas as on 03rd July, 2026, baing tha cul-ofl dade, may obbain e lagn 1D and
pEssword by sending a request at evating@ifintech, cam,

The deailed pracedure for chitaming wser [0 and gassword i also prowaded n e nolice of @e
mesing whichis available on the Coompany’s websits and at=a on the webisiba af KEn Tachnologies
Limied, However, i 2 person & already registered with KFin Techncdagias Limited for e-voding, then
Fus | s st g g I ang passwond can b wsad [or casting volo

In caza of any quenes ar gievencas paraining o e-voling procedure, mambars may rafer o the
Frequenlly Asked Questions (FAQs) for members available at the downloads section of
hitps:feveting kfinlech.com o may contack Mr. 5 B Bamesh. Depuly Vice Prasidant, KFin
Tachnolpgiss Limited, UniE: Sagarsaft (Indig] Limiled, Selenium Bulding, Tower B, Plot Nofz). 31-
32, Gachiboadl, Financiad District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1300-3094-001,

SPEAKER REGISTEATION BEFORE AGM

Sharshalders who wish 1o regisler as speakers are requesied to wvisd hips iameslings
kfintach.com! Yaginv2.aspx and click on Speaker Registration batwaen Monday, 6 Juby, 2026 (5.00
am, BT 1o Thursday, 9 Juby, 2026 05,00 pm. 13T} Only those Members who have pre-registerad
temselvas 26 3 speaker Wil be allowad 10 exprass her vewsizsk gueshions during the AGM. Tha
Comipary resenyes the right b resincd the-number of speakers depending on the avaitabiity of ime
far e AGM,

Moticeis [ur:rler?h-en that pursizant o the provisions of Section 91 of the Companies Act, 201 Sread
with Bule 10 of Comparses (Maragemen! and Admirssiralion} Rules, 2074 and Regulaton 42 of

X ®5 LUMAX INDUSTRIES LIMITED maim

Regd. Office: 2™ Floor, Harbans Bhawan-| A
Commarcial Gomplak, Mangal Baya, Mew Deshi-110048
Website: wawelumaxworld infumaxindusbnes, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, GIN: LT45EEDLIMHPLCI 2804

NOTICE

Motice is hereby given that the following Share Certificates have been reported
losbmisplaced by the following Shareholders of the Company:

5. Mame of the Folio No. | Cortificate | Distinctive No.s) | No. of
No. Sharehalder Mo, From To | Shares
1. | Mangal Dattatraya Patil | MO0$629 | 63608 | 1634256 | 1634305 | 50

Jointly with 86131 | 3535921 | 3535870 | 6O
Dattatraya G Patel 86132 | 5535971 | 3535005 25

133940 | TO046T1 | TI04E00| 20

% Vinod Jain W 00328 a0za TOT451 | 707200 50
68353 | 18608901 | 1886950 | 50

97479 | 4676851 | 467ES50| 100

9T480 | 4670951 | 4677000 | 50

Total 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch claim with the Company atils Registered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 within the stiputated period shall be reated as no objection, and tha Company shall be
at liverly to proceed with filing the E-Verification Report or issuing the Entillement Letter,
a5 applicable, inlisw of the afarementioned losl share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA
EXECUTIVEDIRECTOR & COMPANY SECRETARY

Place: Gurugram

beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian _§¥

P

consumerswere becom- '

Innovist co-founders
(L-R): Rohit Chawla,
Sifat Khurana &
Vimal Bhola |

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332}IDA/5.5TORE /Scanning Work/2026/D-136

NOTICE INVITING BID
NIB No.: |]DA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-

(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,

Details May be seen in the Bidding Document available on

Date : 16.06.2026

e

WWw.eproc.rajasthan.gov.in,

UBN No.: JDA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Depasit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

Innovist’s success
is also about three
founders who

recognised a fun-

damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

Wﬁl_ﬂ.ljun‘[_“ﬂ”p WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

Crate - 19.06.2026 M.NO.ACS BT00 Raj.Samwad/C/26/5234 (Stores)
DT EICETORIES A CY 0T — -
o e P L = OqA ity
a o ST
SHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfeng | HUQ Lamps Manufacturing Co Private Limited

with PAN & CIN/ LLP Mo, CIN: U33100UP2014PTCOGET 38

PAMN: ABADCHA915

Lirit Mo 2601, Gold Tewar Wave Ona, Sactor-18

Wuida, Moida Sacior 16, Gautam Buddha Nagar,

Nowda, Uttar Pradesh, india, 201301
Hipsiwitworhipe.coml______

| There are no fixed assets aucapl

some mventury hing at Handwar,

Frasanlly, hers & no business

B, |Cwanbily and valueaf main prodects! services sald WA

_|in lest fmancial yaar

1, __|Number of employees) workmen A,

B, |Furher delads incluting last available finandial

siafemants (with schadidas) of lwa wears, bsts of

credfos &7 available at URL

0. |Elgibiy for resalution applicants under section

20{21(h] of the Code is available s URL:

2. |Address of the regsienad office

3. _|URL of websile
4, |Delails of place whers majonty ol feed assats &

e e et

Lan ba ragueshed over mad a%;
girp hqlampsE@gmad. com

(an be repuested over mai &1
cirp hglampsaigmad com

Securifies and Exchange Board of India (Lisfing Obligafions and Disciosurs Raquiremerts) | | |10, {L&st date for receipt of expression of inerest (N-07-2026
Regulations 2015, e Register of Membess and Share Transfer Books of the Cornpany will remain | | (11, |Uate ofissue of provisional st of prospeclive 15-07-2086
closed fram Gath July, 2026 1o 10Hh July, 2026 {both days inclusiva) for the purpose of delaminmng resoaltan epplicanis
memibers elqible for pesticipation inroting an the resoldions cantaned in the Motice of the AGK snd 12, |Last date for submission of obisctions t 20-07-2026
for the chividend (il daclared), ihareatas mentionad in thesaid Notice - provisional st '
For and on behalf of Sagarsoft {india) Limited 13 |Dale ofissue of Bl J5Lof prosecive resolion | 30-07-2028
Sdi- apglicanis
T.5ri Sal Manase | | (14, |Date ofissue ofinformation memorandum, 0d-[18-2026
Place : Hyderabad Camparyy Secratary evaluation matrix and reguest for resplution plans
Date | 197 June, 2026 Membarshia No. F13817 by prospedctive resolution applicants
s s 15, |Last date for submission of resokibian plans (3-[5-2026
IMPORTANT 16. |Process email id to submit Expression of Interes!  [cirp.hglamps@igmad.com

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers m
Nnecessary inquiries before sending any monies
entering into any agreements with advertisers
otherwise acting on an advertisement in any manner
whatsoever.

17. | Details of the corporate debtor's registration status |NA

ST FECRNCUONGE SVRACHATRON

BHARAT ELECTRONICS LIMITED

o |& Gaawl. of naia Enlrepren ardar s Minissy of Delesi
‘Har Ek Hasm Desh Ka Naam' CIH: L32305HA 1954 GO TET

Registerad & Corporate Office; Outer Ring Road, Nagavara, Bengaluru - 560 045,
E-mail: secretaryi@bel.co.in. Website: www.bel-indiain. Ph: 080-25038300.

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

NOTICE is hereby given thal in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Rules, 2016 ("Rubes’) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the details of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
hittp:/fwww.bel-india.infinvestors/#dividend

In this connection the concemned sharehalders are requested to claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may nofe that upon such transfer,
both the unclamed dividend and the shares transfemred to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any queries on the above matier, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Integraled Registry
Management Senices Pyl Litd., No. 30, Ramana Residency, 4th Cross,

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatrmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forshares in Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/I/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

* tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1* April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

as MSME _ ; Members are requested to carefully read the Notice of the AGM and in particular,
Sdi- Samplgr&‘ Road, Malleswaram, Bengaluru — 580 003, Telephone: UB0-|  |instructions for joining the AGM and manner of casting vote through remote e-voting
CA Bihari Lai Chakravarti| | Z3460815/16/17/18. Fax: 080 23460819, E-mail: ig@integratedindia.m. orvoting atthe AGM.
Resalution Professiena , , For Welspun Corp Limited
In the Matter of H.Q Lamps Manufacturing Co Private Limite For Bharat Electronics Limited Sd/-
IBEBI Reg. No.: IBBUIPA-0O2P-HO0BE3/2013- 2020127, adi- Kamal Rathi
AFA No: AAZMZTTEN23T1 2260204 i Date: 19" June, 2026 Company Secreta
20062026 Reg, Address: D-54, First Flogr, Defence Colany, Mew Dafhi-11 Bengaluru C S STEE';WHE- Place: Mumbai P AyCS . 181532,
whelhi  E-Mail ID: blchakravartl associates@gmail.com, cirp halampsgigmai 19 June 2026 ompany secretary
. . ‘ epaper. nci HEEIFJFEES.CGI‘ . . HYDERABAD .. .
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knackofwinningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

d

Germany defeated Curacao 7-1in their opening match  reuters

have always struck
parallels.The 2014
World Cup win-
ning  manager
Joachim Loew was
always likened to

of the 26 in the squad,
12 have immigrant
bacgrounds.
The fans have
more sporting rea-
sons toworry.They

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,falcader. Embod-
who religiously ied by thelegendary

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from I’'Oréal inadeal val-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasingly willing to pay for
better products and stronger
brands. That insight helped

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching  Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution

tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparencyand trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
position in the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previous year.

The L'Oréal investment in
2026 further validates the
company’s  science-first

HAKIMI TO STAND
TRIAL ON RAPE
Morocco captain Achraf
Hakimi has been ordered to
stand trial for a rape charge
before a French criminal
court. The case stems from
an incident back in
2023, when a woman
reported a sexual a

assault at the PSG = ~ restrictionsitsteamis
star's residence L & facing in the US at the
in France. World Cup. Due to

~ uncertainty over visas,
IRAN TO FILE % ! the Iranian team are
COMPLAINT ' . commuting from their
Iran plansto *. 2 tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

country's first-ever win
¢ at the tournament.

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.
—Compiled by
Ankit Pattnaik

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na, 111, Read No.10, Jubilee Hills, Hyderabad-S00 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.zagarsoftin  email: info@sagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan that the 307 Anmsal Genarad Maeling ('AGM) of the Members of Sagarsef
{Indka) Limited will be held on Friday, the 10" day of July, 2028 at 230 p.m, throwgh Vidao
Conference (WCT T Other Audic Visual Means MMM o ransact the business a5 set ool in e
Molice af the AGM.. The Company has seal the Nalice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o fe Members whose email
addresses ang reglsbarad with the Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Cepositaries, in accordancs with the General Ciroidar Np, 0302025 deted Seplembsr
22, 20Z msued by Ministry of Corporate Affairs, read wah circulars ssued eardier in tis regard
(cobachvaly refarmed o as "MOA Circufars”}) and SEBI Circulze Mo, SEEIMOCFDICFD-PaD-
2PICIR20241 33 dated Ccinber 3, 2024 "SEE! Circular’), issued by the Securties and Exchange
Board of Indsa, permitted hokding of the AGM through VET OayI, without the physical presencs of
the Membars gl & common wvanue. Tha requiemanl of sending the physicel copias of the Malica of
fhie AGW has also been dispensed wilh vids tha said MCA and SEB| Circolars

The Anrwal Report of the company contaming the Molice of the AGM 5 also avaitable for downlcad
fram tha Compary's websRe af hitps-iwww sagarsoflinfwp-canentuploacs! 2028 08! Sagarsed-
Annual-Report-2026.pdf and on the website of the siock exchange 31 wew bsendia.com, The
Annial Raporl 15 also avadlable on the websibe of M's. KFin Techrodogies Limied ai
hittps:fwww evabng kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Fursuant o Requiation 44 of Secuntiss and Exchange Boerd of India |Lisling Obligafons snd
Discioswe Reguiremenis) Regulations 2015, Section 108 of the Companies Act, 2012 read with
Fula 20 of the Companies (Managemenl and Administalicn) Bules 2014 a5 amendad and
Secratanal standands-2 issued by the bhsiuls of Compary Sacretenies of India on General
egsings, the Company s pleazed o provide e-voting facdity before the AGM and during the AGM 19
the mambars ta anable them 1o exerciza thair fghl fo vole by alecirane means in respact of
businesses fobe fransacied atthe 3th Annual General Meeting, The members may cast iheirvote
ehactranically through e-oling Systemof Mis, KFin Techralogies Limited,

Howewar, pursuant to SEBI cincular no, SEBFHOIRCFCMDICIRPR202INE42 dated December B
2020 an "s-voling facidy provided by Listed Companies”, e-voling process has been enabiled 1o 3l
e mdnsdual demal socounl Boloers. by way of singla egin cradential, brawgh hair dama
accounts M'websies of Depositonas | OP's in orderta increase the efficiency of the voling process
individual demat acoount halders wouwld be-able 1o cast ek wabe withouf raving 10 regesier again
wilh The a-woling sernce provides (E5P) tharaby nol only faclilaling seamless auhantication b
alsp ease and conwenienca of participating in e-wobing pracess. Sharahalders are advised loupdate
telr moble number and e-mal 10 with Their DPs o access a-voling facility

The remote g-waling panad will commeanca an Monday the 061 Juby, 2026 at 9.00 am. (55T and
ends on Thirsdey, e 8 July, 2026 &1 0500 pome (15T), During this perod. Members: holding
shanes 3z on cul-off date 03ed July, 2026, may cast ther vole electronicady, The remote e-veting
module shall be disablad by KFin Technolagies Limited thereafier,

Those Members, who will be present in the AGK through WC 1 OAVM faclify ard have notcest thal
wabas on the Resalutians (howgh remate e-valing and are olhansise fot basred from deing so, shall
be gligie toyole rough e-voling system during the AGMW

The mambers who have cast ther voles by remote-evating prioe to the AGH may also akeng
partcpate in tha AGN through VGOV but shall nel beenlitiad lo cas! hsain wales agin
Any parsen, who eseguiras shares of the Company and becomes a Member of the Company alter
T30 June, 2126, baing the date reckoned for sending the AGM Molice & Annual Bepart thrugh
amail and holds sharas as on 03rd July, 2026, baing tha cul-ofl dade, may obbain e lagn 1D and
pEssword by sending a request at evating@ifintech, cam,

The deailed pracedure for chitaming wser [0 and gassword i also prowaded n e nolice of @e
mesing whichis available on the Coompany’s websits and at=a on the webisiba af KEn Tachnologies
Limied, However, i 2 person & already registered with KFin Techncdagias Limited for e-voding, then
Fus | s st g g I ang passwond can b wsad [or casting volo

In caza of any quenes ar gievencas paraining o e-voling procedure, mambars may rafer o the
Frequenlly Asked Questions (FAQs) for members available at the downloads section of
hitps:feveting kfinlech.com o may contack Mr. 5 B Bamesh. Depuly Vice Prasidant, KFin
Tachnolpgiss Limited, UniE: Sagarsaft (Indig] Limiled, Selenium Bulding, Tower B, Plot Nofz). 31-
32, Gachiboadl, Financiad District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1300-3094-001,

SPEAKER REGISTEATION BEFORE AGM

Sharshalders who wish 1o regisler as speakers are requesied to wvisd hips iameslings
kfintach.com! Yaginv2.aspx and click on Speaker Registration batwaen Monday, 6 Juby, 2026 (5.00
am, BT 1o Thursday, 9 Juby, 2026 05,00 pm. 13T} Only those Members who have pre-registerad
temselvas 26 3 speaker Wil be allowad 10 exprass her vewsizsk gueshions during the AGM. Tha
Comipary resenyes the right b resincd the-number of speakers depending on the avaitabiity of ime
far e AGM,

Moticeis [ur:rler?h-en that pursizant o the provisions of Section 91 of the Companies Act, 201 Sread
with Bule 10 of Comparses (Maragemen! and Admirssiralion} Rules, 2074 and Regulaton 42 of

X ®5 LUMAX INDUSTRIES LIMITED maim

Regd. Office: 2™ Floor, Harbans Bhawan-| A
Commarcial Gomplak, Mangal Baya, Mew Deshi-110048
Website: wawelumaxworld infumaxindusbnes, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, GIN: LT45EEDLIMHPLCI 2804

NOTICE

Motice is hereby given that the following Share Certificates have been reported
losbmisplaced by the following Shareholders of the Company:

5. Mame of the Folio No. | Cortificate | Distinctive No.s) | No. of
No. Sharehalder Mo, From To | Shares
1. | Mangal Dattatraya Patil | MO0$629 | 63608 | 1634256 | 1634305 | 50

Jointly with 86131 | 3535921 | 3535870 | 6O
Dattatraya G Patel 86132 | 5535971 | 3535005 25

133940 | TO046T1 | TI04E00| 20

% Vinod Jain W 00328 a0za TOT451 | 707200 50
68353 | 18608901 | 1886950 | 50

97479 | 4676851 | 467ES50| 100

9T480 | 4670951 | 4677000 | 50

Total 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch claim with the Company atils Registered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 within the stiputated period shall be reated as no objection, and tha Company shall be
at liverly to proceed with filing the E-Verification Report or issuing the Entillement Letter,
a5 applicable, inlisw of the afarementioned losl share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA
EXECUTIVEDIRECTOR & COMPANY SECRETARY

Place: Gurugram

brands and scientific
credibilityratherthan
broad lifestyle posi-
tioning.

transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiintranchesbeginning Sifat Khurana, |
in 2017 in a transaction val-  co-founder and x'l
ued at around 3400 crore. /

For many entrepreneurs, HE
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the
beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian _§¥

P

consumerswere becom- '

Innovist co-founders
(L-R): Rohit Chawla,
Sifat Khurana &
Vimal Bhola |

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332}IDA/5.5TORE /Scanning Work/2026/D-136

NOTICE INVITING BID
NIB No.: |]DA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-

(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,

Details May be seen in the Bidding Document available on

Date : 16.06.2026

e

WWw.eproc.rajasthan.gov.in,

UBN No.: JDA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Depasit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

Crate - 19.06.2026 M.NO.ACS BT00 Raj.Samwad/C/26/5234 (Stores)
DT EICETORIES A CY 0T — -
o e P L = OqA ity
a o ST
SHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfeng | HUQ Lamps Manufacturing Co Private Limited

with PAN & CIN/ LLP Mo, CIN: U33100UP2014PTCOGET 38

PAMN: ABADCHA915

Lirit Mo 2601, Gold Tewar Wave Ona, Sactor-18

Wuida, Moida Sacior 16, Gautam Buddha Nagar,

Nowda, Uttar Pradesh, india, 201301
Hipsiwitworhipe.coml______

| There are no fixed assets aucapl

some mventury hing at Handwar,

Frasanlly, hers & no business

B, |Cwanbily and valueaf main prodects! services sald WA

_|in lest fmancial yaar

1, __|Number of employees) workmen A,

B, |Furher delads incluting last available finandial

siafemants (with schadidas) of lwa wears, bsts of

credfos &7 available at URL

0. |Elgibiy for resalution applicants under section

20{21(h] of the Code is available s URL:

2. |Address of the regsienad office

3. _|URL of websile
4, |Delails of place whers majonty ol feed assats &

e e et

Lan ba ragueshed over mad a%;
girp hqlampsE@gmad. com

(an be repuested over mai &1
cirp hglampsaigmad com

Securifies and Exchange Board of India (Lisfing Obligafions and Disciosurs Raquiremerts) | | |10, {L&st date for receipt of expression of inerest (N-07-2026
Regulations 2015, e Register of Membess and Share Transfer Books of the Cornpany will remain | | (11, |Uate ofissue of provisional st of prospeclive 15-07-2086
closed fram Gath July, 2026 1o 10Hh July, 2026 {both days inclusiva) for the purpose of delaminmng resoaltan epplicanis
memibers elqible for pesticipation inroting an the resoldions cantaned in the Motice of the AGK snd 12, |Last date for submission of obisctions t 20-07-2026
for the chividend (il daclared), ihareatas mentionad in thesaid Notice - provisional st '
For and on behalf of Sagarsoft {india) Limited 13 |Dale ofissue of Bl J5Lof prosecive resolion | 30-07-2028
Sdi- apglicanis
T.5ri Sal Manase | | (14, |Date ofissue ofinformation memorandum, 0d-[18-2026
Place : Hyderabad Camparyy Secratary evaluation matrix and reguest for resplution plans
Date | 197 June, 2026 Membarshia No. F13817 by prospedctive resolution applicants
s s 15, |Last date for submission of resokibian plans (3-[5-2026
IMPORTANT 16. |Process email id to submit Expression of Interes!  [cirp.hglamps@igmad.com

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies
entering into any agreements with advertisers
otherwise acting on an advertisement in any manner
whatsoever.

17. | Details of the corporate debtor's registration status |NA
as MSME

Sli-

iCA Bihar Lal Chakravarti

Resolution Professional

In the Matter of H.Q Lamps Manufacturing Go Private Limited

IB8| Reg. No.: IBBUIPA-002P-NO0BE32012- 202011 27

AFA No: AAZMITTENIITIZ2E02041

Reg, Address: 0.54, First Flogs, Defence Colany, New Defhi-11

E-Mail ID: blchakravarti associates@gmaileom, sirp.hglampsiigmaj

v 2006206
i Maw Dol

ST FECRNCUONGE SVRACHATRON

BHARAT ELECTRONICS LIMITED
I\ Gowl. of hndia Enlisprian andar he Minissy of Dofese)
CIN; LI2305HA1954 G0N0 THT

Registerad & Corporate Office: Quter Ring Road, Nagavara, Bengaluru - 560 045.
E-mail: secretaryi@bel.co.in. Website: www.bel-indiain. Ph: 080-25038300.

approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

SHYAM KUMAR PRASAD

Wﬁl_ﬂ.ljun‘[_“ﬂ”p WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

NOTICE
Transfer of equity shares of the Company to

Investor Education and Protection Fund (IEPF)

NOTICE is hereby given thal in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Rules, 2016 ("Rubes’) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the details of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
http;/fwww.Del-india.infinvestors #dividend

In this connection the concemned sharehalders are requested to claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may nofe that upon such transfer,
both the unclamed dividend and the shares transfemred to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any queries on the above matier, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Integraled Registry
Management Senices Pyl Litd., No. 30, Ramana Residency, 4th Cross,
aampige Road, Malleswaram, Bengaluru — 560 003. Telephone: 0B0-
23460815/16/17/18. Fax: 080 23460819. E-mail: ig@integratedindia.in.

For Bharat Electronics Limited

Sdi-
Bengaluru S Sreenivas
19 June 2026 Company Secretary
KOCHI

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatrmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forshares in Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/I/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

* tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1* April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice of the AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary
Place: Mumbai ACS : 18182
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DIE MANNSCHAFT FAILED TO CLEARTHE GROUPSTAGEIN 2022

Germany'’s quest to reclaim

SANDIP G
New Jersey, June 19

IN THE GERMAN pubs in New
York, the frenzy has already
frothed up. At Berlin NYC
near Grand Central,the manager
promises beer at a discounted
rate foranyonewho could name
all the four captains that had
won Germany the World Cups.
“Germans don’t need any dis-
count for beer I am sure, but we
need ourfanstobesupercharged
fortheWorld Cup,’says Matthias
Weber, the manager.

His shop is decked with Ger-
man flagsand football crests.He
would paste a few posters of the
legends before the fans started
pouring in for the game against
Ecuador on June 25, after the
second against Ivory Coast.

A team defined by their
knack ofwinningorreachingthe
fag end of tournaments. Group
exists in 2022 World Cup, pre-
mature ousters in Europe have
dented theirimage.Reformand
redemptions are two words the
Germans, from fans to press,
players to support staff slip into
every sentence.

Chancellors and managers
— German society and media

N

Germany defeated Curacao 7-1in their opening match  reuters

have always struck of the 26 in the squad,
parallels.The 2014 12 have immigrant
World Cup win- 'y bacgrounds.

ning  manager The fans have

Joachim Loew was
always likened to

attended everybig game of her
country. Coincidentally, they
left the office too in the same
year,2021.

Germany is going through a
cultural transition with multi-
culturalism at its forefront. Out

=
o -

the then chancel- bemoantheabsence
lor Angela Merkel, WORLDCUP | ,faleader. Embod-
who religiously ied by thelegendary

more sporting rea-
sons toworry.They

Franz Beckenbauer,passed onto
Lothar Matthaus, Michael Bal-
lack and Philipp Lahm. Joshua
Kimmich is their inheritor, but
hehasnot transformed intothe
powerful leader he was once
touted to be.There was a time

tournament dominance

when he was labelled the next
Toni Kroos, but he plateaued. A
trustworthy passer and ball cir-
culator, he is bereft of the com-
mand former legends exuded.

Goalkeeper Manuel Neuer is
certainlyonethatbreathes com-
mand, but his declining reflexes
and proneness to blunder has
pushed him into the heart of
another debate. Two old guards
have already retired—Kroos and
Ilkay Gundogan—but the man-
ager,thecriticism goes,hasbeen
unabletoassimilatenewplayers
tofunctioninhissystem.Talents
have surged, Florian Wirtz and
Jamal Musiala, but both are
wildlyinconsistent.Gloriousone
day,banal the other.

Theirnextadversaries, Ivory
Coast,arenotamongtheelites,
but their slippery forwards
could trouble Germany’s
makeshift backline. Like in the
Curacao game,Germanywould
over-relyon their forward quar-
tet Kai Havertz, Florian Wirtz,
Leroy Sane and Musiala. In
rhythm, they are a mouthwa-
tering group capable of dis-
mantling defences.

“Just bring the Cup back!”
Matthias says. Just be Turnier-
mannschaft again.

ROHIT CHAWLA, SIFAT KHURANA, VIMAL BHOLA: CO-FOUNDERS, INNOVIST

Repeat success

AFTER THE MAN COMPANY, THE TRIO SPOTTED A SECOND SHIFT IN CONSUMER
BEHAVIOUR, BUILDING SCIENCE AND TRUST INTO A %4,000-CR BEAUTY COMPANY

VIVEAT SUSAN PINTO

MOST ENTREPRENEURS
spend years chasing a single
breakthrough. Rohit Chawla,
Sifat Khurana and Vimal
Bhola, co-founders of direct-
to-consumer beauty startup
Innovist, have built two.

The trio first made their
markwith The Man Company,
a pioneer in India’s premium
men’s grooming market. A
decade later, they have
repeated the feat with Inno-
vist, a science-led beauty and
personal care company that
hasattracted amajorityinvest-
ment from I’'Oréal ina deal val-
ued at around 4,000 crore.

Their journey reflects not
only entrepreneurial
resilience but also an ability
to spot shifts in consumer
behaviour before the market
catches up.

When The Man Company
launched in 2015, India’s
personal care industrylooked
very different. Premium
grooming products for men
remained a niche category.
Chawla and his team saw a
new consumer emerging —
urban, aspirational and
increasingly willing to pay for
better products and stronger
brands. That insight helped

ing more informed, more dis-
cerning and increasingly
interested in what was inside
a product rather than merely
what appeared on its packag-
ing. In 2018, the three
launched Innovist, originally

chief marketing officer,
became the bridge between sci-
enceand consumers.Inasector
crowded with exaggerated
claims, she helped create
brands that educated rather
than merely advertised. Her

known as approach trans-
Onesto Labs. m lated complex
Their premise conversations

was simple around ingredi-
but ambi- P@I NT ents, formula-

tious: build a
new genera-
tion of personal care brands
centred on science, trans-
parency

and performance.

Unlike many consumer
startups that prioritise speed
to market, the founders spent
nearly a year investing in
research, formulations and
manufacturing capabilities
before launching  Bare
Anatomyin 2019.The decision
reflected the complementary
strengths that have made the
partnership effective.

Asfounderand chief exec-
utive officer, Rohit Chawla
became the strategist and
builder.With abackground in
management consulting and
a proven track record in con-
sumer businesses, he cham-
pioned a model built around
problem-solution

tions and effi-
cacy into
accessible narratives that res-
onated with a generation of
digitally savvy consumers seek-
ing transparency and trust.
Vimal Bhola, co-founder
and chief R&D scientist, pro-
vided the scientific engine.
With deep expertise in for-
mulation science and prod-
uct development, he helped
build the in-house research
capabilities that became
Innovist’s defining advan-
tage.At a time when much of
the industry still relied heav-
ily on marketing-led differen-
tiation, Innovist invested in
laboratories, testing and evi-
dence-led innovation.
Together, the founders
built a portfolio designed
around specialised con-
sumer needs rather than

generic beauty categories.
Bare Anatomy focused on
performance-driven hair
care. Chemist at Play tar-
geted science-backed skin-
care. SunScoop carved out a
positionin the rapidly grow-
ing sunscreen category. The
strategyaligned closely with
the evolution of India’s
beauty consumer.

Today’s shoppers are read-
ing ingredient labels, com-
paring formulations online,
following dermatologists on
social media and demanding
evidence before making pur-
chasing decisions. Innovist
was among the first Indian
companies to recognise that
trust — not celebrity endorse-
ments — would become the
most valuable currency in
personal care.

The numbers suggest the
founders got the timing right.
Innovist ended FY25 with
revenue of around 300
crore,roughly treble the X100
crore reported in FY24. The
company also reported its
first annual profit of I12
crorein FY25,comparedwith
a loss of ¥12.5 crore in the
previous year.

The L'Oréal investment in
2026 further validates the
company’s  science-first

HAKIMI TO STAND
TRIAL ON RAPE
Morocco captain Achraf
Hakimi has been ordered to
stand trial for a rape charge
before a French criminal
court. The case stems from
an incident back in

2023, when a woman
reported a sexual iy

assault at the PSG = ~ restrictionsits teamis
star's residence i & facing in the US at the
in France. World Cup. Due to

~ uncertainty over visas,
IRAN TO FILE % @ ! the Iranian team are
COMPLAINT ¢ commuting from their
Iran plans to | 2 tournament base in co-
lodge a host Mexico for their

three group games in
the United States.

complaint with
FIFA over travel

country's first-ever win
¢ at the tournament.

MEXICO REACH KNOCKOUT

Mexico defeated South Korea 1-0 and became
the first team to advance to the knockout stage
of the FIFA World Cup 2026. It marks a major
triumph for a team that failed to get out of the
group stage in 2022 and now has won twice on
home soil in front of jubilant crowds.

TICKET BUYERS STRANDED
Ticket buyers have been left
stranded outside stadiums
due to logistical breakdown
involving secondary resale
platforms and restrictions
on ticket transfers. Market-
places: Marketplaces are
facing severe backlogs.
—Compiled by
Ankit Pattnaik

CARNEY HAILS CANADAWIN
Canadian PM Mark Carney
praised the national team's
character and resilience
after their historic 6-0 victory
over Qatar in the ongoing
FIFAWorld Cup 2026, a
result that secured the

<% SAGARSOFT (INDIA) LIMITED

CIN: L72200TG1996PLCO23823

Fegd. Oifice : Plot Na, 111, Read No.10, Jubilee Hills, Hyderabad-S00 033
Fhome: 040 67191000 Fax: 040 23114607,
Website: www.sagarsaflin  email; info@sagarsofi.in

Notice of 30" Annual General Meeting and e-voting Information and Book Closure

Sagarnnie

Molice is heraby gvan that the 307 Anmsal Genarad Maeling ('AGM} of the Members of Sagarsef
{Indka) Limited will be held on Friday, the 10" day of July, 2028 at 330 p.m, throwgh Vidso
Conference (WCT T Other Audic Visual Means MMM 1o ransact the business a5 set ouf in e
Molice af the AGK.. The Company has seal the Nalice of the AGM along with the Aanual Bapart for
the year 2025-26 on 186 June, 2026 through elecironic mode 1o fe Members whose email
addresses ang reglsberad with the Company of Registrar & Transfer Agenl. Mis, KFin Technologies
Limited and Cepositories, in accordancs with the General Ciroidar Np. 0302025 deted Seplembsr
22, 20Z Bsued by Ministry of Corporate Affairs, read wah circulars ssued eardier in tis. regard
(cobachvaly refarmed o as "MOA Circufars”) and SEBI Circulze Mo, SEBIMOVCFDICFD-PaD-
2PICIR20241 33 dated Ccinber 3, 2024 "SEE! Circular’), issued by the Securties and Exchange
Board of Indsa, permitted hokding of the A0SR through VET Oy, without the physical presencos of
the Membars gl & common wvanue. Tha requiemanl of sending the physical copsas of the Malice of
fhie AGW has also been dispensedwilh vids tha said MCA and SEB| Circolars

The Anrwal Report of the company contaming the Motice of the AGM 5 also avaitable for downlcad
fram tha Compary's websRe af hitps-iwww sagarsoflinfwp-canentiuploacs! 2028 08! Sagarsef-
Annual-Feport-2026.pd0 and an the website of the siock axchengs a1 waw bsendia.com, The
Annial Raporl 15 also avadlable on the websibe of M's. KFin Techrodogies Limied ai
hittps:fwww evabing kfimech com, the Registrar and Transfer Agent of the company,

Remote e-Voling:

Pursuanl 1o Regufalion 44 ol Secunlies and Exchange Board of India (Lisling Obligations and
Discloswe Reguiremenis) Regulations 2015, Section 108 of the Companies Act, 2012 read with
Fula 20 of the Companies (Managemenl and Administalicn) Bules 2014 a5 amendad and
Secratanal standands-2 issued by the bhsiuls of Compary Sacretenies of India on General
megsings, ihe Company s pleazed o provide e-voting facdity before the AGM and during the AGM 19
the mambars to anable them 1o exerciza thair fghl fo vole by alecirare means in respact o
businesses fobe fransacied atthe 3th Annual General Meeting, The members may cast iheirvote
ehactranically through e-oling Systam ol Mis. KFin Techralogies Limited.

Howewar, pursuant to SEBI cincular no, SEBVHOIRCFGCMDICIRPR202INE42 dated December B
2020 an "s-voling facidy provided by Listed Companies”, e-voling process has been enabiled 1o all
e mdnsdual demal secounl Boloaers. by way of singla egin cradential, brawgh hair dama
accounts M'websies of Depositonas | OF's in orderta increase the efficiency of the voling process
individual demat account holders would be-able o Cast Meir vole wWithout having 1o regesier again
wilh The a-woling sernce provides (E5P) tharaby nol only faclilaling seamiess auhantication b
alsp ease and conwveniena of participating in e-wobing pracess. Sharahalders are advised o update
telr moble number and e-mal 10 with Their DPs o access e-voling facility

The remote g-waling panad will commeanca an Monday the 061k Juky, 2026 &t 9.00 am. (55T and
ends on Thirsdey, e & July, 2026 &1 05.00 g (15T), During this perod, Members: holding
shanes g on cul-off date 03ed July, 2026, may cast ther vole electronicady, The remote e-veting
module shall be disabled by KFin Technolagies Limited thereafier,

Those Members, who will be present in the AGK through WC 1 OAVM faclify ard have notcest thall
walas on the Resolutians (hrowgh remate e-valing and are olbanvise nol barred from doing 5o, sha
be gligite toyale rough e-voling system during the AGMW
The mambers who have cast ther voles by remote-svoting prier to the AGK may also atend |
partcpates in tha AGM through VGOV but shall nel beenlitisd lo cas! hsin wales again

Any parsen, who eseguiras shares of the Company and becomes a Member of the Company after
T3h June, 226, baing the date reckoned for sending the AGM Molice & Annual Bepart thmugh
amail and holds sharas as on 03rd July, 2026, baing the cul-ofl dade, may obbain e lagn 1D and
pEssword by sending a request at evaling@idintech, com

The dedailed pracedure for chitaming wser [0 and password i also prowaded n e nolice of Me
mesing which is available on the Coompany’s websits and at=a on the websiba af KEn Tachnologies
Limied, However, i & person & already registered with KFin Techncdagias Limited for e-voding, then
Fus | s st g wgar I ang passwond can b wsad [or casting volo

fn caza of any quenes ar gievencas paraining b e-voling procedure, mambars may rafer o the
Frequently Asked Cumestions (FAQs) for members available al the downloads section of
hitps:feveting kfinlech.com o may contack Mr. 5 B Bamesh. Depuly Vice Prasident, KFin
Tachnolpgiss Limited, UniE: Sagarsaft (Indig] Limiled, Selenium Bulding, Tower B, Plot Nofz). 31-
32, Gachiboadl, Financiad District, Manakramguda, Senlingampally Mandal, Hyderabad - 500 032
Tall Frea No.- 1300-3094-001,

SPEAKER REGISTEATION BEFORE AGM

Sharsholders who wish 1o regisler as speakers are requesied to wvisd hips iemestings
kfintach.com! laginy2.aspx and click on Speaker Registration batwaen Monday, 6 July, 2026 (5.00
am, BT 1o Thursday, 9 Juby, 2026 05,00 pm. 13T} Only those Members who have pre-registerad
temselas 26 3 speaker Wl be allowad 1o exprass her viewsizsk gueshions during the AGM. Tha
Comipary reseryes the ight b resincd the-number of speakers depending on the avaitablity of ime
far e AGM,

Moticeis [ur:rler?h-en that pursizant o the provisions of Section 91 of the Companies Act, 201 Sread
with Fule 10 of Comparses (Maragemen! and Admirssiralion} Rules, 2074 and Regulaton 42 of

K JAILN

wmnx 2o LUMAX INDUSTRIES LIMITED

Regd. Office: 2™ Floor, Harbans Bhawan-|
Commarcial Gomplak, Mangal Baya, Mew Deshi-110048
Website: wawelumaxworld infumaxindusbnes, Tel: 011- 40857832
Email: lumaxshare@hemasmail.com, CIN: LT45EDLIMHPLCO 2804

NOTICE

Motice is hereby given that the following Share Certificates have been reported
losbmisplaced by the following Shareholders of the Company:

5. Mame of the Folio No. | Cortificate | Distinctive No.s) | No. of
No. Sharehalder Mo, From To | Shares
1. | Mangal Dattatraya Patil | MO0$629 | 63608 | 1634256 | 1634305 | 50

Jointly with 86131 | 3535921 | 3535870 | 6O
Dattatraya G Patel 86132 | 5535971 | 3535005 25

133940 | TO04ET1 | TO04E00| 20

% Vinod Jain W 00328 a0za TOT451 | 707200 50
68353 | 18608901 | 1886950 | 50

97479 | 4676851 | 467ES50| 100

9T480 | 4670951 | 4677000 | 50

Total 385

Amy person having any claim in respect of the above-mentioned sharas is hereby
requested to lodge soch claim with the Company atils Registered Office at the address
mentioned above within 15 days from the date of publication of this notice. Failure o do
50 within the stiputated period shall be reated as no objection, and tha Company shall be
at liverly to proceed with filing the E-Verification Report or issuing the Entillement Letter,
a5 applicable, inlisw ot the afarementioned los! share certificates

For LUMAX INDUSTRIES LIMITED

RAAJESH KUMAR GUPTA

Place; Gurugram EXECUTIVE DIRECTOR & COMPANY SECRETARY

brands and scientific
credibilityratherthan
broad lifestyle posi-
tioning.

transform The Man Company
into one of the country’s most
recognisable grooming star-
tups before its acquisition by
Emamiin tranchesbeginning Sifat Khurana, |
in 2017 in a transaction val-  co-founder and J,-'
ued at around 3400 crore. !

For many entrepreneurs, HE
thatwould have been the des-
tination. For Chawla, Khurana
and Bhola, it was only the
beginning.

Their experience
revealed a deeper transfor-
mation underway. Indian _#¥
consumerswerebecom-

Innovist co-founders

(L-R): Rohit Chawla, : 4
Sifat Khurana & =
Vimal Bhola |

i

JAIPUR DEVELOPMENT AUTHORITY

Indra Circle, Jawahar Lal Nehru Marg, Jaipur - 302004

No. F.6{344332}IDA/5.5TORE /Scanning Work/2026/D-136

NOTICE INVITING BID
NIB No.: |DA/G.Store/03/2026-27

Online Bids are invited for "Scanning Work" up-to 08.07.2026

till 6:00 PM. The estimated cost of work is Rs. 1,50,00,000/-

(One Crore Fifty Lacs Only.) The |ast Date for applying for Bid and

making Online Payment on JDA Portal is 08.07.2026 by 6:00 P.M,

Details May be seen in the Bidding Document available on

Date : 16.06.2026

e

WWw.eproc.rajasthan.gov.in,

UBN No.: JDA2627SLRC00154
To participate in the bid, bidder has to be:

1. Registered on JDA website www.jda.rajasthan.gov.in. For
participating in the Bid, the Bidder has to apply for the Bid
and pay the Bidding Document Fee, RISL Processing Fee
and Bid Security Depasit, Online Only,

2. Registered on e-Procurement Portal of Government of

Rajasthan www.eproc.rajasthan.gov.in for online e-Bid
submission. Dy. Commissioner

approach and signals grow-
ing global interest in India’s
emerging beauty-tech
ecosystem. It also underlines
how rapidly the market has
evolved — from one driven
largely by branding and
aspiration to one
increasingly shaped by
ingredients, efficacy
and consumer trust.
Innovist’s success
is also about three
founders who
recognised a fun-
damental shift in
consumer behav-
iour early, built for it
patientlyand turned
trustintoacompet-
itive advantage.

SHYAM KUMAR PRASAD

| =

W’E"‘.IRPUH.CCFHI" WELSPUN CORP LIMITED
(Corporate Identification Number — L27100GJ1995PLC025609)
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110.
Tel No. +91 2836 662222
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel,
Mumbai-400013. Tel No. 022 - 2490 8000
CompanySecretary_ WCL@welspun.com www.welspuncorp.com

Crate - 19.06.2026 M.NO.ACS BT00 Raj.Samwad/C/26/5234 (Stores)
DT EICETORIES A CY 0T — -
o e P L = OqA ity
: a o ST
SHARAT ELECTRONICS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
H.G LAMPS MANUFACTURING CO PRIVATE LIMITED
AT ALLAHABAD BENCH
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of
India {Insolvency Reselution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Nameof the corparate debtar sfeng | HUQ Lamps Manufacturing Co Private Limited

with PAN & CIN{ LLP Mo, CIN: U33100UP2014PTCOGET 38

PAMN: ABADCHA915

Lrit Mo 2601, Gold Tewar Wave Ona, Sactor-18

Wuida, Moida Sacior 16, Gautam Buddha Nagar,

Nowda, Uttar Pradesh, india, 201301
Hipsiwitworhipe.coml______

| There are no fixed assets aucapl

some mventury hing at Handwar,

Frasanlly, hers & no business

B, |Cwanbily and valueaf main prodects! services sald WA

_|in lest fmancial year

1, __|Number of employees) workmen A,

B, |Furher delads incluting last available finandial

siafemants (with schadidas) of lwa wears, bsts of

credfos &7 available at URL

0. |Elgibiy for resalution applicants under section

20{21(h] of the Code is available s URL:

2. |Address of the regsienad office

3, _|URL of websile
4, |Delails of place whers majonty ol feed assats &

e e et

Lan ba ragueshed over mad a%;
girp hqlampsE@gmad. com

(an be repuested over mai &1
cirp hglampsaigmad com

Securifies and Exchange Board of India (Lisfing Obligafions and Disciosurs Raquiremerss) | | |10, |Last da'_E far 'EE‘.FL'?F_ EXprEssion of ir‘-1F."E.5: (N-07-2026
Regulations 2015, e Register of Membess and Share Transfer Books of the Cornpany will remain | | (11, |Uate ofissue of provisional kst of prospeclive 15-07-2086
ciosed fram Gath July, 2026 1o 10Hh July, 2026 {both days Inclusiva) for the purpose of delamining resoaltan epplicanis
memibers ebqible for participadion in voting on the resolifions canfsned in the Notice of the AGKM and 12, |Last date for submission of obisctions b 20-07-2026
for the dividend (Il declared), ihereal 3z mantionad in the said Motice provisional st y )
For and on behalf of Sagarsoft {india) Limited 13 |Dale of issue of Bl T5Lof prosecive resolion | 30-07-2028
Sdi- apglicanis
T. Sri Sal Manesa 14, |Date ofissue ofinformation memarandum, [4-D8-2026
Place : Hyderabad Camparyy Secratary evaluation matrix and reguest for resplution plans
Date | 197 June, 2026 Membarshin No. F13817 by prospedctive resolution applicants
s s 15, |Last date for submission of resokibian plans (-0 2026
IMPORTANT 16. |Process email id to submit Expression of Interes!  [cirp.hglampsigmad.com

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publicatio
We therefore recommend that readers ma
Nnecessary inquiries before sending any monies
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

17. | Details of the corporate debtor's registration status |NA
as MSME

Sli-

iCA Bihar Lal Chakravarti

Resolution Professional

In the Matter of H.Q Lamps Manufacturing Co Private Limite

IB8| Reg. No.: IBBUIPA-0O2AP-NODEE32015-202011 2

AFA No: AAZMITTENZI 1226

Reg, Address: 0-54, First Flogs, Defence Colany, New Defhj

E-Mail I0: blchakravarti associates@gmail.com, cirp hglamps

s 2006 2026
v Delh

ST FECRNCUONGE SVRACHATRON

BHARAT ELECTRONICS LIMITED

. |8 Gavl. of Mdia Enliepidn erndar e Binisty of Dolessi)
‘Har Ek Hasm Desh Ka Naam' CIN: L32306HA1954 GO TET

Registerad & Corporate Office; Outer Ring Road, Nagavara, Bengaluru - 560 045,
E-mail: secretaryi@bel.co.in. Website: www.bel-indiain. Ph: 080-25038300.

NOTICE

Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

NOTICE is hereby given thal in compliance with the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and
Refund) Rules, 2016 ("Rubes’) and 3ection 124(6) of the Companies Act
2013, the Company is mandated to transfer all such shares in respect of
which dividend has not been paid or claimed for Seven consecutive years or
more o the Investor Education and Pratection Fund {IEPF}.

In accordance with the provisions of the Rule, individual nofice has beaen sent
to the respective shareholders at their latest available address available with
Company/Registrar and Share Transfer (RTA) records, inter alia providing
the detals of shares being transferred to |EPF and the list of such
shareholders is also displayed on the website of the Company at
http;/www.Del-india.infinvestors #dividend

In this connection the concermed shareholders are requested to claim tha
unpaidiunclaimed dividend amount{s) on or before September 10, 2026,
wrt Final Dividend 2018-19 and onwards failing which such shares shall be
transfarred to IEPF. The shareholders may nofe that upon such transfer,
both the unclamed dividend and the shares transfemred to IEPF including all
benefits accruing on such shares, If any, can be claimed back by those
shareholders from the IEPF Authority after following the procedure
prescribed under the Act.

For any queries on the above matier, shareholders are requested to contact
the company's Registrar and Share Transfer Agent, Integraled Registry
Management Senices Pyl Litd., No. 30, Ramana Residency, 4th Cross,
sampige Road, Malieswaram, Bengaluru — 560 003, Telephone: 0BO-
23460815/16/17/18. Fax: 080 23460819. E-mail: ig@integratedindia.in.

For Bharat Electronics Limited

Sdi-
Bengaluru S Sreenivas
19 June 2026 Company Secretary

ep

com
g Enanataiexpre&s.mr‘. .

NOTICE of 31" Annual General Meeting
Notice is hereby given that the 31* Annual General Meeting (AGM) of the Company will be
held on Friday, 17" July, 2026 at 4:00 P.M. (IST) through Video Conference (VC) /Other
Audio-Visual Means (OAVM) to transact the business as set out in the Notice of the AGM.

The AGM will be Convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act") and the rules made thereunder, read with the General Circular No.
14/2020 dated 8" April, 2020 and subsequent circulars issued by the Ministry of Corporate
Affairs (MCA), from time to time, the latest being Circular No. 03/2025 dated 22™September,
2025 and in accordance with the Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements) Regulations, 2015 ("SEBI Listing Regulations").

In Compliance with the aforesaid circulars, the Notice of the 31 AGM along with the Annual
Report for the financial year 2025-26 will be sent electronically to those Members whose
email addresses are registered with the Company/Registrar and Transfer Agent('RTA'")/
Depository Participants ('DPs')/Depositories.

Additionally, in compliance with Regulation 36(1)(b) of the SEBI Listing Regulations, the
Company shall also dispatched a letter to members whose e-mail addresses are not
registered with the Company/RTA/DPs providing the weblink of Company's website from
where the Annual Report forthe FY 2025-26 can be accessed.

The Notice of the AGM and Annual Report 2025-26 will also be uploaded on the Company's
website at www.welspuncorp.com, National Securities Depository Limited ("NSDL") (Agency
for providing the remote e-voting facility) at www.evoting.nsdl.com and the website of
Stock Exchanges i.e., BSE Limited at www.bseindia.com and the National Stock
Exchange of India Limited at www.nseindia.com.

Registration of email and updation of bank account:

Members who wish to register/ update their email ID and/or bank account mandate with the
Company or MUFG Intime India Private Limited, the Company's RTA for receipt of
dividend, are requested to follow the below instructions:

¢ Forshares in Physical mode: register/update details in Form ISR-1 and email the same to
RTAatrmt.helpdesk@in.mpms.mufg.com along with the documents mentioned in the Form.

e Forsharesin Demat mode: register/ update details with the respective DP.

The relevant communication in this regard is also available on the Company's website and
has been sent to Members holding shares in physical form to furnish their KYC details
which are not registered with the Company/RTA.

The Board of Directors of the Company at their meeting held on 21* May, 2026 has
recommended a final dividend at the rate of 100% i.e. Rs. 5/- per equity share of face value of
Rs. 5/- each for the financial year ended 31" March, 2026. The Company has fixed Tuesday,
30" June, 2026 as the Record Date for the purpose of payment of Dividend for the financial
yearended 31%March, 2026. The Dividend, as recommended by the Board of Directors and if
approved atthe AGM, will be paid to Members and their mandates whose name appear as:

1. Beneficial Owners as at the end of the business hours on, Tuesday, 30" June, 2026 as
perlists to be furnished by NSDL and CDSL, in respect of shares held in demat, and

2. Members in the Register of Members of the Company in physical form which are
maintained with the Company's RTAon Tuesday, 30" June, 2026.

Securities and Exchange Board of India (SEBI), vide its Master Circular No. HO/38/13/
(4)2026-MIRSD-POD/I/4298/2026 dated 6" February, 2026 has issued guidelines for
Members holding shares in physical form to furnish PAN, Choice of Nomination, Contact
details (Postal Address with PIN and Mobile Number), Bank A/c details and Specimen
signature with the Company or RTA. Shareholder(s) whose folio(s) do not have the above
mentioned details will be eligible:

¢ tolodge grievance or avail any service request from the RTA only after furnishing PAN,
KYC details.

e for any payment including dividend in respect of such folios only through electronic
mode with effect from 1 April, 2024.

Therelevantformsviz., ISR 1,2, 3,4, 5and SH 13 are available on the Company's website
at https://www.welspuncorp.com/common-and-simplified-norms-for-processing-
investors-service-request.php

The Company shall provide its Members, facility of remote e-voting through electronic
voting services arranged by NSDL. E-voting shall also be made available to the Members
participating in the AGM. In accordance with terms of aforesaid Circular, e-voting process
will also be enabled for all ‘individual demat account holders', by way of a single login
credential, through their demat accounts / websites of NSDL and/or Central Depository
Services (India) Limited ("CDSL") or DPs. The process and manner for remote e-voting
and voting at the AGM through various modes will be provided in the Notice ofthe AGM and
will also be made available on the Company's website www.welspuncorp.com.

Members are requested to carefully read the Notice of the AGM and in particular,
instructions for joining the AGM and manner of casting vote through remote e-voting
orvoting atthe AGM.

For Welspun Corp Limited

Sd/-

Kamal Rathi

Date: 19" June, 2026 Company Secretary
Place: Mumbai ACS : 18182
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